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PARLIAMENTARY DEBATES

{PART I—QUESTIONS AND ANSWERS)
Monday, 6th March, 1950

The Housc met at a Quarter to Eleven of the Clock.

[Mg. SPEARER in the Chair]

ORAL ANSWERS TO QUESTIONS

DesTRUCTION OF FoOD GRAINS BY MONKEYS

+627. Shri Bidhva: (a) Will the Minister of Agriculture be pleased to
state the quantity of food crops that is destroyed by monkeys in the U.P.?

(b) What steps have Government taken with a view to stop this destruction
caused by monkeys?

(¢) Have Government approached State Government in this respect?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a)
Quuntitative assessment of such damage has not been made.

(b) and (c). The attention of the hon. Member is drawn to the reply given
in answer to Question No. 560 on 28th February, 1950.

Shri 8idhva: What is the total number of monkeys in U. P, may I know?
Mr. 8peaker: Order, order.

8hri Sidhva: May I know how much crop is being destroyed by the mon-
%keys in U.P.?

Shri Jairamdas Doulatram: A quantitative assessment is not possible. The
U.P. Government have made a rough estimate. Different provinces have
made different estimates: Punjab about 10 lakhs; U.P. about 25 crores.

Shri Sidhva: Has the Government of U.P. drawn attention to the fact
that the monkeys destroy a Jarger quantity of crops than 'what is required for
gumnn c?onsumption? What steps have the Government taken in this

irection

Shri Jairamdas Doulatram: As I said, s quantitative estimate has not bﬁun
made and cannot be made. '

Shri 8idhva: Is there any programme to stop such a large destruction?
Has the Government taken any steps?

(1595 )
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S8hri Jairamdas Doulatram: Government have taken steps. Government
have advised, as I said in reply to an eariier question, that the Provinciul and
Btate Governments could take up the question of destroying the monkeys or
taking any other steps for preventing this destruction. A large number of
States have got some kind of arrangement for arm'ng the cultivators. In
the Btate of Orissa, last year, they killed about 122,000 monkeys.

Shri Kamath: In which parts or districts of Uttar Pradesh is the monkey
menace at its worst?

Shri Jairamdas Doulafram: That was clear from what the U.P. Govern-
ment stated recently.

Shri Kamath: In which parts is it at its worst?
Shri Jairamdas Doulatram: I am afraid we have got no details about that.

Dr. Deshmukh: Can tho hon. Minister give a rough estimate of the num-
ber of monkeys all over India?

Mr. 8peaker: There has not been any census of monkeys. We will go
to the next question.

Amr Mamw

*628. Shri Sidhva: (a) Wil the Minister of Communications be pleased to
state the names of air mnil companics which carried inland air mail,
and the amount paid to each company for transmission of air mails for the
period from September 1949 to date?

(b) What was the amount paid to railways for the same period?

(¢) Does the concession in the rate of petrol to air mail companies stilk
continue?

The Deputy Minister of Communications (Shri Khurshed Lal): (a) [ lay
on the Table a statement giving the required information for the period from
September to December, 1949. [See Appendiz 111, annexure No. 23.]

(b) Rs. 21,66,854/8/-.

(¢) Yes, Sir. The concession of a rcbate of customs and ex-ise duty on
aviation petrol is being given not onlv to Compan‘es carrying air mail but to
#ll Tndian air transport companies, flying Clubs and other operators of air-
craft registered in India.

8hri 8idhva: The hon. Minister stated in reply to part (b) that Rs. 1,21,000
were paid to the rai'ways. ~What was the amount paid to the Air companies
in the same period?

Shrl Khurshed Lal: Rs. 17,82,473/8/8.

Bhri 8idhva: Was I correct in understanding that Rs. 1,21,000 were paid
to the Railways, or was the amount Rs. 12 lakhs and odd?

8brl Khurshed Lal: Tt was 21 lakhs: ne'ther 1 lakh nor 12 lakhs.

Bhr{ Tyagi: What is the total amount of the concessions given to all these
Air companies? .

Shri Khurshed La': We gave a rebate of nine annas per gallon.
Bhri Tyagl: I wanted to know the total amount.
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YThe Minister of Communications (Shri Kidwal): We require notice for that.

Dr. Deshmukh: May I know if there i any Supervision over these Air
eompanies carrying air mails since the time they have been allowed to carry
passengers also? )

Shri Khurshed Lal: Air companies carrying air mails have to comply, like
all other companies, with all the aircraft rules and they are enforced.

Dr. Deshmukh: My question is whether since the time passengers ure
allowed to travel in them, any supervision is exercised by the Government
so far as comforts of passengers are concerned.

Shri Khurshed Lal: As I said, in all matters, Air companies carrying
passengers are required to conform to the aircraft rules whether they fly in th»
night or in the day. We do see that the rules are complied with.

Shri Sidhva: May I know which of the companies earn the largest amount
for currying air mail?

Shri Khurshed Lal: The largest amount is earned by Air India.

8hri 8idhva: What is the amount?

Shri Khurshed Lal: Rs. 7,18,033/14/10.

8hri 8idhva: Which is the company which earns the least?

Shri Khurshed Lal: During this period, the lowest amount was given to
the Indian Oversess Air Lines: Rs. 10,430/6/-.

ACCOMMODATION FOB GOVERNMENT EMPLOYEES

*629. Shri Sidhva: (a) Will the Minister of Works, Mines and Power be
pleased to state the total number of houses built during the year 1949 for
employees of the Governmnent, how many of these have been allotted to officer
class ard how many to clerks and peons?

(b) How many houses are still under-construction and when are they likely
to be completed? !

(¢) Arc any more houses to be built during 1950?

The Minister of Works, Mines and Power (8hri Gadgil): (a) and (b). A
statement furnish'ng the information is plazed on the Table of the House.
[See Appendix III, annexure No., 24,]

(¢) No construction of new quarters for inclusion in the general pool of
accommodat’'on in Delhi, is proposed to be undertaken during the year 1950.
Additional houses will, however, be constructed for Members of Parliament.

Shri 8idhva: How many houses will be built for Members of Parliament?

8hri Gadgil: The proposal is to construct 100 units for the ocoupation of
Members of Parliament in the course of this year.

Shri Sidhva: My question was, what was the total number of houses
bui't? Will the hon. Minister be good enough to tell us the total numher of
houses built during 1049? How many were allotted to officers, how many
to clerks, peons, ets.?
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8hri Gadgil: That is contained in the statement. For the benefit of
my hon. friend 1 may say 203 were intended to be built, but 118 have been
built and are being sllotted to officers. Against another unit of 2,000 houses
for clerks; 556 are a'rcady completed and ars being allotted.  For class 1V
servants, out of 1915 houses, 72 are compieted and are being allotted.  The
rest will be completed by June this year.

Shri Dwivedi: Have somec quarters been allotted to accredited representa-
tives of the Press?

Mr. Speaker: Which Press?
Shri Dwivedi: Ac:redited representatives of the Press.

Shri @adgil: There is no obligation on the part of the Government to
offer accommodation for the Press. However, the Government of TIndia
have given 12 quarters hutments and those are occupied by representatives
of the Press.  There was no intention to give further concessions in this
respect.

Bhri Dwivedi: What is the basis for such allotment?

S8hri Gadgil: The allotment is actually made by the Press Association
here. '

Dr. M. V. Gangadhara Siva: Arsing out of the answer to question No. 829,
may T know how many houses are uallotted to the women empoyees of the
Government?

Shri Gadgil: Therc is some provision made; but it is not possible to give
correct figures.  About 100 units are reserved for unmarried  women. em-
ployess of the Government of India.

Dr. M. V. Gangadhara Siva: Is the Miuister aware of the fact that
Y.W.C.A. employees of the Government are allotted some houses?

Shri Gadgil: Tt is not so. Accommodation has been put at the disposal
of the Y. W.C.A. some two or three years ago and us desired by the Govern-
ment of India, preference is aiways given to Government employees.

8hri Shiva Rao: May I ask whether it is a fact that the Government have
recently come to a decision not to permit any more private housebuilding
within Delhi? .

8hri @Gadgil: That is not a fact.

8bri Rathnaswamy: May T know if priority is given to men as against
women ? .

. Dr, Deshmukh: As regards the houses meant for Members of Parlinment,
may I know if any new pattern is being evolved and if so, whether any Mem-
ber of Parliament was consulted?

Shri Gadgil: Not any new pattern. The same accommodation standard
that has been accepted for the oscupation of Government servants has been
accepted as the standard for Members also. 1 do not know whether one
can call it a standard or not. In this respect the decision of the Govern-
ment has been greatly influenced by the views expressed by the House
‘Accommodation Committee.

Shri . N. Singh: May I ask whether the rent charged for any particular
bu'lding Is based on the salary of the occupant thereof or on the basis of its
eost to Government?
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Shri Gadgil: Both are taken into account, In the case of Government
servants the maximum rent chargeable is 10 per cent. of his salary. In the
case of those who are not Government servants and who come here for
Government business, there is & rule which lays down what is economic rent
for the building.

Shri 8idhva: Is any provision made in the next official year for building
houses for clerks and peons?

* 8hri @adgil: That is clear from my answer to part (¢): For the next financial
year no provision has been made.

8hri Sidhva: Is there any provision made for officers’ houses?

Shri Gadgil: No, Sir.
REPLACEMENT oF RaiLs

*631. Dr. Deshmukh: (a) Will the Minister of Rallways be plcased to state
the reusons for which old rails arc being replaced by new and heavier ones?

(b) What portion of this was replaced for the purpose of speeding up the
trains?

(o) Was any replacement undertaken for the purpose of using the new
losomotives imported into India?

The Minister of Transport and Railways (Shri Gopalaswamij: (a) Laile in
running tracks are subject to two kinds of wear, side and head. Bide w
ocours on sections with sharp curves but the wear of the head of the r a1,
especia:ly at rail ends, is more general. Battered rail ends, with the ae?d
worn create & condition which renders maintenance of line and level extre
difficult, and the track then becomes unfit to carry the traffic with pregqnbed
axle loads and at prescribed speeds. Before rails reach this worn condition, they
have to be replaced; otherwise restrictions of speed would become unav oilable.

On certain sections of railways, where the track originally laid was lighter
than the section requirced to carry present day axle loads. old rai's have had
to be replaced with rails of standard section.

(b) Nonme.

(=) No.

Shri 8idhva: May I know whether the present track is strong enough for
the new engines to run at the maximum speed?

Shri Gopalaswami: Yes.

Shri 8idhva: What is the maximuin speed of the new engines?

8hri Gopalaswami: The maximurn speed of the new engines is somewhcre
about 756 miles per hour.

8hri Sidhva: Has any experiment been made to sec whether these new
engines can be run at that speed and if so on what track?

8hri Gopalagwami: We have ot made any experiment with this maximum
speed of 75 miles, but we have made experiments with the maximum that is
permissib’'e under our own rules.

Dr. Deshmukh: What is the maximum speed whnch the old railg are cap-
able of putting up with?
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Shri Gopalaswami: They differ with different ‘types of rails. It depends
upon the weight of the rails.

Dr. Deshmukh: Is it correct to say that if we want to attain a speed of
75 miles an hour or more, we will have to replace most of our rais?

8hri Gopalaswami: I do not think so.

Shri 8idhva: If that is not so, may I know why they are not run at a
speed of 75 miles an hour? '

DavBELOPMBNT OF MINOR PORTS IN THR WBRBST COAST

*632, 8hri Kesava Rao: (a) Will the Minister of Transport be pleased to
stabe what are the proposals under contemplation for the development of
the Minor ports in the West Coast of India?

s]b) 1s it o fact that dve to financial stringengy the plans of development
in the majority of cases had to be abandoned?

The Minister of Traunsport and Rallways (Bhrl Gopalaswami): (a) The
development of minor ports has been and continueg to be the responsibility
of Btute Governments and the Government of India are not aware of the
specific proposa’s which are now under consideration by Btate Governments.
The two reports of the West Coast Major Port Development Committee relating
to the setting up of a major port on the coast covered by Kathiawar and
Cutch and another between Mormugao and Cochin Port copies of which are
in the library contain recommendations for the development of minor ports
which have been commended to the State Governments conzerned.

(b) As already stated, the responsibility for developing the minor ports
rests with the State Governments and the Government of Indis are not in a
position to say to what extent the financial stringency has affected the plans
of development of minor ports.

Shri T. T. Krishnamachari: In view of the fuct that under the Constitution
the subject ‘Minor Ports’ is in the Concurrent List, are the Government of
India prepared or are they making preparations to put into operation a com-
prehensive scheme for the adm'nistration of al the minor ports all over the
country so there may be a ~o-ordinated policy for them all?

8hri Gopalaswami: Well, we have the question of suitable Legislation to
be undertaken for the purpose of giving effect to the change in the Constitution
to which my hon. friend referred under consideration. @ We have also under
consideration the setting up of a National Harbours Board which will take
these and other matters into consideration for the purpose of effecting & co-
ordinated development of both major and minor ports.

Shri T. T. Krishnamachari: In view of the fact that the Government of
India can now interfere in this matter, may I ask whether they will make
enquiries and find out what the position of the minor ports funds are in each
case and how thev are to be utilised in the future, and also to ensure that
the Government of India will be consulted before the funds are utilised for
any other purpose than the development of minor ports?

Shri Qopalaswami: Before we exercise actual control we have to take
power. But. quite apart from that, T am quite wil'ing to ask the State
Government for information on the point referred to by my hon. friend.
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Shri Joachim Alva: Do the Government consider the development of
Malpe on the West-Coast as a case of major development of a port or a minor

-development of & port?

‘8hri Gopalaswami: I do not know. DPerhaps my hon. f{riend has mixed
-up minor and major developments with minor and major ports. As a matter
of fact, the West Coast Maeajor Port Deveiopment Committee, as 1 have
informed the House on a previous occasion, has recommended the setting up
of a major port at Malpe. For the time being we have not accepted it. ~We
‘have ordered further investigation.

PosT OFFICES FOR RAJASTHAN

*638. Shri R. 0. Upadhyaya: Will the Minister of OCommunications be
Ppleased to state:

(a) how many towns there are in Rajasthan having a population of more
‘than 2,000 which are without Post offices; and

(b) the number of towns in Rajasthan where the Post offices were establish-
ed during the year 1949-50?

The Deputy Minister of Communications (Shri Khurshed Lal): (a) 155 on
Ast February, 1950,

(b) 88 (during the year 1949-50, up to 31st January, 1950),
Shri Kamath: Is there any proposal to start mobile post offices in Rajas-
.than? :

8hri Khurshed Lal: The question I be.ieve refers to rural post offioes.

Shri Kamath: The question refers to post offices in general.

Mr, 8peaker: It is a suggestion for action.

Shri Khurshed Lal: I will take note of the suggestion.

Shri 8idhva: May I know whether theso are full-fledged post offices ?

The Minister of Communications (Shri Kidwai): What does he mean by ‘full-
fledged’ Sir?

Shri Sidhva: I mean post offices which transact all business such as
handling money crders, registers, V. Ps., Insured articles, Book Parcels,
<to,

Shri Kidwal: Yes.

Shri Raj Bahadur: How does the ratio of the number of post offices to
population in Rajasthan compare with the ratio of post offices to population of
-the other -cities ?

Shri Khurshed Lal: I have uot got that information.

CENTRAL RIOE RESEARCH INSTITUTE, CUTTACK

*635. 8hri Nalk: (a) Will the Minister of Agriculture be pleased to state
‘what are the d'fferent aspects of activities undertaken so far by the Centrul
Rice Research Institute, Cuttack, since its inception?

(b) How far has the Institute succeeded by its experiments in raising the
yielding capacity of our rice crop?
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(¢) Hns any research been carried on for the growing of non-Indian variation
of rice in the local soil and if so, how do these variations compare in yield with
the indigenous kind?

(d) Have any attempts been made for popularising any of these successful
variations amongst the rice-growers of different parts of the State of Orissa and
with what results?

The Minister of Food and Agriculture (Shri Jairamdas Dou'atram): (a) and
SJ). A detailed statement is laid on the Table. [See Appendix IlI, annezure
0. 25].

(¢) Several Chinese, Japanese, Russian and other foreign types of rice
have been tested, but only three Chinese varieties were found suitable, The
yield of these vareties in the expcriments at the rice station varied from
992 to 1233 lbs. under unmanured conditions. :

(d) The successful Chincse varisties are being multiplied for distribution.

Shri Kamath: What are the differences in quality or otherwise between
the Japanese, the Russian and the Chinese varieties?

8hri Jairamdas Doulatram: I am afraid, I shall require mnotice of that
question. It is a technical matter. .

Shri 8hiva Rao: May I ask you, Sir, whether you have come to any
decision on the promise made by the Deputy Speaker that copies of state-
ments laid on the Table of the House would be supplied to Members asking
the question in order to facilitate the asking of supplementary questions.

Mr. 8peaker: As I have said on a former occasion, I have made certain
inquiries 8nd I am awaiting replies to those inquiries.  After they oome, I
shall be in a position to decide the matter.

8hri Tyagi: May I know what is the surplus percentage of produce in the
Chinese rice over the local rice?

Shri Jairamdas Doulatram: In India there are about 2,500 varicties of
rice. The average yield for the country as a whole ig estimated as 1,074 lbs.
and the yield from the Chinese rice varies from 992 to 1283 lbs.

8hri T. N. 8ingh: May T ask if these Chinesc varieties are suitable for
places where there is not so much of rainfall as in Cuttack?

Shri Jairamdas Doulatram: At present they have been tried in Orissa and
after they are multiplied, they will he tried elsewhere.

Shri Tyagi: How does the Chinese variety compare with the best varieties
in India?

Shri Jairamdas Dou'atram: I think the best varicties of India go further
in samples up to 5,000 lbs.

Shri Poonacha: Do these institutes conduct research work in the prevention
of diseases to rice crops?

Shri Jairamdas Doulatram: Yes in that aspcet also.  Vou will find this'
from the statement whish I have placed on the Table of the House.

8hri Tyagi: Have the villagers ever taken the benefit of this Research
Institute ?

Shri Jairamdas Dou'stram: For the last two years we have given all the
produce of this Institute to the Orissa Government for further multiplication.
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8hri Tyagi: May I ask how the cultivators arc taking to it?

Shri Jairamdas Doulatram: They are taking to it very favourably.

'Oh, Ranbir Singh: May I know what steps the Government have taken to.
distribute the sceds of these varieties to the cultivators?

-’,Shrl Jairamdas Doulatram: We are carrying on our experiments also on
the cultivators’ fields besides having 80 demonstration farms and a'l the-
seed that is produced is handed over to the Orissa (Government for further

multiplication.

CoNVERSION OF METRE GAUGE LINES INTO BrRoAD GAUGE ON ThEE S. I. RamLway

*636 Shri Lakshmanan: (a) Wil the Minister of Railways be pleased to
state whether Government propose to convert the metre gauge lines of the
South 1ndian Railway into broad gauge lines?

(b) If not, will Government consider the advisability of such a measure?

(¢) How much will this conversion cost?

(d) What has been the total income from these metre gauge lines for the
years 1947, 1948 and 1949?

The Minister of Transport and Rallways (Shri Gopalagswami): (a) and (b).
The repl,y is in the negative.

(¢) The cost of conversion is not available. It can only be worked ous.
pfter 8 detailed investigation.

eyt o

(d) Figures of gross earnings are avsilable for finansial years and are as.

QWS
1947-48 . Re, 1921.79 lakhs,
1948-49 . . . Re, 2153.39 lakhs,
1949-60 . Rs. 1443.68 lakhs.

(frem April to November)

Shri Lakshmanan: May T ask whether through tickets are issued from
stations on the metre gauge lines in South Indian Railway to stations on

broad gauge lines in Upper India?

Shri Gopalaswami: Yes.

Shri Lakshmanan: May I know whether there is any arrangement to carry
passengers from Egmore Station to the Central Station, Madras?

Shri Qopalaswami: None, so far as the Railways are concerned.

Shri Audikesavalu Naicker: Is the Government aware of the urgont
necessity for a broad gauge in the S. I, Railway?

Shri Gopalaswami: There are parts of S. I. Railway which are on the -
broad gauge.

Kanwar Jaswant 8ingh: What is the reason for the fall in revenue in.
1950 as compared to the previous year?

Mr. Speaker: It is only for nine months.
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STALL-HOLDERS, BOOE-SELLERS AND CATERERS ON RAILWAY PLATFORMS

*637. Shri T. N. Singh: (a) Will the Minister of Rallways be pleased to
-state whether any tenders are invited before exclusive rights of carrying on
business on Railway station platforms are granted to various firms of stall-
.tolders, bookseilers and caterers?

(b) What are the terms and conditions on which these rights and conces-
sions are granted? .

The Minister of State for Transport and Railways (8Shri Santhanam): (a)
No tenders are invited. The Bookstall contracts are a.lotted on the licensing
‘system on @ royalty basis and the vending and catering contracts on reason-
able licence fees and rents respectively, as opposed to the tender system.

(b) Contracts are given for a fixed period and are renewable from time to
.time for approved service. Contractors are required to sell articles of good
quality at controlled prices fixed by the Administration; and are forbidden
to assign, mortgage or sublet the whole or any part of their contracts.

8hyi T. N. 8ingh: May I know why there has been this departure from
the usual tender policy of the Government?
»

Shri Santhanam: So far as this Department is -concerned this has been
-dealt with on this basis and so there is no question of the usual tender policy.
As 8 matter of fact we are considering whether for certain parts of these
refreshment room contracts and others we may not introduce thé tender
-systemn.

Shri M. A. Ayyangar: May T ask the hon. Minister if non-nationals,
.4.6., persons who are nationals of Pakistan have been appointed in Northern
Indio as caterers in the various Railway stations? )

Shri Santhanam: So far as I know, certain allegations were made and
investigations wero made into those allegations and the contracts have becu
taken away from those who were proved to be non-nationals. 8o far as we
know, all the present contractors are Indian nationals.

Shri P. @. Sen: May I ask if it is a fact that the majority of these contracts
have been given over to the refugees and there is & representation to that
-offect to the Government? i

8hri Santhanam: It is not true that u majority of these contracts have
"been given to refugees, but we have tried to give as many as possible especially
-at the smaller stations to the refugees who have settled there in order to give
-them some scope for occupation.

8hri M. A. Ayyangar: Is it a fact that a national of Pakistan is a caterer at
‘the Banaras Railway Station?

~ Shri Santhanam: I would require notice of this particular question, but
I do not think so.

Shri R. K. Ohaudhuri: Is there any part which is catering both to Pakistan
s well as to Indian Railways?

Shri Santhanam: We have no suzh information. As I stated, there were
some allegations against some people and these allegations were carcfully
investigated and in the case of one or two who were found to be running busi-
mess on both sides, their contracts have been terminated.
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Babu Ramnarayan Singh: Sir, if tonders are not invited, may I know wh_ut
-are the principles to guide the authorities to select the most suitable or desir-

able person?
8hri ‘Santhanam: Sir, I could not follow the question.

Mr. Speaker: The question is, if tenders are not invited, what are the
principles to guide the railway authorities in deciding the best or the most
suitable contract?

Shri Santhanam: Sir from among those who are willing to pay the licence
fee and the amount fixed the offizials of the administration select such persons
as are likely to give the best service, according to their judgment.

Pandit Balkrishna Sharma: Sir, has the attention of Government been
drawn to a representation or rather many representations made by vendors of
various rai.way stations in the United Provinces, requesting Government to
give the contract to co-operative societies rather than to individual contractors
who sublet these contracts?

Shri S8anthanam: Some representations have been received to that effess,
and other represeniations have been received to the effect that in the name
of co-operative societies individuals are trying to exploit the railways.

EXTENSION OF RarLway LINES

*630. 8hri R. Velayudhan: (a) Will the Minister of Railways be pleased to
state whether there is any plan to extend the Railway from Alwaye or
Ernakulam through the Travancore State to connect with the Shenkottah-
Quilon Line? '

(b) It so, what measures are the Government going to take?

(c) Have the Travancore-Cochin Government submitted any request to
the Government of the Indian Republic to expand the Railway through the
above State?

(d) U ro, what steps have the Government of India taken?

The Minister of Transport and Railways (Shri Gopalsewami): (a) Yes.

(b) The question of carrying out a fresh survey of the Quilon-Ernakulam
project will be considered in 1050-51.

(c) Yes, but only in respect of a connection between Quilon and Ernakulam.

(d) The matter was considered by the Central Board of Transport at their
meeting held on 6th January, 1950 and their decision was as stated in the

reply to part (b).

8hri R. Velayudhan: Sir, may I know whether any preliminary survey
was done previously?

Shri Gopalaswami: Yes, there was a survey made several yearg ago.

Shri R. Velayudhan: May I know whether that was through the central
Travancore region that this survey was made?

Shri Gopalaswami: As I have said, it is only from Quilon to Ernakulam,
more or less on the coast. '
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Shri M. A. Ayyangar: May I know what is the nature of this survey? Is.
it a physical survey or does it include the ascertainment of the possible income
that may be derived by the Government from such a line?

Shri Gopalaswami: I think the estimate of the cost of conmstruction and the
probable return on such cost was ulso in-luded in the survey.

SorL Erosion

*641. Shri M. V. Rama Rao: Will the Minister of Agriculture be pleased
to state whether there is any agency, official or other, for collecting data con-
cerning soil erosion?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): No.
The Indian Council of Agricultural Research is financing two schemes from.
their funds for dealing with soil erosion. Some State Governments, parti-
cularly Bombay and Madras, have Research Stations for collecting such data
in their own areas.

Shri M. V. Rama Rao: Sir, may I know whether this work is confined to.
the river valleys in India only, or whether it extends to the whole country?

Shri Jairamdas Doulatram: It extends to the who'c of the country, because
the problem of soil erosion exists in the whole country and mnot only in
the river valleys. '

8hri M, V. Rama Rao: Sir, may I know whether flood control is handled
by other agencies and whether that is also co-ordinated with the work of
colleotion of data of 80il erosion ?

8hrl Jairamdas Doulatram: The work is done by the State Governments,

Shri M. V. Rama Rso: Sir, my question is whether this work of collection
of data regarding soil erosion is co-ordinated with the work of the flood eontrol
operations

_Mr. Speaker: The question is whether the work of investigation into the
soil erosion problem is co-ordinated with the work of flood control.

Shri Jairamdas Doulatram: As T said. there is no systematic collection of
data with regard to soil erosion :

Shri Rudrappa: Sir, is this a Central subje~t or a Provincial subject?

Mr. Speaker: It is morc or less a question of referring to the Constitution.

Sh}'i R}ldr&ppa: May T 'knpw whether the Central Government have given
any directions to the Provincial Governments in this respect to take effective
measures to check soil erosion?

Shr% Ja.iramd&s‘ Doulatram: Yes. We have given such instructions. We
have also sent officers to tour the arcas and also indicated the areag which
need attention, and also given a tentative plan to be worked out.

Ch. Rapbir 8ingh: What is the grant made by the Central Government to
the various States Lo check soil erosion?

hSlu'i Jairamdas Doulatram: We may make a grant also, if they put up a
s~heme |4

Mr. Speaker: He wanted to know the grants.
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Dr. Deshmukh: Sir, is it a fact that the Central Government trained o

.certain number of persons in soil erosion work in America and if 80, 8re their
services being utilised by the Central Government or by the Provinces?

Shri Jairamdas Doulatram: Our predecessor Government had sent five
persons for {ruining. They have come back, and one of them is retained at the
-Centré and the other four offered to the Provinces for work there.

¢ Shri Joachim Alva: May I know whether the Agricultural Department is
aware of the work on soil erosion done in the Allahabad Dairy Farm run by
Americans?

Shri Jairamdas Doulatram: That also is known.

Lao PropucTiON

*642. Shri Zangre: (a) Will the Minister of Agriculture be pleased to
state whether any aid is proposed to be extended to the revitalizing las
production and the breeding of Xosa especially in Chhota Nagpur and
Chhattisgarh ¢

(b, is it a fact that indigenous breeding of Kosa has declined considerably?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a) und
(b). It is proposed to continue the programme whereby technical and
finaneinl aid is given for improving lac production. A rapid survey of idle
lac host in easily accessible areas has been undertaken and working p'ans for
cultivation of lnc have been formulated. As a result about 78 lukh host
trees hiave been located, out of wh'eh 8% lakh trees have been infected. De-
monstrution centres have been estab.ished in different areas to show improved
methods of cultivation.

Information regarding breeding of Kosa fibre is being collected and will be
furnished to the hon. Member and will be placed on the Table of the House.

Y FiE : FAr AAAT TN Ao g fee e el | s
STTaT e § 7 '

Shri Zangre: Does the hon. Minister possess information as to the names
of the trees helping in cultivation of ‘Kosa'?

ST AR YT H A a F & fF g7 g qrdy TeraEs
HAT <@ & AT I 9 AT GI9F & qTAT TG AT |
Shri Jajramdas Doulatram: ] have just stated that information in this regard

8 being collected and will be furnished to the hon. Member and will also be
placed on the Table of the House.

INDIAN LAc RESEAROR INSTITUTE

*643. Bhri Naik: (a) Will the Minister of Agriculture be p'eased to state
since how long the Indian Lac Research Institute, Nankoom has been in
existence ?

(b) What is the annual expenditure incurred on this Institute?
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(c) How far do the different commercial varieties of Indian lac answer to
the standards reported to have been prescribed by the Sheliac Committee of
the International Organisation for standards, which recently met in New Delhi?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a) Sirce
1925.

b) The annuul expenditure during the last 10 years has varied from
Rs. 2,04,820. to Ls. 3,83,711. ‘

(c) The current commercial grades of unadulterated seedlac and shellac
come within the limits prescribed by the Shellac Committee of International
Organisation for standards.

Shri T. T. Krishnamachari: May I ask if the hon. Minister is aware that
his colleague, the Minister of Commerce the other day admitted that lac

production has gonc down and the quantity of export of this article from this
country has considerably diminished, and if so what does the hon. Minister

propose to do about it? /

8hri Jairamdas Doulatram: Yes, it is a fact that the production of lac has
one down. We have taken steps by demonstration and propaganda to
orease production. We have also field parties working in these areas.

ghri T. T. Krishnamachari: But with what result?

Bhri Jajramdas Doulatram: We propose to inc rease this activity, and we
expect increased production by these methods.

Samadhi or MaBATMA GANDHI

*644. Shri Balwant Sinha Mehta: (a) Will the Minister of Works, Mines
and Power be pleased to state whether the plans for the construction of the
samadhi of Mahatma Gandhi at Rajghat in Delhi are completed ?

(b) 1f so, what progress has been made so far?

(c) By what time will the construction be completed?
(d) What is the estimated cost of this work?

(e) What are the main items of this construction?

The Minister of Works, Mines and Power (Shri Gadgil): (a) to (e). A
scheme for laying out a park at the site at Rajghat where Mahatma Gandhi’s
body was cremated, was sanctioned last year by Government and the work is
about to be completed A statement giving details of this scheme, is placed
on the Table of the House. [See Appendiz 111, annezure No. 26.]

The design of the main Memorial itself has not yet been finalised. A
Comnmittee is being set up for the purpose.

Dr. Deshmukh: Is any portion of the expenditure being met from the
Gandhi Memorial Fund or is the Government incurring the whole expenditure?

8hri Gadgil: This is entirely a scheme that will be ﬁna.nced by the Gov-
ernment of India.
ghri B. Das: Has the attention of the hon. Minister been drawn to the

resolution of the Committee that more land should be al'ocated aund the
Prime Minister also said that they will get more than 20 acres of land?
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Shri @Gadgil: There is a proposal from the Gandhi Memorial Fund Trustees
that they should be given not only 20 acres of land but something more, but
that scheme will be entirely financed by the Gandhi Memorial Fund Trustees.

Pandit K. O. Sharma: Is there a proposal to build & monument
at the place where Gandhiji fell, where he was shot?

Shri Gadgil: T have already stated that the p'an of the main Memorial
Committee has not yet been finalised.

8hri Sidhva: What is the total amount of the scheme and how much has.
so far been spent?

8hri Gadgil: The total amount sanctioned is Rs. 4,563,000 I think
practically more than Rs. 8,50,000 have been spent already.

Shri Raj Bahadur: May I know whether Birla House where Gandhiji was
killed is being acquired by the Government? .

Mr. Bpeaker: It is a suggestion for action.
DBANBAD MinmN@ TrAINING CENTRE

%845, Shri Zangre: (a) Will the Minister of Works, Mines and Power be-
pleased to state the total annual expenditure on Dhanbad Mining Training,
Centre ? ’ .

(b) What are the various courses of training?
o) How many students are receiving training at present?

The Minister of Works, Mines and Power (Shri Gadgll): (a) The houn.
Member is presumably referring to the Indian School of Mines and Applied
Geology, Dhanbad.

The actual annual expenditurc on the School, for the year 1948-49 and the
estimated expenditure for 1949-50 and 1950-51 are respectively Rs. 11,77,400;
Rs. 13,57,700; and Rs. 13,23,100. .

(b) (1) Three Years’ Certificate Courses ir: (a) Coal Mining, (b) Metal.iferrous
Mining, and (o) Geology. '

(2) Four years’ Diploma Courses m (a) Mining Engineering and (b)
Geology.

The certificate courses will be abol'shed after the close of the 1950-51
Bession as a part of the Reorganisation S8cheme.

(c). 168.

Y IiTE : Fav WA AT wEveg w AW § fF agt o foer o
gufanfai M ag am w0 a1 & @1 A F W@ ) AT oA
afror-qarg fre ewar & ?

8hri Zangre: Ts the hon. Minister aware whether the students trained in
these institutions have the necessary knowledge as to what minera’'s can be
Jocated in particular places?

s mrefires : AT ag fraal Y 9F & TEC ATSH & S |

8hri Gadgll: They will surely get this knowledge provided they peruse
the books on the subject carefully. :
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Bhr BR. L. Malviya: May I know whether there has been any proposl to
«convert the Indian School of Mines into a University and, if so, how long it
will take?

Shri Gadgll: That is one of the demands made by the students.

CONSTRUCTION OF AERODROME AT (GUNTAKAL

*646. Shri Sanjivayya: (a) Will the Minister of Communications be
pleased to state whether there is any proposal before the Government of India
to construct an aerodrome at Guntakal?

(b) If so, what measures have the Government taken in this respect and
it none, why?

The Deputy Minister of Communications (S8hri Khurshed Lal): (a) and
(b). There is no proposal under consideration for the construction of an
serodrome at Guntakal. T may add that special consideration was given to
the suggestion made in the course of suppiementary questions in the Consti-
tuent Assemnbly ot Indin (Legislative) on the 23rd Iebruary, 1949, that an
aerodrom= be constructed at Guntakal. It has been found that the traffic
potential will not justify expenditure on such a project particularly when it
d8 necessary to effect all possible economies in Government expenditure.

8hri Sanjivayys: Apart from Guntakal, Sir, do Government propose to
constriet an aerodrome in any other place in Rayalaseema?

Shri Khurshed Lal: There is a good airstrip in Bellary which is only 35
miles from this place.  In view of the present financial situation of the
Government of India, there is no proposal to crect an aerodrome here.

MANUFACTURE AND IMPORTS OF TELEPHONES

*647. Shri Sanjivayya: (1) Will the Minister of Oommunications be pleased
to state the numnber of telecphones manufa~tured in India during the years
1048-49 and 1949-50°?

(b) What was the number of telephones imported during those years?

(¢) When is India expected to become self-sufficient with regard to
telephones?

The Deputy Minister of Communications (Shri Khurshed Lal): (a) Com-
plete manufacture of telephones is not undertaken in India at present. The
number’ of telephones assembled in India during 1948-49 was 12,662. Com-
plete information for 1949-50 is mot available.  The number of telephones
asscmbled in the Government Telephone Factory at Bangalore during 1949-50
wag 17.125 up to the end of February but information regarding telephones
assembled in the Posts and Telegraphs Workshops is not available yet. The
information is being collected and a statement will be laid on the Table of

the House. i

(b) The number of telephones imported during 1948-40 was 10,014 so far
‘a8 the Posts and Telegraphs Department is concerned. During 1949-50 only
400 telephones were imported and other requirements of telephones were
meat from telephones assembled in' the Government Telephone Factory at
Bangalore,

(c) The Telephone Factorv at Banga'ore has been established with a
wiew to making India self-sufficient in the matter of telephones. The factory
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i8 expected to go into full production within the next three years when India
will become self-sufficient in the matter of telephones.

Dr. Deshmukh: What is the annual demand for telephones in the country?

"8hri Khurshed Lal: This will be expanding, but it is proposed that the
‘Telephone Factory will in the first instance produce about 25,000 telephones
8 year, but it can produce up to 50,000.

Babu Ramnarayan Singh: What is the length of time during which the
bhon. Minister expects that the Factory will be able to meet the demands of

the country?
Mr. Speaker: Three years, he has already said.

8hri Rudrappa: Has the Government installed a Telephone Factory in the
Mysore State at Bangalore?

Mr. Speaker: Yes.

Shri Ridrappa: What is the percentage of the telephones assembled at
Bangalore?

Shri Khurshed Lal: 1 have just given the figures of the telephones
asscibled, :

Shri T. N. Singh: May T know what percentage of the parts of the tele-
phones assembled there is now being imported ?

Shri Khurshed Lal: At present about 50 per cent. of the parts are being
imported.

Shri Kamath: After the inauguration of the ‘“‘own your own telephone’
scheine, is the demuand for telephones showing a tendency to inorease or de-
crease?

Shri Khurshed Lal: We have so fur collected about a crore and a quarter
rupecs.

Shri Kamath: T was referring to the demand for new connections.

fhri Khurshed La': This is about new connections.

Pandit M. B. Bhargava: Does the Government intend to hand over this
Factory to a private concern?

Shri Khurshed Lal: A private company has been formed in which the
Government of Tndia have 70 per cent..of the shares, the Mysore Govern-
ment 20 per cent. and the other 10 per cent. is owned by the A.T.E.

Dr. Deshmukh: What is the number of telephones for which applications
ara still pending?

8hri Khurshed Lal: I will require notice of that. '

Shri R. K. Ohaudhuri: What is the percentage of the public demand for

telephones satisfied last year, i.e., 1949, and what percentage Government
expect to satisfy this year, in 19502

8hri Khurshed Lal: T will not be able to give these figures without notice.

Shri M. A. Ayyangar: Is the management of this concern in the hands
of Government Directors, or do Directors represent the various interests?

Shri Khurshed Lal: The Directors are nominated by the Government of
India but the A.T.E. can also nominate one Director.
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Babu Ramnarayan Singh: Is there any principle followed in the distri-
bution of the available telephones among the various States?

Shri Khurshed Lal: Telephones are distributed as evenly as possible
among the various States.

ExpansioN oF MADRAS HARBOUR

*g48, Shri Banjivayya: Will the Minister of Transport be pleased to state
(8) the progress made in expsnding the Madras harbour;

(b) whether it is a fact that the Corporation of Madras protested against
this expansion; and

() if so, what action has been taken by the Government of India in the
matter?

The Minister of Transport and Railways (S8hri Gopalaswami): (a) The
project for the construction of a wet dock capable of berthing four 600 feet
ships drawing 80 feet with modern transit sheds etc., has been accepted i
principle subject to examination in certain respects. Steps are being talon
to settle the value of land opposite to Fort. 8t. George to be acquired for
the purpose and other terms of transfer with the Government of Madras and
to hand over the formal possession of the land to the Madras Port Trust.

(b) The Corporation of Madras did at one stage raise some objection but
ultimately agreed to the expansion.
(¢) Does not arise.

Shri Sanjivayya: How far does this expansion extend towards the south
of the harbour?
Shri Gopalaswami: It is all towards the south.

Shri Audikesavalu Naicker: Is the Government aware that the beauty of
the Marina will be affected if the harbour is extended southwards?

8hri Gopalaswami: No. I think aesthetics will be maintained.

Shri Audikesavalu Naicker: Is the Government aware that a public meeting

was held at Madras to protest against the extension of the harbour towards
the south? :

Shri Gopalaswami: I believe that is so. That is correct.
PLANS ¥orR WATER PROJEOTS

*650. Dr. R. 8. 8ingh: (a) Will the Minister of Works, Mines and Power
be pleased to state the names of companies which prepared pians for the
water projects of India such as Hirakud, Kosi and others?

(b) How much did they charge for preparing plan of the Hirakud project?
() What amount will they charge for preparing the Kosi project plan?

The Minister of Works, Mines and Power (Shri : 8-
ratio‘n of the Hirakud designs has been entrust(ed mmnte%m{ﬁil Iﬁ?gi—
neuring Comp:-my Ino. D_enve_r, Co'orado, U.S A., with whom & contract hss
been entered into for this purpose. The Trial Load Analysis work of Kosi
Dam hae been entrusted to the U. S. Bureau of Reclamation (A Government
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Deopartment of the United States of America) under an agreement. No other
work of thie nature has been entrusted to a foreign firm by the Government
of India.

(b) Tinal figures have not yet been recmved but the estimated cost is ex-
pected to be nearly $ 1,76,000.

(c) The estimated cost on the Trial Load of Kosi Dam by the U. 8. Bureau
of Reclamation is ubout one hundred thousand dollars. The amount of actual
expenditure is likely to be less and will be known when the work has been
completed.

Dr. R. 8. 8ingh: Is the sum of 1,76,000 dollars charged by those firms
about 190 per cent. more than the actual cost?

8hri Gadgil: That is a matter of opinion.

Dr. R. 8. Singh: May I know, Sir, the estimated cost given to the Gov-
.ernment of India by the U. S. Bureau of Reclamation as well as the esti-
mated coet given by.the International Engineering Co.?

8hri Gadgil: If the hon. Member wants particulars about it I will require
notice.  We preferred the official organisation, namely the Bureau of Reocla-
mation. There were other reasons also. That Bureau had agreed to
associate our own engineers with the actual work. That is a great advantage,
even assuming that the cost may be a little more.

Dr. R. 8. 8Singh: Is it a iact that our own engineers working at Denver,
‘Colorado, are dissatisfied with the quality of work of that compa.ny in view
of the fee which they charge?

Mr. Speaker: I do not think that question arises.

Syed Nausherali: What was the actual difference between the two esti-
mates ?

8hri Gadgil: As 1 said T will require notice for that.

Shri Kamath: While on the Minister'’s own showing no other work of this
nature was entrusted to foreign firms what were the reasons that induced the
‘Governinent of India to entrust these two schemes to two foreign firms?

Shri Gadgil: These two schemes are so big thut the Government of India
naturslly wanted the best advice available.

8hri Tyagl: Is it possible to postpone the question to another day when
the hon. Minister will have fuller information?

Mr. Speaker: The hon. Member may table a further question.

LooUST WARNING ORGANISATION

*@51. Prof. Yashwant Ral: (a) Will the Minister of Agriculture be pleased
to state whether it is a fact that the Government of India are maintaining a
permanent Locust Warning Organisation?

(b) Do Government propose to state the main recommendations, if any,
made by the British Locust Expert who visited India recently?

(c) Have the recommendations been examined?
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(d) What were the views of this British expert on the work done by the:
Locust Warning Organisation in India during 1949?

(e) How much has his visit cost the country?

(f) What are the steps which are being taken to prevent the spread of
locust in future?

The Minister of Food and Agriculture (8hri Jairamdas Doulatram): (a)
Yep.
(b) The muin recommendation of this Expert was to strengthen and

reorganise the anti-locust organisation in India with adequate modern machinery
and mctorised transport.

(c) Yes.

(d) His view wus that the Locust control operation during 199 was.
bhampered by lack of adequate transport and equipment.

(e) Rs. 879/12/-.

(f) A moeting of representatives of the State (overnments concerned has
been called on the 11th March, to finalise the meuasures necessary to prevent
the spread of lonusts in future.  The existing Locust Warning Organisation
is also being strengthened.

S8ardar Hukam BSingh: What was the cost of the transport that was fur-
nished by (Qovernment for this purpose?

Shri Jairamdas Doulatram: We propose to budget for another lakh and
a half rupees for purchasing land rovers and also for additional staff.

S8ardar Hukam 8ingh: Have any trucks been made available to this.
organisation so far? i

Shri Jairamdag Doulatram: We are trying to secure an additional number
of trucks. '

Sardar Hukam S8ingh: My question was whether any trucks have been
made availnble to this organisation so far.

8hri Jairamdas Doulatram: I would require notice of that.

Shri R. 0. Upadhyaya: How many State Governments maintain the Iocust
department ?

8hri Jairamdas Doulatram: The State Governments that are round about
the desert, which means Rajasthan, Bombay, Delhi and the Punjab.

Kanwar Jaswant Singh: May I know whether the menace of locust is
under control or is on the increase ?

8hri Jairamdas Doulatram: We had & recent invasion by locusts from:
Pakistan and that was completely put under control.

Shri Kamath: Did the British locust expert who visited India recently find
any difference in the methods of Indian and British locusts?

Shri Jairamdas Doulatram: The only difference was that he wanted thab
we should have more of motorised transport. To some extent this is correct.
It is not possible to reach all the desert regions and the sand dune area, how-
ever, except with the aid of camels.
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Shri R. O. Upadhyaya: Is it uot a fact that the Rajasthan Government is
not rmaintaining a locust organisation?

Shri Jairamdas Doulatram: We asked them to maintain *it,—I believe they
are taking steps. {

Sardar Hukam 8ingh: Is it a fact that the invasion from Pakistan was
counteracted by offering some trucks to Pakistan?

Shri Jairamdas Doulatram: We wanted the co-operation not only of
Pgkistan but even of distant countriss. I would require notice to answer
whether we had to give them that assistance.

Lingineg or Bie CiTies BY WIRELESS

*652. Shri Rathnaswamy: (a) Will the Minister of Oommunications be-
pleased to state whether the Government have any scheme to link big cities.
in India by wireless?

(b) If so, what are the cities to be so linked?

(c) How long will it take to implement this scheme?

(d) How much would this scheme cost the Government?

The Deputy Minister of Communications (Shri Khurshed Lal): (a) Yes.

(b) Bombay, Calcutta, Delhi and Madras.

(¢) and (d). The cost was estimated at about fifty lakhs, but a more
modest scheme is under prepuration for execution within the limited funds
likely te be available. It is expected that it will take about one year to put.

the revised scheme into effect.

Soc1ar GuipEs IN M. anp 8. M. RarLway

*6568.. Dr. M. V. Gangadhara Siva: (a) Will the Minister of Railways be
pleased to state whether Social Guides are appointed in the M. and 8. M. Rail-
way?

(b) 1f so, how many of them are women and how many are men?

(o) Is any cdv-ational qualification or age restriction fixed?

The Minister of State for Transport and Rallways (Shri Santhanam): (a):
Yes.

(b) 27 men and 14 women.

(c) Yes.

8hri Sidhva: Were these people recruited from social service organisations:
or frou: the railway service? :

8hri Santhanam: They are recruited from the public and people with
social service qualifications are preferred.

Shrimati Ammu Swamihadhan: What are the educational qualifications
required for this service? '

8hri Santhanam: Generally training in a social service centre is required

*Dr. Deshmukh: What is the age limit prescribed? Does it differ as bet-
ween men and women?
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Shri Santhanam: I have no idea of the limits: I would require notice
of the question.

°
Dr. M. V. Gangadhara Siva: Why are more chances not given to women
social guides than men?

8Shri Santhanam: T have stated that 27 men and 14 women have been
engaged. I think the proportion is higher than in any other section of publie
service.

8hri R. O, Upadhyaya: Is prelcrence to some extent given to refugees?
Shri Santhanam: Wherever possible we do engage refugees and I think

on the E. P. Ruilway especially many refugees are employed in this parti-
oular service.

Shri Rathnagwamy: As regards the appointment of women social guides
would Government consider the advisability of appointing them from such
woinen'’s organisations like the Seva Dal, etc?

Mr. 8peaker: It iy a suggestion for action.

Dr. V. SBubramaniam: Are these people transferred to other departments
of the Railways?

Shri Santhanam: Not at present. 1 have already explained in reply to
8 cut motion that we are thinking of integrating them with other railway
services,

WRITTEN ANSWERS TO QUESTIONS
PrioE oF MiLx

. ;630 Seth Govind Das: Will the Minister of Agriculture be pleased to
~glate:

(8) the rate of milk per pound in the capital cities of Scandinavi 1
~Canads, Australia, Africa, America and Indr;a; and of Seandinavia, England,
(b) what steps are proposed to be taken to lower the rate in India?

The Minister of Food and Agriculture (8hri Jairamdag Doulatram): (a)
Informa.tum with regard to the Capital cities of the countries mentioned is
not available. In the case of capital of India, the rate is annag 6 per lb.

(b) Steps to be taken for the purpose are increasing the yield of milk per
cow and lowering the cost of production of milk.

BencaL Naagrur Rammway EXTENSION

*634. Shri Jagsmuu; Mishra: (a) Will the Minister of Railways be pleased
to state whether there is a proposal to extend the railway line from Khurdah

Road station on Bengal Nagpur Railway to Bambalpur through the merged
territorics of Orissa?

(b) If so, was any investigation or survey of the route made?

_(c) What was the result of the survey and through which route will the
‘said line pass? ‘
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The Minister of Transport and Rallways (Shri Gopalaswami): (a) Yes.

(b) The survey was carried out in two portions, one for a line between
Khurda Road and Bolangir and the other for the portion between Bolangir
and Sambalpur as part of the Sawubalpur-Kantabanji project.

(c) The survey of Khurda Road-Bolangir project revealed that the return
on a capital of Rs. 498 lakhs was expected to be minus 0-28 per cent. The
Sambalpur-Kantabanji project as u whole would cost Rs. 447 lakhs and the
return was expected to be about 8.1 per cent.

The alignment surveyed between Khurda and Bolangir passes through
Beguniu, Nuyagarh, Daspalla and Sonepur, and that between Bolangir and.
Sambalpur via Bargarh.

TELEPHONES IN ALLAHABAD

*638. Prof. K. K. Bhattacharya: Will the Minister of Oommunications be-
pleased to state: .

(a) the total number of telephone installations at Allahabad up to the end
of December 1949;

(b) how many persons applied for telephone installations at Allahabad im
the year 1949;

(¢) how many of them have been granted installations in the year 1949 and
how many refused; and '

(d) whether reasons are communicated to applicants when their requests
are turned down?
The Deputy Minister of Communications (8hri Khurshed Lal): (a) 412.

(b) 128.
(c) 20 and 108 respectively.
(d) Yes, reasons are giver when telephone connections cannot be given:
irnmediately.
Porr AT CHANDBALI

'*640. Shri Jagannath Mishra: Will the Minister of Transport be pleased o
state:

(a) whether there was an investigation made for opening a port at Chandbali
in Balasore district of Orissa; and

(b) if so, what was the result of the investigation?
The Minjster of Transport and Railways (8hrl Gopalaswami): (a) Yes;

certain investigations for opening a deep-sea port at Chandbali or at a site
16 miles downstream at Dhamra are in progress.

(b) The results of investigations so far made are not very encouraging
and further investigations may have to be stopped.
Bus.-TrRaIN CoLLISION
%649, 8hri Biswanath Das: Will the Minister of Ballways be pleased to.
state: -

() the place where and the circumstances in which Talcher passenger train
collided with a bus on the 15th February, 1950, as was reported by the P.T.I..
from Calcutta and was published in Delhi newspapers;
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(b) the reasons for the accident;
(c) the condition of those that were injured;

(d) the total death roll;

(e) the total loss of property; and

(f) whether any financial aid to the families of the deceased and the injured,
in cases of the poor and helpless is being given or being considered by the
Government?

The Minister of State for Transport and Railways (Shri Santhanam): (a) and
(b). 23 Down Puri-Talcher Passenger collided with a motor Dus at the
mamned level crossing at mile 802/10 between Malatipatpur and Sakhigopal
stations on the Khurda Road-Puri Branch of the Bengal Nagpur Railway.
An Inquiry by District Officers hus been held and its report ig awaited.
Preliminary enquirics, however, show that the gate was open and the bus
driver attermpted to cross the railway line at the level crossing in the face of
the approaching train,

(¢) and (d). Twenty-four passengers of the bus received injuries, of
whom five died on the spot, four on the way to the Government Hospital at
Puri and one imnedintely after admission into the Hospitnl.  Of the remain-
ing fourteen admitted in the same hospital, two are reported to be serious;
the other twelve, who had reecived minor injuries, have since been discharged.

(e) This will be ava‘lable on completion of the Enquiry.

(f) 'This will be considercd as soon as the Raiiways liability is determined.

DavMaage To Croprs BY Cor.n WaAVE

*6b4. Shri Rathnaswamy: (1) Wili the Minister of Agriculture be pleased
to stute what are the places where crops were damaged by the recent cold
wave?

(b) Has an asscssment of the value of damaged crops so far been made?

(c) 1f so, what is the assessed value?

(d) Can any protective measures be taken to save the crops from the

recurrence of the cold wave in future?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a)
The crops were partly damaged by the recent cold wave in certain areas of

the following States:

(i) Uttar Pradesh, (i) Punjab, (iii) Madhya Pradesh, (iv) Bihar,
(v) Bombay, (vi) Suurashtra, (vii) Rajasthan, and (viii) Madhya Bharat.

(b) and (c). Detniled information regarding the extent of the damage-
‘has been called for from the States and will be laid on the Tahle of the House
as soon as received.

(d) No practicable measures for preventing the damage from extreme’ cold
‘have so far been devised; bub in the case of threatened frosb, irrigation of

.orchards and crops like potato minimises the effects.
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ALLOTMENT OF SUGAR TO AJMER

*655. Pandit M. B. Bhargava: (u) Will the Minister of Agriculture be
pleased fo statie what is the ad hoc quots of sugar allotted to the State of
Ajmer from October, 1949 to January 1950?

(b) How does this quota compare with the qudta of sugar allotted to the
State during the period just preceding the de-control of sugar?

(c) At what rate per adult and child is the sugar to be distributed in ration
shops in the urban urea?

(d) How does it compare with the distribution per head during the last
control period and what are the reasons for the disparity, if any?

(e) What quantity of this ad hoc quota of sugar is being distributed in
the urban and rural areas of the State respectively?

The Minister of Food and Agriculture (Shri Jairamdas Doulatram): (a)
1200 tons from 15th September, 1940 to 8lst January, 1950.

(b) The monthly quota of Ajmer during the last year of control was 300
tons per month as against nearly 270 tons per month during the period Sep-
tember, 1949 to January, 1950. '

(c) The scale of ration in the urban area during October, 1949 was 4 ch.
per head per week, but was reduced to 8 ch. per head per week during Novem-
Ler-December 1949 and January 1950. It was restored to 4 ch. pet card per
week in February, 1950.

(d) The s~ale of urban ration allowed in October 1949 and in February
1950, is the same as was allowed during the last control period. The scale
during November and December 1949 had to be cut down due to short supplies.

(e) There is no fixed scale for supply of sugar to rural areas, and the supply
made depends upon the availability of stocks.

PASSENGBR AND GooDS TRAINS BETWEEN SEALDAH AND AMINGAON

*g58. Shri J. N. Hazariks: Will the Minister of Railways be pleased to
state how many pussenger and goods trains are daily run between Sealdab
and Amingaon by the Assam Link Express?

The Minister of State for Transport and Railways (Shri Santhanam): One
through passenger train service each way between Sealdah and Amingaon,
connected by passenger river steamer service between Sakrigali and Manihari
Ghats. In addition, one sectional passenger train each way on Sealdah.
Sakrigali Ghat broad gauge and Manihari Ghat to Fakiragram, and two each
way on Fakiragram to Amingaon sections.- An average of 2 goods trains on
broad gauge between Sealdah and Sakrigali Ghat, 2 between Manihari Ghat
and Katihar, 8 to 4 between Katihar and Siliguri North, 4 to 5 between
Biliguri North and Bongaigaon, and 8 to 4 between Bongaigaon and Amingaon.

DELHI SUGAR SYNDICATE

%657. Shri N. 8. Jain: (u) Will the Minister of Agriculture be pleased to
state how many maunds of crystal sugar has been lifted by the Delhi Sugar
Svndicate since the imposition of control till 15th of February 1950 for
distribution in Dethi?

(b) On what basis is the sugar distributed to retailers by the Syndicate?
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(c) What is the selling rate of the Syndicate? .
(d) What is the rate at which the Syndicate gets the sugar from the mills?

(e) Are the accounts of the Syndicate checked and sudited by some
agency to ensure that the distribution is made according to the orders of the
local admijnistration?

The Minister of Food and Agriculture (Shri Jalramdas Doulatram): (a)
2,24,378 maunds from 5th October, 1949 (the date from which Delhi Sugar

Syndicate were appointed as nominees of Delhi Administration) to 15th
February, 1950.

"(b) The Delhi Sugar Syndicate issues sugar to Area Rationing Depots and
such establishments as get one or more than one bag of sugar every weelk,
on the basis of the ration authorities 1sued by the Controller of Rationing.

(¢) The present rate is Rs., 83/2/- per maund.
(d) The rates vary according to the grade of sugar supplied. A statement

showing the ex-factory price for various grades of sugar is laid on the Tahle
of the House. [8ee Appendix 111, annexure No. 27.]

(e) The accounts are checked and arangements will be made to have them
audited.

PassENGER TRAFFIO AND INCOME THEREFROM ON THE RAILWAYS

«

72, S8hri B. K. Das: Will the Minister of Railways be pleased to state:

(a) the daily average number of passengers travelling in each of the three
classes since the introduction of the three-class system on the Railways;

(b) the }iaily average number of passengers travelling in each of the four
onsses during the year preceding the introduction of the three-class system;

(c) the' averago daily income from the sale of passenger tickets before and
after the introduction of the three-class system; and

(d) the nature of complaints, if any, arising out of the introduction of three-
class system brought to the notice of the authorities?

The Minister of State for Transport and Railways (8hri

Santhanam):
(a) Class T 43,514
Cluss 11 69,330
Class TII 2,089,137
(b) 1st Class i 4,508
2nd Class 55,462
Inter Class 62,586
3rd Class 2,800,977
(c¢) 1st Class 63,452
2nd Cluss 1,81,609

Inter Class 1,51,498

3rd Class : 10,27,884
Class T 1,14,708
Class II 2,837,420
Clasg 11T

19,60,888
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(d) The complaints mostly related to the inconvenience felt by pussengers
previously uccustomed to travel by Second Class; overcrowding in Class II in
main line {rains and absence of Class II on Suburban Sections.

Posts RESERVED FOR ANGLO-INDIANS ON RAILWAYS

73. 8hri Frank Anthony: Will the Minister of Rallways be pleased to state:

(8) how many posts (and in what categories) were reserved for the Anglo-
Indian Community in the year 1946-47 on the G. 1. P., E. 1., B. N,, B. B. &
C.I,M. &8 M.,8.1, 0. & T. and the B. & A. Railways respectively ;

(b) how many posts (and in what categories) were reserved for the Auglo-
Indian Community, on each of these Railways, during the years 1948-49 and
1949-50; and

(c) how many of the reserved posts (and in what categories) in each Railway
for Anglo-Indians during the years 1948-49 and 1049-50 remained unfilled?

The Minister of Transport and Railways (Shri Gopalaswami): The informa-
tion is being collected and will be laid on the Table of the House in due
course.

PosTS RESERVED FOR ANGLO-INDIANS IN PosTs AND TELEGRAPHS
DEPARTMENT

74, 8hri Frank Anthony: Will the Minister of Communications be pleased
to state:

(a) how many posts (and in what categories) were reserved, for Anglo-Indians,
in the Posts and Telegraphs Department in the year 1946-47;

(b) how many posts (and in what categories) were reserved for the Anglo-
Indian Community in this Department in the years 19048-49 and 1949-50; and

(c) how many of these (and in what categories) remained unfilled for the
years 1948-40 and 1949-50?

The Deputy Minister of Communications (S8hri Khurshed Lal): There is
special reservation for Anglo-Indians only in the grade of Telegraphists in the
Posts and Tclegraphs Department.  Information required by the hon. Mem-
ber is as follows:

(1) Vacancies reserved for Anglo-Indians in 1946-47 were 78.

(b) Vacancies reserved for Anglo-Indians in 1948-49 and 19490-50 are 92
und 28 respectively.

(c¢) Reserved vacancies which remained unfilled in the year 1948-49 were
76 and which still remain unfilled during the year 1949-50 are 26.

JuTe CULTIVATION AND PRODUOTION

75. 8hri B. K. P. Binha: Will the Minister of Agriculture be pleased to
give the figures of jute cultivation and production in acres and bales, in the
various States of the Indian Union in the years 1947, 1948 and 1949?

The Minister of Food and Agriculture (Shri Jairamdag Doulatram): A
statement giving the avuiluble information is placed on the Table of the House.

[See Appendiz I1I, annexure No. 28.]

The present estimateg for 1949-50 are 10,68,000 acres and 27,24,000
bales.
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TarcxrTs oF Foop PRODUCTION

76. 8hri T. N. Singh: (a) Will the Minister of Agriculture be pleased to
lay on the Table of the House a statement containing figures relating to
turgets of production, if any fixed, for various States of the Union in regard
to wheat, barley, maize, jowar and gram for the years 1950-51 and 1951-52?

(b) Do Government propose to give an outline of the concrete steps which
are being taken by the Union and State Governments for reaching the targets?

The Minister of Food and Agriculture (Shri Jairamdas Doulstram): (a)
Two statements giving the available figutes are placed on the Table of the
House. [See Appendiz 111, annézure No. 29.]

Sepurate information in- terms of different food grains is not available
These figures are liuble to modification according to the experience gained in
the working of the schemes.

(b) The following steps are being taken by the Union and State Govern-
ments: .

(1) The Union Government in consultation with the States has prepared
a detailed progrumme of production in each State for which grants and loans
to the extent of Rs. 568 lakhs and 825 lakhs respectively have been sanctioned.

(2) The State Governments are implementing this programme by increas-
ing irvrigation facilities, use of manure and fertilizers, improved seeds ard
better cultivation facilities and reclamation of new land.

(8) Essential materials like iron and steel, cement, slack coal, fuel oils, eto.
are being supplied to the agriculturists through the State Governments,

(4) Cultivators’ committees are being formed for every village or group of
villages to constitute a link between the cultivator and the Governmeat in
the work of food production. L

(5) Deputy Commissioners or Collectors of districts are made responsible
for food production work by the Governments of the States and they are given
relief from their other routine work and powers of co-ordinating the activities
of other Departments in their charge,

(6) Statisticul organizations have been set up in States for assessing
the results of Grow More Food work by a scientific system of random sample
survey.

TELEPEONE MANUFAOTURE CONOERN AT BANGALORE

77. Shri Sanjivayya: (1) Will the Minister of Oommunications be pleased
to state whether it is a fact that the telephone manufacture concern at
Bangalore has been handed over to a private individual?

(b) If so, what are the terms und conditions of agreement between ¢he Gov-
ernment of India and thet individual?

The Deputy Minister of Oommunications (Shri Khurshed ILal): (a) and
(b). Government have formed a private company by the name of Indian
Telephone Industries Limited to run the concern on commercial lines. About
70 per cent. of the share capital of the new company will be held by the
(Goverument of India, 20 per cent. by the Government of Mysore and the
remaining 10 per cent. has to be allotted to the Automatic Telephone and
Eleetric Company, Limited of England under the terms of their agreement with

Jovernment,
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CORRIGENDA

to

the Parliamentary Debates (Part II—Other than Questions and Answers), Ist Session, 1950,~
In Volume II,—
1. No. 1, dated the 24th February, 1950,—
(1) Page 809, line 19 for “cbroadly” read “broadly”.
(ii) Page 814, line 20 for “alsod” read “also a”.
(ili) Page 826, line 24 after “have” read “got”.
(iv) Page 831, line 12 for “stile” read “still” and in line 13 for ““wonld” read- “would”.
(v) 9= ¢yy, df| < & 430" ¥ eam 9x 9B oF
(vi) 55 ¢yy, dfF ¥ & ‘=i’ ¥ agd <A’ #Y s €
(vii) Page 865, last line for “15th” read “25th”.

2, No. 2,dated the 25th February, 1950,—
(i) Page 884, line 27 from bottom for “latterly” read “laterly”.
(ii) Page 898, line 11 for “fact” rcad “feet”.
(iii) 'Page 901, line 11 omit “a” after “had”.
(iv) Page 903, line 10 from bottom for “low”’ read “law”’.

3. No. 3, dated the 27th February, 1950,—
(i) Page 950 , line § from bottom for “alternation® read “alteration”.

(ii) g5 %2, N F dfF@ Q3 & “sft wo fo fag” & s ax “sff To flo
famgr” 93
(iii) g% <%, dfad ¢ F “ar”’ & sqw )@ @1’ 93
(iv) Page 967, line 9 for “ot” read “to”.
(v) Page 970, line 9 for “Mangers” read “Managers”.

4. No. 4, dated the 28th February, 1950,—
@ l:;ge 934, line 11 for “Mr. Chairman :— The question is"’read “The motion was
opt.e n.

(ii) Page 986, for the existing last line read “T'he House then adjourned for lunch till half
past two of the clock™.

(iii) Page 994, line 27 from bottom for “onse” read ‘“‘ones”.
(iv) l;;lgg 1010, line 16 from bottom for “Mr. Gaganvinari lal” read “Mr. Gagan_vihari

s. No. s, dated the 18t March, 1950,—
@) Page 1021, line 22 for “has been callous” read “has been even callous”.
(li) Page 1033, line 25 from bottom for “on” read “or”’.
(ili) Page 1053, line 21 for “Shri Ethirajula Naidu” read “Shri Ethirajulu Naidu”,
. (iv) Page 1054, transfer lines 29 and 30 after line 31.
(v) Page 1064, line 4 for “cadamom” read “cardamom”.

6. No. 6, dated the 2nd March, 1950,— ) v
(i) Page 1090, line 17 for “Hon. Members three minutes” read “Hon. Members say
three minutes”.

(ﬁ) Page 1096, first line for “section” read “selection”.

7. No. 7, dated the 6th March, 1950,—
(i) Page 1143, line 11 from bottom for “fact” read “face”,
(ii Page 1150, line 18 for “in” read “the”,
172 PSD.



(i)

(i) Page 1060, line 13 from bottom delere “no”.
(iv) Page 1164, line 4 from bottom for “Shri Satis Chandra” read “Shri Satish Chandra”.
(v) Page 116§, line 26 for “Dr.” Mattrti” read “Dr. Mathai”.
(vi) Page 1171, line 2 for “as” read “or”.
(vii) Page 1174, last linc for “Hudget” read “Budget”.
£. No. 8, dated the 7th March, 1950,—

(i) Page 1179, line 11 for “question’ read ‘“‘questions”.

(ii) Page 1221, line 13 for “by” read “but”. .
9 WNo. 9, dated the 8th March, 1950,—

Page 1260, line 21 from bottom after “so far,” read “‘but no”.

10. No. 10, dated the 9th March, 1950,—

(i) Page 1306, line 28 from bottom for “gah” read *“Durgah”.

(ii) Page 1321, line 28 for “has ”’ read ‘‘This”.
11. No. 11, dated the 10th March, 1950,—

(i) Page 1342, line 23 from bottom for “pancl” read “penal”.

(ii) Page 1352, line 3 from bottom for “Houses’ rcad “House”.
12 No. 12, dated the 11th March, 1950,—

Page 13Bs, for the existing line 18 from bottom rcad “another thing that I wish to
submit is this. It is but fair that, when the”.

13. No. 14, dated the 14th March, 1950,— )
Page 1507, line 11 from bottom for “Shri A. P. Fain” read “Shri A. P. Jain”, .
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JOINT RAILWAY ADVISORY COMMITTEE

78. Shri Sidhva: (a) Will the Minister of Railways be pleased to state
whether the Joiny Railway Advisory Committee appointed by Government to
consider the effects of the Pay Commission’s Report has completed its work
and if so, whether the report is unanimous ?

(b) When will Government give effect to the recommendations?
The Minister of Transport and Railways (Shri Gopalaswami): (a) The

Joint Advisory Committee have not yet completed their work. Decisions are
taken by the Committee, by voting on issues framed and these are communi-
cated to Government, for their consideration and orders from time to time. In
cases, where the voting is inconclusive and the Chairman does not agree
with either side, he makes his recommendation to Government. In a few
cages, decigions taken by the Committee were unanimous. In this proce-
dure, the question of a report does not arise.

(b) The recommendations of the Committee are examined by Government
as soon a3 they ure received. As I pointed out during the general debate on
the Budget, of 82 recommendations received upto 22nd February, 1950,
Government have issued orders on 18 and rejected 2—12 are under considera-

tion,

TrANSPORT OF GEHEE

79. Shri Sidhva: (a) Will the Minister of Rallways be pleased to state
whether any restriction on transport of ghee by passenger trains exists on various
Railways?

b) Has any reprcsentation been received by the Railway Administration for
removal of this restriction?

(c) What are the reasons for continuing this restriction and when do the
Government, intend to remove this restriction?

The Minister of Btate for Transport and Rallways (Shri Santhanam):
{a) and (b). Yes.

(¢) The main reason for continuing the restriction on the transport of ghee
by puasenger or parcel trains is the fact that such consignments often soil and
damuge other parcels o1 luggage carried in the same van. Consideration hl_h‘
recently been given to the intrcduction of a pazking condition  which vylll
permit of small parcels of ghee not exceeding ten seers in weight being carried
without 1isk to other traffic. The packing proposed is sound realed tine en-
closed in wooden boxes with adequate dunnage. The Trade are now being
consulted and after they have confirmed the suitability of the proposal, the
restriction will be lifted to that extent.
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Monday, 6th March, 1950

The House met at a Quarter to Eleven of the (lock.

[MR. SPEAKER in the (hair]

QUESTIONS AND ANSWERS {
(See Part I)

11-45 A M.
DEATH OF DR. SACHCHIDANANDA SINHA

The Deputy Prime Minister (Sardar Patel): [ have the unpleacant duty
of conveying to the House the sad news of the passing away last night of a
great ‘eadm a leadcer of great qualities of head and heart. Dr. Sachchidananda
Sinha who was the provisional President of the Constituent Assembly which
drafted the Republican Constitution, slept his last sleep last night and pa:sed
away. He was & great leader. While our present President is the maker of
modern Bihar, Dr. Sinha was the father of modermm Bihar. He was a leader
of the Bar in the Patna High Court, and practised for a long period. He had
a distinguished cuveer in the public life of India. He was the first Finance
Member of the Bihar and Orissa Government. He was the DPresident of the
Bihar and Orissa Tegislative Council. He was the first Deputy President
clected in the Legislative Assembly of India. Apart from his great contribution
to the public life in India he was also a great literary man and a great editor.
He founded the famous magazine called the Hindustan Review, and he was
the editer of that Review for a long period. He was one of the great leaders
who wera invited to give evidence before the Joint Parliamentury Committee
in England when the Constitutional Reform was to be made. His period of
active unbrok-n service is a very long one. TFew people have left such impress
on the public life of Tndia as he has done. We all mourn his loss and T request
vou. Sir, to convev our condolences, the condolences of this House, to the
bereaved family.

Mr. Speaker: I fully associate myself with what the hon. +the Deputy
Prime Minister has stated. We all are co-sharers in the mourning and I an
sure our condolences will go to the hereaved family. The House may stand
for a minute in silence as a token of its respect to the departed leader.

BUSTNESS OF THE HOUSE

Mr. Speaker: I have to announce that. in view of certain urgent govern-
ment business relating o the conversion of certain Ordmancﬂs which are due

( 1118 )
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to expire during the month of March, Thursday the 9th March and Friday the
10th March 1950 will be re-allotted for the disposal of such business. In order
to complete the required number of days for discussion of the Demands, for
Grauts, General Budget, 1 have further to announce that meetings have been
fixed on the text two Saturdays, namely, the 11th and the 18th March 1950.
The Appropriaticn Bill, Railways, which was to be taken up, for consideration
and passing, on the 9th March 1950 will now be taken up on the 24th Miarch
1950, before the consideration and passing of Appropriation Bill, General
Budget, on that day. A reyised programme of days for General Budget and =
time table showing the time allotted for consideration of the Demands relating
to various Ministries will be circulated to the Members separately.

Dr. Deshmukh (Madhya Pradesh): Sir, may I enquire what date you are
going to fix for private Members” Bills, which has been postponed for a long
time?

Mr. Speaker:
April.

Dr. Deshmukh: It is very unfair. Only two days are allotted for private

Mewwbers” Bills, and one day on which the debate was to have taken place in
Yebrunry has been postponed indefinitely.

Mr. Speaker: [t has not been postponed indefinitely. It will be definitely
taken up som, time during the course of this session.
Pandit Thakur Das Bhargava (Punjab): Two days were allotted for this

purpose and one day has been taken away. Now only one day remains. I
beg of you to ailot two days for private Members’ Bills.

S

It will be some time, not in the month of March, but in

Mr. Speaker: We shall sec as to what business we have and as to when
we want to end this session.

Shri Kamath (Madhva Pradesh): Mayv 1 remind you of your promise to’
the House that the Questions which had been fixed, for the 18th February will
be taken up en o Satarday, and if so on which Saturday will they come up?

Mr. Speaker: That I have in mind and [ shall surely allot the day.

Shri T. T. Krishnamachari (Madrgs):  May T know if the Government is in

a position to tell us how long the session will go on in April and whether it is
likely to be oxtended, as such reports are appearing in the papers?

Mr. Speaker: It ix perhaps too early to say. However, we shall see where
we stand in the inst week of March when we shall be able to have a better idea.

An hon. Member: 1Tas any decision been reached about the change ot
timings?

Mr. Speaker: No. not yet.

I understand there have been some discus-
sions outsida.

But, I shall have to consider the matter in all aspects and after
due consideration 1 shall see what is possible. But, T do not wish Members
to entertain xnyv hope that the change will be necessarily followed. The whole
problem of timing and work is one which requires careful examination. There
are many aspeets which have to be cousidered carefully.

Prof. K. T. Shah (Bihar): May I invite your attention to a request I have
miade to the hon. the Leader of the House, a copy of which I bave sent to you,
regarding some relaxation of the time-limit on the discussion of such important

matters ns the Budget, and greater opportunities for more full and thorough dis-
cussion of this subject? T have addressed this to the Leader of the House, and,



BUSINESS OF THE HOUSE’ 1115

as I said, a copy has been sent to you, that the time hitherto allotted seems to be
inadequate, and tke discussion tends to be very superficial, so that often premium
seems to be placed rather upon ignoraunt generalisation than informed constructive
criticism of matters placed before the House. I wonder if you have been pleased
to consider the matter, and whether any discussions have taken place with the
Leader of the Hcuse and whether the request, or suggestion, I have made,
would be granted.

Mr. Speaker: Yes, the hon. Member has sent a letter to me. I have not
been able to apply my mind to it because there is the connected question of
the timings of the sittings of the House and the total number of hours that it
is possible to put through. Then there is also the question of the length of
each session, as to how many days, or months, the Parliament will be sitting
throughout the year. These are all connected questions, and unless we have
a close examination of all these questions and a complete picture, it wil] not
be possible to come to a correct decision as to what we should do. And, after
all, whatever we do will be in the nature of an experiment. We shall be chang-
ing things as und when we find that a change is necessary. I understand......

Pandit Kunzru (Uttar Pradesh): The new Constitution does not require us
to pass the Budget by the 31st of March. We have much more latitude now—
although I know that our Finance Minister wants that the old procedure should
be followoed in connection with this Budget too.

Shri Tyagi (Uttar Pradesh): Tt is unconstitutional to follow the old
Ppractice.

Mr. Speaker: Order. order. Hon. Members need not discuss without
studying the guestion and the constitutional aspect of it.

Dr. Deshmukh: Should there not be a Comumittee to investigate into this
s0 that the Members of the House may be associated with it?

Mr. Speaker: I do not think it is necessary.

Shri Frank Anthony (Madhya Pradesh): Sir, may I make a submission?
When the schedule of work is announced, particularly regarding the Budgat
discussion which we regard more important than Government business, if
should be adhered to. Some of us have to work outside the House and have
winde other srmangements, which means we will not be able to be present at
the diseussion. .

Mr, Speaker: Yes, T do appreciate that difficulty and 1 entirely agree that
we should not, so far as possible, alter the schedule. But there are always
some difficulties coming up; they may have perhaps been anticipated or may
not have been anticipated, but we have to try to adjust, as best as we can,
to the needs of the situation. Of course, I do agree that once a programme is
fixed it should nel be altered unless the circumstances are such that it must be
changed. However, I think (iovernment are the best judge as to which busi-
aess is more important.

Shri Kamath: Have vou not decided as to how many months, under t:he
new set-up, Parliament will have to sit and whether it will be advisable, like
the British Parliament. for it to sit continuously with recesses in baotween,
now and then? v

Mr. Speaker: Our Constitution came into force very recently. The new
procedure which the hon. Member, Pandit Kunzru, referred to has been ]Lmd
down recently. I think, for the first year, there was a provision made by -.h.e
rules which were adapted, that they might follow the old procgdure only fgr this
vear; and that had become necessary in view of the very short time at the (!ISPOSHI
of Government from January 26 till now. Whatever that may be, this year
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at least, 1 understand, that the programme is to put through the Budget before-
the 81st March. From next year onwards, it will not be so necessary under the
provisions of the new Constitution and the rules.

PARLIAMENTARY BEBATES [6TH Mar. 1950-

8hri Kamath: [ am referring to Governinent business as a whole,

not the
Budget only. It will require more time.

Mr. Speaker: Therefore, as I said, cven the fixing of the daily time of
the House requires consideration of the total number of days that we want
to sit—all that has to be considered. These matters cannot be considered

independently of each other; they have to be considered all together and then
we have to come to some decisions.

Shri Tyagi: Could it be possible for you to take a Committee of this
House into consultation before you arrive at this final decision? I wish the

House may be consulted in the matter of changing the time and days of discus-
sion.

The Minister of State for Parliamentary Affairs (Shri Satya Narayan Sinha):
8ir, in view of the very large number of hon. Members anxious to participate
in the General Discussion of the Budget, may [ request the House to sit at
ledst one hour lenger ull these three days when the General Discussion takes
place?

Mr. Speaker: | have no objection to the House sitting late only for three
days, but it should not be taken as a precedent that, whenever Members like
to speak for a longer time, the House would sit longer.

Shri Satya Narayan Sinha: Only for these three days.

Mr. Speaker: The 1Touse may sit for .ny  length of time—there are so
many proposals—1 have no objection to the House sitting all the 24 hours,
The real point was made to sowme extent by Prof. K. T. Shah, that there should
not be very general speeches but theve should be inforied and studied specches.
I should try my best to encourage all such speeches if possible, and personally
T have cxpressed it so often. [ do not like a larger number of speeches cover-
ing merely genera! and vague grounds. The House has to be sut-nshe.d with
fewer spueches and studied discussions if proper work has to be put through.
That is my view—I do not wigh to enforce it on any hon. Member
who does not agree with it. but w smaller number of speeches, more
informed and studied would be preferable; that is what we dexive and that
alone will enable the House, to my mind, to put the work through in t]}e
proper manner as it should. 1, do not think more speeches are gomg to heip
materially.

An hon. Member: Theve are new Members.

2 Noon

Mr. Speaker: Yes. there are many new Menmbers. but T shall appeal to
new Mambers—even to old if [ may be permitted to do so—to devote more
e to study and have fewer specches rather than have speeches which are
really.........

Dr. Deshmukh: We all remember this advice.
Mr. Speaker: Yvs. [ know scme Members will resent......

Dr. Deshmukh: No, no. we do not resent it; [ only <aid we always
remember this advice.

Mr. Speaker: Well. I think I need not go into this matter further. 1t
fa one thing to stay in tho Chair and hear all speeches, it is quite another to .mak,e
a speech and then go to the lobbies. But I need not enter into that criticism—
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I am likely to be misunderstood. However, as an occasion has been given to
me by various suggestions, I should earnestly appeal to Members that the best
way to help the Government in the administration of the country will be to
study each subject and then have informed speeches and constructive criticism
of whatever Government is doing. General criticism may perhaps satisfy us
that we have said, or given expression or vent to, whatever we feel, but that
will not be able to help the Government or the administration of the country
materially. 8o, ali these factors have to be taken into consideration. If the
House wants to sit till six, I have no objection for these three days at all.

I may make another announcement.
Shri R. K. Chaudhuri (Assam): May I make a suggestion?

Mr. Speaker: We are now taking up time from the time for the (General
Discussion, whatever the suggestions coming up are.

Shri R. K. Chaudhuri: You have to take into consideration the coming
election.

Mr. Speaker: Orvder, order. T hope the Members do not take the implica-
tion of this remark very seriously.

GENERATI. BUDGET—GENERAL DISCUSSTON
FirsTt STAGE

Mr. Speaker: We shall now proceed to the discussion of the General
Budget, but before doing =0 T have to anmounce to the House that under Rule
132 1 1ix a time-limit for this purpose. \What shall T fix? Ten or fifteen
minutes? )

Some hon. Members: Ten minutes.
Some hon. Members: Fifteen.

Shri Hanumanthaiya (Mysore): Sir. some of us entirely agree with the
observations vou have been pleased to make. I you allot ten or fifteen minutes,
it will not he possible for any speaker to make the points he has got. If he
<tudies the Budget. it is not worthwhile making a speech within fifteen minutes.
With regard to the Opposition also, small as their number is, they can only
argue their puint of view and criticise the Government. 1f you give only fifteen
minntes, it would not be fair. For a man like Prof. Shah to be fixed by a
time-limit of ten or fifteen minutes would not be fair from any standpoint.
Therefore, for same speeches which are, as you have expressed. studied speeches
vou may give time according to vour discretion. To reduce every speech to
ten or fifteen 1minites would be neither democratic nor would it be of any use
to this House,

Mr. Speaker: Tt places me in a very awkward position. Tf T try to give
more tine to any Member, it will be tantamount to an expression of opinion on
my part that his speech is a studied one as compared with others. Whatever
it may be. 1 shall say generally so that all may be satisfied, that the ordinary
time-limit is ten minutes, and it may be extended to fifteen leaving it to the
vond sense of the Member that he should not exceed it. The hon. the Finance
Minister will be given 45 minutes or more for his reply.

Then, T may again repeat what 1 have stated, that, if it is desired that a
Jaree yimber of hon.  Members should be allowed to participate in the debate,
anch lon. Meraber wishing to speak will strictly confing himself to relevant
remarks and will avoid repetitions and try to close his remarks within the
time-limit fixed.
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Then there is one other point to which I would like to invite the attention
of the Members. That is as regards the scope of discussion. I shall invite
attention to rule 132 which follows exactly the rule which existed prior to the
adaptations—there is no change, so far as this rule is concerned. The rule
runs thus:

“On a day to be appointed Ly the Speaker subsequent to the day on which the Budget
is presented and for such time as the Speaker may allot for this purpose, Parliament shall

be at libeity to discuss the Budget as a whole or any question of principle involved
therein......... * £

Hon. Members will get opportunities of voicing specific grievances and
moving cut motions for discussing particular subjects when the Demands
for Grants are taken up. They will again get other opportunities wheo the
Finance Bill is taken up. So the scope of the General Discussion will be to
discuss ‘‘the Budget as s whole or any question of principle involved therein.™”
We shall now begin. i

ifsq 21T aragama @ sTe, & sowr gfear sar w7 g o
foafes & wwas awz @ 97 998 w=aw ST w1 W fzar

W F AT A AT FrEAA fafae aga Fy

Pandit Thakur Das Bhargava (Punjab):  Sir, 1 thank you for
the first opportunity to speak on the first budget of the Republie.
Then, to the Finance Minister T would......

Shri H. V. Kamath (Madhya Pradesh): The Finance Minister locks anxious
and worried !

Hon. Members: Spcak in linglish.

Pandit Thakur Das Bhargava: [ congratulate the hon. the " Finance
Minister for his unconventional speech. It made it possible for a layman like
mg to understand the full implications of his Budget. It is a Budget of extra-
ordinary value, mn one sense if I may say so. It is a featurcless Budget. It
has no spectacular aspects. It ig all the more reason why T congratulate him.
He has been quite brave. If he chose, he could have put in things which
would have elicited the admiration of the general populace, but he has put all
the facts before us bravely and tried to dingnose the disease, at the same time
suggesting remedies for it.

giving me

According to him, the disease is that there is no incentive for the publie
to invest.  He has described it on pages 9 and 21 of his speech. TIn his own
words, there was “intlation” and the only remedy for inflation is more pro-
duction.  Production can only take place if there are savings, and savings can
only take place if there are good incomes, and if persons save, then alone can
persons invest. That is his reasoning. According to him, the general level
of taxation is not one -which the country can bear. He has proposed certain
remedies for it. It is quite true, frankly speaking. that the Budget can not
elivit any praise for him. People are not satistied. They want som. other
things. They wunt reduction in the price of matches and  kerosene. They
want relief in other things also. A laymau like me would like that the general
level of taxation is raised and relief given to incomes below Rs. 4000 or 35000.
T would further like justice to be done to the Joint Hindu family. The dis-
placed persors want all the money to be spent on their rehabilitaticn. Other
people want other things. We want more money for the Bhakra Dam snd
other constructive projects. There are people who want that, the pattern of
the society should be changed by a revolution. The true worth of this Budget
lies in the fact that the malady has been diagnosed and a remedy has been
suggested. If you do not agree upon the malady, or upon the treatment offered,
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then there is ground for complaint and grievance. If you agree upon he two
things, then the hon. the Finance Minister like a good doctor, it may be said,
has not cared for the patient but has only given the right remedy to cure the
disease. His argument is flawless. ‘

My humble submission is that we were very greatly mistaken in thinking
that when we goi independence, it would be a panacea for all our ills. We
forgot that we have been slaves for centuries and that slavery has left its
marks upon our body econcmic as well as body politic. When the Britishers
lett India, there was no Navy in the land, in spite of our having a coastline of
five thousand miies. We had no locomotive plant although we had 40,000 miles
of railway lines. In all matters, so far as our economic position was concerned,
we were left absolutely helpless. Similarly, our slavery for centuries has left
certain characteristics in us, which do not stand us in good stead today. We
have to chaunge the whole thing, but it cannot be changed over night.

Then aguin I visualise today how, sitting in the Constitution House, we
studied the Liaquat Ali Budget of 1946. That Budget had been a sort of a
borb shell, so far as our internal economy was concerned. Speaking on it,
I said in this House that all our reserves in the industries will vanish and our
industries would be shattered. We see today that my words were true. It
took our Government three to four years to efface the whole effect of that bomb
shell. Still, the process is not complete. The business profits tax imposed in
1946 is now sought to be removed. Then again, we were given the Income.
Tax Investigation Commission in 1946. This is the other thing which vequires
to be looked intc. Out of the 1365 cases referred to it, only 116 have been
settled so far and an income of Rs. 2} crores has been brought to the coffers
of Government. Originally, it was estimated that only 30 cases would be
referred to it and it would fetch an income of something like Rs. 500 to 600
crores to Government. We see what is happening today. There is so much
uncertainty in the public mind in India about various matters and this makes
the capital shy. The real cure of our disease is to remove this uncertainty.
The one panacea for removing this uncertainty is to do away with this Income-
Tax Investigaticn Commission.

Shri B. Das (Orissa): Hear. hear. [ agree with you.

Pandit Thakur Das Bhargava: If you want to infuse more confidence in
the investing public, then don’t bother about this paltry sum of Rs. 25 ocroves,
which the Commission if successful will bring to you. You will gain more by
removing this uncertainty. On the Republic Day, even persons who were
undergoing capital punishment or transportation of life were given amnesty.
What if tax evaders were allowed to write upen a clean slate again. I do not
plead for the tax-dodgers. T want every pie to be collected from them. At
the same time, 1 do think the removal of this uncertainty is the more radical
remedy. It is the better cure. This is by the way if uncertainty iz to .be
removed. 1 was submitting that after 1946 our Government was faced with
a great many difficulties,—the Kashmir trouble, the Hyderabad trouble, the
relief an 1ehabilitution of refugees and now the East Bengal quesfion, which
has come to the forefront. There is no time for us to see that our economy 1is
rehabilitated in the right way and on the right pattern. We are, as a matter
of fact, following a policy of drift. Our Government announced'fhelr policy
on 6th April last. All the same, I find that during 1949, their policy has been
one of drift. The grim realities of inexoarable situations have resulted in this
policy.

What _has happened to our sterling balances? On account of the Open
General Liceace Scheme, our sterling balances which were £1,537 millions at
th: end of the war were reduced to £820 millions by the end of June 1.949. Of
course, out of this amcunt about £187 millions went as Pakistan's share
of the balances and £296 millions were paid to England, thus totalling £483
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millions. But whut of the rest? As the hon. the Finance Minister said we
bave been living extravagantly. We ought not to have spent our hard-earned
sterling balances in the import of luxury articles. If the sterling balances are
allowed to be.dizsipated in this manner, as the hon. the Finance Minister said,
1 do nob know where we will be. The policy which was subsequently adopted
of restriction of imports and the intensification of exports is the right policy.
1 hope the hon. the Finance Minister will stick to this policy for a long time
and bring happiness and contentment to the people of this country.

So far as the question of change of pattern of society and having an altered
social outlook, they are all questions which will arise subsequently. I am ver,
glad that the Government have appointed a Planning Commission and at the
same time another committee for finding out the national income, etec. After
these two conmuittees have reported, it will be time for us to see in whut way
we should plin sand what should be the future structure of taxation. 1 thank
the hon. the Finance Minister for assuring us that we have turned the corner.
But I have got my own fears; I amr still doubtful as to whether we are com-
pletely out of the wood.  Naturally it is impossible to expect anv Government
to work wonders within w very short time. Our Government has been in
office only fur the past two vears and o half and it is too much to expeet them
to put cur shattered resources and shattered cconomy on sound lines. But
all the same if we adopt the principles and methods which we were taught
by the Father of the Nation and by our reverend leaders, T have got every hope
that our cconomy may be placed on quite sound lines and will be able to rise
to its full stature.

Now, so fnr as the ordinary principles of progress are concerned, we have
to adopt the principle of austerity and the principle of devotion to work, if we
wiant to redeein ourselves. Unless and until we adopt these two principies,
I think nobody will he able to help us—not even our wise Finance Minister.
Unless we make determined cfort to live an austere life, unless we decide
that we shall net import anything which smocks of luxury, unless we take a
vow to work very hard and to create wealth our future will be dark.

So fur as the hon. the Finanee Minister is concerned, he as a doctor has
tried to see that India does not suffer from the disease of inanition. It appears
from his diagnosis that fresh blood is not being created in India. in that there
is no investnert of capital. It is to infuse fresh blood that he  has given
relicf to business and industry.  People are hound to differ on the question
of the best method of giving relief.  All the same T bow to his superior wisdcm.
As a good doctor he has stuek to his conclusion not caring for what the patient
£ays.

I congratulate him again and hope that the country would recover and grow
mora prosperous in course of time if it adopts the principles which Mahatrmaji
tanght us.

8hri 8hiva Rao (Madras): Sir, T shall try my best to compress my observa-
tions on the Pudget into the tim> that you have been pleased to allot to me.

My first observation on the Budget is that whatever views hon. Members
of this House mav have on specific proposals contained in the Budget, in res-
pect of one matter the hon. the Finance Minister and the House are entitled
to derive a considerable measure of satisfaction. ILast year, speaking on a
somewhat similar oceasion, T had pointed out that in the Budget statement
which he presented then, there was considerable variation both on the revenue
sand on the expenditure side as between the oviginal estimates and the revised
sstimates for that vear, on both sides the variations being in the neighbourhood
of over Rs. 80 crores. This vear, the hon. the Finance Minister has been
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much more accuratg in his forecasts. So far as revenue is concerned, he was
out by only Rs. nine crores and in regard to expenditure the variation was
about Rs. 13} crores. 1 think that is a remarkable achievement, having regurd
to the fluctuations both in the economic and the financial situation during the
year. The variation has dropped from 23 per cent. to about three to four per
cent this year. 1 do not know whether it was a fortunate coincidence or
whether it was the result of more accurate budgeting. :

In any case, it secms to me that T may renew the suggestion which I ru.de
last year that the time seems appropriate for the establishment inside the
Finance Ministry of -a section for planning and vesearch.

Shri B. Das: A duplication of the Plinning Commiission?

Shri Shiva Rao: So far as Finance is concerned, I do not see why one
should wait until the Planning Commission has completed its labours.

In the beginning of his speech last week the Finance Minister gave uvs a
lucid account of the economic an:l financial background for the year n. order
to justify the proposals he placed before the House. But it seemed to me
somewhat surprising that at the end ol his speech in which he deseribed thke
Budget as a human document, he himself foiled to give the House any appre-
ciation of the social background. That I consider to have been a somewhat
serjous omission. It seems to me that the Central Government should, appro-
printely. at budget time give the House a comprehensive account not only of
the economic and the finaneial situation in the vear, but of the different trends
including the social and political ones. In this conncction I wonld like to m:ke
a suggestion to the iinistry of Tnformation and Broadeasting. Several yeurs
ago it nsed to be the practice under the old regime for the Ministry of Informa-
tion and Brouzdeasting—Department of Tnformation as it used to be called—
to isste s annual report summing up the salient features of administration
both at the Centre :und in the provinces. [ would suggest to the Ministry of
Inforination asd Broadeasting to revive that practice. The Ministry of In-
formation has an expanding Publications Division and it undertakes the publica-
tion: of & pumber of periodieals and journals which, from my point of view,
fall legitimately within the scope of private enterprise and should never be
undertaken by a Ministry.  On the other hand. it neglects what seems to me
a moxt imporiant wnd essential feature of the work of a Ministry of that kind.
I would like the Ministry of Information to prepare an Annual Year Book of
the kind that is issucd, say, by the Australian or Canadian Governments or
the Govérnment of the Free State of Treland. giving the main features of ad-
ministration both at the Centre and in the Provinces.

So far as the social back-ground is concerned, not finding anvthing in the
budget of the hon.  Finance Minister, ine was necessarily compelled to turn to
the budgets presented by the Finance Ministers in the States. So far as those
budgets are concerned, it seems to be the same storv everywhere, of slackened
progress in the social field. Education, medical relief, public health and all
the so-called social services have suffered somewhat seriouslv during the last
twelve months. The Finance Minister spoke to us for over an hour and a half
last week and he was applauded several times in the course of that speech. But,
the most applanded passage in his speech was the one in which he referred to
the item of defence expenditure. Ile went on to add that heavy as was that
itemn, absorbing about half of the total revenues of the Central Government for
this vear, he woeuld have no hesitation in asking the House to sanction an even
heavier defence expenditure should there be any attack on our liberties or any
external aggression. The House gave him unqualified support when he gave
-expression to that sentiment. I too joined in the applause which greeted that
remark. But, I would like to add here that the danger.to our liberty is not
onlv from external aggression; but there is, it seems to me, at the present
‘moment a graver, because it is more insidious, danger to our liberty from inside.
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gjl:tce l?mt budget speech was made on the 28th of February, we have had some
urbing incidents in different parts of the country revealing the existence of
anti-social forces at work. We had the tragedy of 25 policemen being killed in
. Rajasthan. We had the derailment of the Madras-Calcutta Mail two or three
days ago. There has been a clash between the police and the communists in
Kanpur jail. Without adding to the list, one would have read too the resolu-
tion of the Hyderabad State Congress in which it asked for vigorous action
against what it called the alarming growth of communist influence in certain
‘parts of Hvderabad. These anti-social forces, as we have chosen to describe
them, are well organised; there are powerful brains behind that organisation
and their tactic is one of infiltration into students’ movements, into the Univer-
sities, into the trade unions, into Women'’s conferences, in fact, into every kind
of organisation, whether it is non-official or even official. Tts leaders not only
believe in fishing in troubled waters, but they deliberately trouble the waters in
order to be able to fish in them. Tt seems to be a very serious omission in the
Finance Minister’s stalemeut that he took hardly any account of the danger
to our liberty from inside. This House has not hesitated to give the Executive
strong powers to deal with situations of the kind that T have just described. But,
han. Members of the House, at any rate, several of them like myself, have been
frankly distressed by one aspect of this situation. During the last twelve
months, ahnost every High Court in the country has passed adverse judgments
on actions of the ISxecutive in depriving citizens of their liberties without due
regard for legal proprieties or processes. Therein, it seems to me, lies the dan-
ger not only to individual liberties, but to our newly established freedom. We do
not want in this country, in the naine of the establishment of law and order,
any type of dictatorship, whether it is of the right or of the left. The basic
principles of our Constitution are rooted in a social democracy and it is for that
reason that I have chosen to draw the attention of the House to this aspect of
the problemn. Tt seems to me, the Finance Minister lost a good opportunity
when he had a surplus budget in not giving adequate funds for social purposes
such as a vigorous housing programmne. Two years ago, the Labour Minister
speaking at budget time spoke of a million houses to be built in this country in
industrial eentres in the course of ten vears. "He has chosen, probably prudently,
rot to disclose to this House what progress has been made in regard to that
particular plan of his.

An hon. Member: Nothing.

Shri Shiva Rao: [ have mentioned thix because we have an announcement
of n Planning  Commission. Its {erms of eference and  other det'ai]s
have not been disclosed to us. T hope before the House adjourns this session,
we shall have an appropriate opportunity for a full discussion of the scope of
work of the Planning Commission. what it proposes to do and how it proposes
to do it. There have been some meagre details  in the  speech
which the President delivercd on the  opening  day. [ think be spoke
of the Planning Commission having certain social objectives in mind. What
those objectives are, we have not been told. Tt was encouraging to be told
mn that speech that the Planning Commission will strive to the utmost of its
power to secure the maximumn non-official support and enthusiasm. When he
made that remark, I thought to myself how far has it been applied in practice.
I am sorry the hon. Minister for Industry and Supply is not in his place today.
I was present at a meeting of the All Indin Cottage Industries Board.only a few
days ago in Jaipur. T am compelled to sayv. judging from the proceedings of
the Cottauge Industries Board and its most disappointing record since it was
set up, I could not help coming to the conclusion that the Cottage Industries
Movement which has immense potentialities not only for the internal market,
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but also for foreign markets, is languishing, is almost being stifled to death—
only for one reason, because, the officials connected with the Ministry of Indus-
try and Supply have adopted an unhelpful attitude, even an obstructive atti-
tude which borders almost on contempt for non-official support and advice.
It seems to me that if the Central Government is going to put any vigour and
life into the Cottage Industries Board and the movement in this country, it
skould be separated from the Ministry of Indusiry and Supply, because no
Minister who has large-scale industries in his cherge can do justice to cottage
industries.

Shri Kamath: Right you are.

Shri Shiva Rao: And this movement has n¢ Puture for it unless it is placed
n the hands of those who have faith in its future and are zealous in its support.

[MR. DEPUTY-SPEAKER in the Chair]

Shri Sidhva (Madhya Pradesh). What about the Committee appointed by
the Ministry of Industry and Supply?

Shri Shiva Rao: That Cowmmittee met for the first time in 1948 and met
ugain fourteen months later, only for the Ministry of Industry and Supply to
announce that it would be wound up. It was only on an urgent appeal from
the Members of the Board who were present at Jaipur that it was pleased to
pump in a little oxygen into the dying movement.

What I said about cottage industries also applies to Agricultural research.
I am finishing presently. The Council of Agricultural Research, on which I am
one of the representatives of this House, is suffering from the same spirit of
bureaucratic rigidity as the Cottage Industries Board. Very little attempt is
made to bring the results of agricultural research to the notice of the cultiva-
tor. Let me take the instance of the All-India Cattle Show. This used to be
held in the old days in Delhi and, this time, as a change, it was sent on to.
Lucknow. It is my firm conviction that if the rvesults of research, particularly
in these fields, are to be brought to the notice of the masses, there must be a
more vigorous attempt to go to the masses rather than hold these shows in big
oities for the delectation of Members of Parliament and a few educated people.

. These are the points which T wanted to bring up in this first general discus-
sion-of the Budget. T have given notice of cut motions in respect of several
matters and T hope there will be suitable opportunities next week for a more-
detailed discussion of the work and policies of the different Ministries.

. Shri Tyagi (Uttar Pradesh): Sir, may I know if it will be proper and possible:
tor you to summon the Ministers who are absent from the House? T fee]l that
during the general discussion of the Budget it is sheer arrogauce on the part of
the Ministers to be absent from the House. There is no use, I am afraid, having
a general discussion in their absence.

The Minister of Finance (Dr. Matthai): My hon. friend Shri Shiva Rao refer-
red to some matters connected with the Ministry of Tndustry and Supply. T would.
like to explain to the House that my hon. Colleague the Minister for Industry
end Supply had to accompany the Prime Minister to Calcutta on very urgent
and important business and he has asked me to take rote of any points relating
to the working of his Ministry so that T might get into touch with the officials of
the Ministry and be in a position to reply to those criticisins when my turn
cemes for replying to the genera! discussion.

Shri Kamath: Have the other absent Minisfers also requested the Finance
Minister to make notes similarly?

Mr. Deputy-Speaker: If the speeches are sufficiently interesting. surely
the other Ministers will come in and be present to hear them.
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Shri Tyagi: May 1 suggest that we have a convention that during the general-
discussion all the Ministers must be in their seats so that the respect for the
House is observed?

M. Deputy-8peaker: They ure generally expected to be here. 1f they are
-unavoidably to be present elsewhere, they cannot be here.

Dr. Matthai: 1 will take the carlicst opportunity of conveying the sense of
the House to my hon. Colleagucs.

'S8hri Prank Anthony (Madhyi Pradesh): While | feel that the hon. the
Finunce Minister deserves tribute for his undoubted ingenuity in balancing the
Budg:t. I piopose to underline the attention of the House in respect of  one
matter where I fecl that Government has fallen down and fallen down badiv,
That matter is the very urgent and vital matter of economy. )

I an' not pointing a finger at the hon. the Finance Minister when [ tell him
thut there is a gencral feeling—and it is generally regarded as a well-founded
fecling—in the country that during the last two years the  Govermmnent’s
attitude towards spending has been characterised, by what has been deseribed
as squander-mania, an bresponsible and  extravagant misdirection of public
finances.  This charge has been levelled, and levelled from the most :uthorita-
tive quarters, not only against the Central, but also againsg the proviaciai
Governments. My hon. friend. perhaps, in replying, may iake the position
that the Central Govermment is not responsible for and c¢anr >t be held ros-
ponsible for the <horteomings of the provineial Govermmnents.  But v poea
18 that the Central Government is invested with entire authority to erack the
finaneinl whip and nake the provinee toe a veasonable line in the matter of
shending.

There is o strong fecling, and it is growing vapidiy, that there is no diclina-
tion or tendeney on the part of the Govermment to exercise even ieesonable
economy.  On the other hand, whatever information comes 1o the knowled.se
of Members of this House and the members of the publie, all underline the
fact that there is not ondy a reluctinee on the part of the Centeal Governmment,
but more particularly. vesistanee on the part of individual Ministers to any
attenint at reascnable ceonomy. I order ta sapport this feeling people point
to the ill-fated Feonomy Committee’s recommendations and also to the pigeon-

holing of the Avyangar reeotmmendations, All these recommendati ms - were
directed towards the long over-due and urgent measures of ceonomy, but they
have been put into eold-storage. ’

The House will want to know and wint <ome justification for the present
level of exvenditure with regavd to eivil administration. 8o far as the figures
are availuble. thoyv show that the expenditure on civil administration in 1939
was in the region of thirteen crores.  Last year it was forty erores and this
year it is more than 350 crores. T know my  hon. friend will say that  the
verv necessmy expansion of the duties of the Government have mn.dn this ex-
pansion of financial liabilitiex fmperative. At the same time there is a feeling
that vour adwinistration is unduly infloted and that nnduly inflated condition
has led to this tremendous inerease in your expenditure on civil adwinistration.
‘And there is a feeling—my hon. friend will have to admit it—that vested interests
in the civil administration are responsible for maintaining this inflated bndgef.
When T refer to vested interests T mn talking about the senior oﬁ’min]:: Tt is
alleged, und there ave grounds for believing it. that the senior ofﬁ('inlf. in their
own interests insist on having inflated staffs believing that their seniority and
their officinl status depend upon the degree to which their staffs are.inﬂnted
and that any attempt to cut dowr the staff will mean a certain derogation from
‘their official status and their earings az officials.
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There is very bitter criticism in the matter of governmental spending, both
Central and provincial on grandiose schemes for nation building. No one will
attempt to point a finger at the Central or Provincial Governments for trying to.
lay down schemes for national development, for trying to evolve satisfactory
multi-parpose and other schemes for industrial development, but this charge
is made and I feel that my hon. friend will find it utterly impossible to refute
that charge or to vefute it cven partially, that there has been utter irvesponsi-
bility, complete absence of even the semblance of any rationalization or plan-
ning in the multiplicity of grandiose schemes which are being evolved from the
brains of vour Provincial Governments and the Central Government. No one
is however able to nail the degree of extravagance, the criminal waste of pub.-
lic monies to the counter, because we are not in possessionr of specific details.

But, we have certain overall figures. T was reading a book the other day
which issued from one of the Chambers of Commerce and 1 have no reason to
disbelieve the figures and there [ found that all these numerous chaot-¢ schemes,
un-planned. witheut any overall baxis of rationalization. c¢ntail an over all expen-
diture of more than Rx. 200 crores.  This pamphlet went on to say it was hoped
that all these schemes would esme to fruition or they would be implemented
within ten or twelve or fifteen years but because you are so utterlv bogged
in this morass of irresponsible expenditure, without any semblance ot co-ordina-
tion and planning that it is not humanly possible for you to attempt to imple-
ment these grandiose schemes within a period of twenty-five sears. What has
been the result? Fach Province has thought tit to preen itself on its competence
Ly putting out a number of grandiose blue-prints because the Central Govern-
ment has not attempted to introduce a semblance of co-ordination ; the result has
been this that you now cannot possibly implement all these schemes in a
pericd of 235 vears: because you cannot get the machinery.  Fo begin with, you
have not got the exchange resources either sterling or dollar to be able to imple-
ment these schemes. What has been the result? Your schemes which should
receive the highest priority, schemes vital to the continuing economic well-being
of this countrv have either been pigeon-holed or abandoned and with regard
to other schemes, even the most vital, vou have had to adopt a ‘‘go slow’’
policy.

The other figures available show that with regard to your Damodar Valley
Scheme, vou contemplate eight dams: you have not cven completed one dam.
Last vear the budget expenditure contemplated was Rupees nine crores &n(}
because of this irresponsible spending you now propose only to allocate Rs. 1.5
crores with the result that target date has to be put back.  With regard to the'
Bakhra and Hirakud Dams. it you wanted to veach or implement your target
date of 1936 yvou should have allocated Rs. 15 crores: because of lack of
finance you have provided for far less and the target date of 1956 has had to
be put back perhaps to 1966.  Your Raumapadasagar Scheme in Madras is shll‘
in an embryo stage. This is the result, as T say of ut;ter lrr?sponmblllty in the
maiter of foimulating schemes, in evolving schemes. There is not, as T »aid, &
semblance of anx co-ordination of planning. Wlt-h regard to the prt_»v%nc'es t;h_e‘
story is even it soerier one.  Some of the allegations made to me, for mstance,thm
iy own province—they are not allegations but they are facts—the way thatd le
Aluminium factory was handled was not.hmg.short of a public scan l;a..
Tt private individuals handle public money in thl§ war, they would bei] putl:) , e;
hind bars. Because people in governmental positions do it, you 'e1(t1~ etrO tﬁ?s
their actions or sanctify their faults. What happened WIﬂllx reiar  this
Aluminium factory? Gogemmef,tR allolwgd this to b'(?l tlilgal,::lb; ggca gseaog tvate
concern and said it would invest Rs. 1.0 crores. '

i i i dation and Government has taken
ineptitude the public company wenb into liqui o o ats company has
] ing over: the extravagant expenditure 2 that p
t:sw“ll)]:;fl gi&éﬁ on to the -coulders of Government and from the shoulders of
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the Government on to the unfortunate man in the street, with the result that

ttt;e%] 1[1;:; Is:pent, }.is 88 lakhs on this A]ulmmum factory and it has not yet begun

With regard to the Sindhri scheme it has also been said that Government’s
ineptitude and hasitancy came in the way. T believe the Dairy Commission
stating that the Sindhri Fertilizer Project could have easily been Duilt it in four
years: but the time was extended because of the Government’s feeble handling
of it.  Your original estimate of ten croves has now to be increased to Rs. 20
erores. People want to know how you are spending this money. Because of
the hesitant and halting methods that you adopt, these major projects which
-ought to have been completed take twice the time and your estlmates
-come to twice the original figure. Tt is the same story with regard to U.
and other Provinces. We want to know what lives are going to be smed h(W is
the economy of this country going to be improved or stiffened if you spend lakhs
and lakhs on purposeless and idiotic investigations like your under-ground Rail-
way for Calcutta. Is that something which should receive a high prlorltv‘? So
long as the Centre does not choose, as I say, to crack the financial whip, you
will get this utterly reckless expenditure of public monies by people who are
‘handling it in a puerile and juvenile manner, people who have absolutely no
-experience of administration and less experience in spending of public monies.
Bir, T have spoken strongly because there is a great deal of strength of feeling
in this country. Yes, you need money for your nation-building prejects, for
your nation-building services. Give it to them. But Health and Iducation
today are starving and are not even receiving what they were getting before.
All your schemes, as I say, reveal the same story, beeause you have induced a
goneral paralysis over all your schemes by trying to undertake something which
is not humanly possible. 1 suggest to the hon. Minister that he brings all
these schemes within the purview of this Planning Commission. Let priorities
be given by the Planning Commission.  Concentrate on one or two of the most
vital projects, your Damodar, Bakhra or Hirakud schemes and put others into
.oold storage.  Sce that no more lakhs and lakhs and crores are spent on explo-
ration aud investigation. Concentrate on three or four vitul schemes and push
them through if possib’e. even ahead of your farget dates,

sft o THo AT : JTT A5z F1 AAwa. 41 fF 7S = Frf9F Fa (classic
sense)ﬁm JTAT AT, FAAT & ZAT £F AHSAT AT @ F HAAA T ATFS THEH
& IFT faam T faar s @ § wam § g wea fafaee arga a9
Frgat ® qfosw # fod aurd 2a1 | SfFF @ agedr g 7fmn &, w3 fF anfas st
 fra wfa faem @ @, a9 A 7hew 37 a9 ¥ v 3 fF sad ammfas T,
waia Mifags #2ww (social contents), faaT & i ga& aarsr #Y sufus ¥ afys
HMomw gfefsdt (maximum utility) @R ar R w e Fgn =
TWE ¥ @I & A qW AT & qF FA1 93971 & 5 g faeran #v avwn FEm g )
™ T A WAE & g19 up  Sfeefore awe (Capitalist budget)) =1«
wa &1 O1 g9 U8 Y a4 § F% ag a9z e, sfeefezafeel (industrialists)
W far fastw 49t (big business men) # fo &Y qamar mar §
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T Fedl € 3fFT 79§ 1 77 (w0 fo F AT foarRawdt @ I WY awe @
grew # a7 far a7 vy 98w @wfeez (Socialist) w5 a8 #7 a0 &
ST 39 7 geag 781 & fF ag arafesw (Socialism ) #1 77 0F w37 7% 77 | 3fFT
AFHE FT A1 & o6 I AT T IFT IS AR TG a¢ FIW TS 2241 3T AT 7T
g A 3q 9o FT INZ A g AAT OF Ffazfoez (Capitalist) aw= )

ot 7w agrgy:  fearkawdy @ qrgm 7 39 739 Y NEEEAE 7 T 5T

=T o Tqo A3 : 37 Iz # fqara IAwMfaat & (i far faweg @91 (big busi-
ness men) % U F foq F1F W ggra & frard @ | @R I, I Grd gy
FYIIT FIAT & IG5 (o7 18 1 747 § | 727 9% & qEoig s fafres aga
AWIME P AT H AT &g § gA%37q (inflation) F1 d, Iq%T A9=w
AR IEH aformar Frage famr g I Fwr & fF I (taxation)
F1 o 3fqs (level) &, #0 #1 ot @< &, ag a1 3471 & & T@¥ gofufat
AT gAafaat W oafew o @ @ o oAd saw @ & fed
FH 4§ F F9d TEI NI GHAT 2 F a@ e fafrecawa @Y
AT T QAT Y BT AF AR w A @y Wi fFfaa swvefa | 39
fazzal 1 B3 FIITF F1 a3 oA AT g Ag wEAW  fAfex agE A @ ag
F FT ft 3% T (agree) TN FW| FHATH ANTTE fFegxma §
srsFE (production) &1 UF F37 AgxAYY @I giar 2 | g9+ (inflation )
F1 3T 7@ & fo7 g (production) FTHr At A9 gt & SfFT qra
A g gasEsE  (production) # ata F74 § A1 27 gz A= AT 2 R SsRE
FIT FATE | ST AT TEY FA1 § | AeFTT F arot frad g5l £ 3w of
=fAs Q1A S a8 G879 FF AT AAF | Y HqF W HYSE § A9 LY TSR I qFAT
2 wear A% | gAA 3@ (% fag @i st & g7 a5z § qofafaat & arg w1 famg
FT AT ETE | IR 39 & A F fA91< § FATET gobT FAT vaT F 1 SHA F7HT AT
FAT AT, 42 30 3@ W & | 399 fraan SrsHa 9771 7 3@ fa7da gua @ fF afas
T F g9 Fo Y faeiw foaraa adf w7 iy StFT (6 fr v #7 wan #1 @9 §@
IAHY ZTATHT T agd FAT Z1 TE & | IFIT 39 AT IgT FF AT AR AT 54 | @9
ZAHT qZ AT A@AT AUfF 5 guAT IARI EY (AT ®T F G FAT A07H | fH*
FIZH IT T A= TG 3 399 & fod g7 918 AT i TR I7 9 31 ag qa aF
T IIT HT ST AG TGTAN A qF (F IJTHT g7 AT TG & RIS 7 FJ | TN o
st @ar & o 3qF1 AT 797 g fasar & 718 ag fFaar £y sm7 # a1 Sud s
FTH FIA F1 Ie@TE &Y ALY 1T | I NLAAT I IGIAT FI0F g ]9 i 99 SewA
# g Y aveiare §, sgw @ fewar S i ag @ agf 76w

FGT A7 spfy oy A frar & F g a9tz § sifas & o ey s & 9 #rd
A T TR TES | A A, AN F AT & fod AL e A f
HATEX ITW @ F GAT F@ & AR gAR AW AT A AR | TF
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7y S B AT oz, € wew T F ufa - qgmifa s awm w9 & S
FFfar A wErw fafer s e AR =W & @wI AT
arge qux (White Paper) it € a1 Y #THI AR ¥ 3@r | W S99 F@1
Naem o & fod gerppfT ok g A FE N T T a@ers T & WR
TAEHARHNFEAT FE N FE@ATEE ) OHr F@ag o fFzgawed
Tam R f mem it S A1 glaar [AY qersm A A wASe
® Y g T € R FO% ¥ afuw woar agew  (surplus) <@ T § AT AR
FTEA fafreeT amge 9ed 91T 39 fao | <31 g1 At oo & AR fae e aw
& I FY giauT 7 F¥ T TET FIA | S ag AV A9 ITH GFA wwre A ghaaw
AT A AT AT T FAHT A AT A gHAT § |

£ gTe &1 A1 § g Y F7 37 g g, B 5w 0 & sa ewiq 2l (States)
& qrEt &1 ot I a9 T T A7 yawee w1 faAT & | o e Y AR guw da
(super-tax) # g7 F FF, FOT W FAT FART AT I TH ¢4 FATH &
© FOT ¥ T AfHF TqaT T2 FT & A1 39 [T F AT § | 37T I9 THX

(English translation of the above speech.)

Shri D. 8. Seth (Uttar Pradesh): It ““Budget’ in the classic sense were to
be the estimate of statistics of revenue and expenditure, then I should like to
congratulate the hon. Finance Minister for his ability and hard work. But in
shis changing world, when the finuncial structure is becoming more and more
vawt everyday, the test of the Budget lies in the fact that how much social con-
tent it imbibes and whether or not the society derives the maximum utility
out of it. If we see this Budget from this perspective, then 1 am constrained
1o say that we have to face disappointment.  This Budget can be very henestly
described as a capitalist budget, or we can say that this has been designed for
the benefit of the mill-owners, industrialists. and big businessmen. Sir, though
bitter, yet true it ix. Although the Budget presented by the hen. Mr. Liaquat
Ali Khan before this House in the year 1947 cannot be described as a ‘Socialist
Budget' yet there is no doubt in it that it certainly mwurked a first milestone on
the road to socialism.  But it ix a matter of great regret that it was given a com-
manal tinge and cvervthing is being done continually to vetrace the forward
steps that that Budget took and this vear's Budget is a cent per cent capita-

list budget.

8hri Raj Bahadur (Rajastham:  Mr. Liaquat Ali Khan has not taken suelr
steps in Pakistan.

Shri D. S. Seth: 'This Budget does not envisage any  relief o anybody
except the industiialists and the big businessmen. The labour which produces
all this wealth does not find auy place in it. Not only this but the bon. Finance
‘Minister has during the course of his budget speech changed the meanings, impli-
cations nud technicalities of the tern “inflation”.  He has stated that the level
* of taxation is so high that it does not confer much benefit upon the industrialist:
and the capitalists and they cannot save sufficient funds to float new industries.
Lt is possibl: that this might be the personal opinion of the Finance Minister.
But T have not got the least doubt in it that except the industrialists and barring
the fow stooges al! the 1tenowned economists in this country <hall never agree with
this view held by the Finance Minister. I admit that production occupies a very
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important place in every country. Production plays a dominant role to counteract
the inflation. But along with this when we talk of production we have to think
who is the producer. The industrialist is not the producer. It is the labourer
who toils and produces and also contributes to the production of wealth. 1f the
labouring classes are satisfied it is only then that the production can be increased,
otherwise not. We have seen that since the last three years many concessions
sre being granted to the capitalists in every budget. They have been considerably
relieved of the burden of taxation. But what was the outcome of all this? That
we are seeing. How far did it help to increase the production? On the reverse
we saw that even though no special concession was given to the labouring class,
vet theie was an appreciable reduction in the number of strikes obviously on
account of their patriotic instinct. During this year they resorted to compara-
tively quite a fewer strikes and disputes. We ought to take a lesson from this
that we should make special efforts to appease them. In spite of the pressure
that we might put upon: the labour to produce more, we cannot achieve our
object so long as we do not satisfy them in every possible manner. Because,
when a labourer finds that he gets a fixed amount only irrespective of the fact
how much work he may put in, then he loses the incentive to work more. He will
increase the production only when he knows that he has got a share in that pro-
duction and will be fully remunerated and not die of starvation.

-Just as I have stated above, this Budget does not contain anything for the
benefit of the labourers. Not only this much, the common man also does nob
find any place in it. We conetantlv hear this and our Prime Minister as well as
every Minister always express their sympathy towards the middle classes when
ever an opportunity arises. But I have very carefully gone through the speech
of the Finance Minister many a time and also scanned through the White Paper
with great attention. But it does not at nay place contain any expression of
sympathy towards the middle classes nor grant them any relief. And, moreover
no such attempt has been made to provide them any relief. It is not due to
the reason that there was no scope in this Budget for the grant of any relief
to the middle classes and the lower middle classes. This Budget provides for
a surplus of over Rs. nine crores and if the Finance Minister wished and had
some feeling of sympathy in his heart, he would have surely done something
to provida for relief to the middle class and the lower middle class. But on the
contrary he does not perhaps like to give them any sort of relief and nor does he

consider it necessary.
Along with this, T should also like to mention that this Budget has disturbed
the States’ budgets and made them ‘unbalanced’. By r.educmcv the rate of

income-tax and super-tax, there is a loss of approximately Rs. 15 crores. Thesa
fifteen crores comprise of little above Rs. seven croves which belong to

L PM. e States of this Country. If in this manner......
Mr. Deputy-Speaker: It is now one o’clock. The hon. Member has taken
six minutes. I will allow him another four minutes, if the House will kindly
consent to sit. ~
The Minister of Transport and Railways (Shri Gopalaswami): There are
three days, Siv.
Mr. Deputy-Speaker: All right. The House will now stand adjowrned to
2-30 p.M.

T'he House then adjournea for Lunéh till Half-Pagt Twa of the (lock.



The House re-assembled after Lunch at Half Past Two of the Clock.

[Mz. DePuTY-SPEAKER in the Chair.]
8Shri D. 8. Seth rose —

8hri Tyagi: Sir, may [ again make a request that thc Ministers be sum-
moned? After all, what is the good of any criticism when the Ministers con-
cerned are not here to listen to the criticisms in the House. Only the Finance
Minister i3 present here. The policy of the other Ministers also is under con-
sideration.

Dr. Matthai: May I submit, Sir, that my colleagues are anxious to
be present in the House as much as possible consistent with their other duties.
In the meantime, [ am here representing all Ministries.

8hri Tyagi: It is not enough. [ musxt submit, Sir, that if they have other
duties, they must postpone those duties. It is their first and foremost duty
to be present in the House when the Budget is being discussed. I submit
that we must agree on a convention of this nature that the Ministers must be
here when general discussion on the Budget is being held.

Mr. Deputy-Speaker: [Hon. Members will kindly note that for one month
the Genern! Budget and the Demands for Grants and also the Finance Bill
will be under discussion, It is open during the general discussion on the
General Budget and the Finance Bill to »efer to every matter relating te Govern-
ment policy.  During the cut mintions the Ministers have necessarily to be here.
I can assure the Members that vothing will go by Jdefault.  Evervthing will
be noted down and earvied 1o the indizidual Ministors concerned and then it
is for them to come here and explain. When individual depariments are
under consideration by the Houseo they will certainly be present here along
with the Finanee Minister. The Finance Minister has introdueed the Budget
and he has taken the responsibility, and thercfore the onus ‘s his. whenever he
thinks necessary, to call in the other Ministers to explain matters. He will
certainly see to it that nothme will 2o by defanlr,

Shri Kamath: Siv. may [ submit that theve are fewer Ministers present
in the HWouse now than in the noming. which <eems o suzgest that they

have not taken seriouszly what was <uid in the House this morning and are
even indifferent to it?

Mr. Deputy-Speaker: Ve must accept what the hon. the Finance Minister
has snid.  Tle ix nothing down evervthing.

Shri Tyagi: Do you not think, Sir, that as far as possible it is desirable
to ‘ask them to come?

Mr. Deputy-Speaker: Ccrtainly T agree with the hon. Member that as
far as possible, consistent with their other duties, they must be present here.
Tf it is possible for them to avoid leaving the Parliament Chawnber, then certain-
ly they will do =0. T am sure they will bear this in mind.

Mr. Damodar Swarup Seth will kindly continue.
“a (113m
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(English translation of the above speech.) »
Shri D. 8. Seth: I was saying that this Budget does not envisage the

grant of any relief to the middle classes and the lower middle classes. This
cannot be attributed to the reason that the Government lacked funds becausg
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under the hoad ‘Income’ & sum of over rupees niné crores was shown and if
the Government desired, that money could have been utilized in the form of
gwmg relief to the middle class and lower-middle class. I know it will be said
in this connection that all this reduction that has been miade in the local
‘postal rates, telegraph and telephone trunk-call charges is intended for the
“hapefit of those very persons. But I do not see eye to eye with this. My
submiission is that the reduction in these rates will only benefit the industrialists
#nd the business community. The common man will not be able to derive
mzy benefit out of this.

~-Apart from this, the reduction made by the Finance Minister in the rates

vnf Income Tax and Super-tax recoverable from the people in the higher income
_groups will result in a loss of rupees fifteen crores to the Government, and out
"nf these fifteen crores approximately half of the amount would have gone to
‘the States. So by reducing the revenue in this manner the Finance \Ilmster
‘Hlas unbalaced the States’ budgets. Otherwise it was possible that the States’
Finance Ministers would have surely given some relief to the middle and lower-
middle class people in their respective States and, if I mistake not, the Chief
"Minister of U, P. has also severely criticised the Central Government in this
‘respect,

Bo, in this way, not only that no provision has been made in this Budget
for the amelioration of the condition of the labouring elass and the common
man, but the hands of the States. Government have also been cut off. TIts
ultimate result does not seem to be good. Tf the situation continues to remain
80 and our Government constantly goes on patting the back of the industrialists
wid the capitalists, then with 21l due respect, I should like to warn them that
+8 soon as the cup of patience of the labouring class who produce the wealth
As fuil, a grave situation can emerge here which will be followed by serious
repurcussions and it will then become difficult for Government to control it.

It is, therefore, that T submit that the Finance Minister should make some
such changes in this Budget through the Paxation Commisszion contemplated
40 be set up by him as would confer some relief on the common man. 1 do

~not know how far my inforraation is correct, but I have heard that perhaps
~thig is the last Budget of the present Finanee Minister. Tf this is so, then
much as | would have desired, he should have prepared this Budget in such
o form as would have given it the outlook of a common man’s budget in the
real sense and it would have served as a souvenir of his Ministership. But in
case my information is wrong, then I would like the present Finance Minister
to look to this aspect and make all possible changes in the Budget even at
this stage which may afford the necessary relief to the cormmon man as weil
s the labouring class.

Shii Goenka (Madras): [ congratnlate the hon. the Finance Minister on the
very bold manner i which e has earried out into pr \onon his convictions. Tf
T’ serutinise critically the Budeet ss presented by him, [ do so not because |
doubt his sincerity even for a moment—in fact. his honesty, integrity and
sincerity arve proverbial—but because 1 feel that the conclusions he has arrived
at are not basad either on facts or on experience. I underline the word
‘“fexperience’’ in this connection. For the last two years we have been giving
eoncessions after concessions, and in the last budget the hon. the Fmance
Minister pointed out that capital’s shvness was the only psychological factor
that was standing in the way of the investment market hoosting up, hu\me«

¢ %&pwdxng, production expanding and all that.  What has been our experience?

I any case, if be had presentad this Budget, which I call a capitalist hudcet
find with that also gob rid of the Income-tax Investigation Commisgion, then
% would have understood that he was carrying his convietions to their logical

p&m&xﬁrm mmms el . [&m Mnl%&ﬁ
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conclusion. Then it would have left nothing to the capitalists, or the investors
or .the financiers again to complain. If everything that they demanded was-
done for them, we would then be able to see whether they would play the
game in future or not. But that was not done. 1t is only a piecemeal
business. Let me tell my hon. friend the Finance Minister that his hopes
will never be realised, because next year thev will ask for the abolition of the
Tax Evasion Investigation Commission. They would say that because of this
Investigation Commission going into so many matters, which are inconvenient
for them, they have not been able to put their heart and soul into the business
and expand trade and industry. That will be put against him and probably.
he will have no answer. ‘

Therefore, according to me, it is wrong to have thrown away Rs. 15 crores:
in the manner in which the hon. Minister has done. Even if he wanted to
do it, he ought to have done the other thing which I mentioned. Before he
gives away Rs. 15 crores to the haves and not a pie to the have-nots he has
to prove beyond reasonable doubt that that sum is either going to improve
the economic situation of the country or combat inflation, or check the rising
prices and encourage production and investment. He has to prove these before
he can justify the giving away of Rs. 15 crores. He should also prove, if he
can, that it will ameliorate the condition of the masses. It is the provinecial
Governments which are primarily charged with the task of amecliorating the
condition of the poor people and the muisses. What is the position of the
Provincial Governments so far as this Budget is concerned?

Under the Budget the Provincial Governments are the worst sufferers, and
1 am not sure whether the Provinces do not resent the treatment given to-
them. Half of the so-called tax relief is at the cost of the Provinces. The
biggest axe in the capital budget also falls on the Provinces.

I will refer to two or threce figures. The grants to State Governments for
development have been to the tune of Rs. 24 crores, the budgeted figure being
Rs. 26 crores. This has been cut down to nine crores in the next year. It
is not a free gift nor a grant but oniy a loan to the Provinces.

As regards loans to the Provinces including those for various projects, the:
budgeted figure was 58 crores, the sum actually given was 52 crores and this.
vear the budget figure is only 84 crores. The result is that instead of 76 crores
which were given this year for loans and advances to the Provinces it has been
cut down to 43 crores, that is 83 crores have been cut down from the advances.
given to the Provinces. Apart from that Rs. seven crores are practically being
taken away from the Provinces because that will be their share of income-tax
if this tax relief was not given. Actually, therefore, Rs. 40 crores are being
taken away from the Provinces.

When tax relief is asked for, the hon. Finance Minister in reply says that
it is the primary duty of the Provinces to look after the poor people and the-
masses. 1 have given the House a sample of the way i which they are helped
to do that . . .

Shri Sidhva: Where is the money to come from?

Shri Goenka: \Why then give awav (he 15 crores? It has been laid down.
by all the economists and financiers i+ th. world—it is practically a unanimous-
opinion—that when there is inflation 31 must have not only a halanced bu
a surplus budget to mop up the superflious money. I will refer to the, Budget
speech of the predecessor of the hon. Finance Minister, namely Mr..
Shanmukham Chetty. He said:
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. [Shri Goenka] :

“"u a tume of irflation fhe Budget should not only be balanced but there should be a
-comfortable surpius for mopping up the excess purchasing power, and to encouiage econcmy
<in private :penaing.”’

What are we doing? We are giving away 15 croves relief to the haves.
‘Also, today we are giving 41.56 crores which has been in deposit with the
A3overnment of India on account of E.P.T. and income-tax. This money is
being pumped into the market. 1f that is not going to add to the inflation,
1 do not know what else it will do.

let me now come to the investment part of my story. The Finance
Minister said:

“There are two general considerations which I wish to mention with regard tc these
‘taxation proposals. I have for sometime held the view that the present level of taxation
-in this country is uneconomic in the sense that the economy of the country cannot bear it.”’

What is the economy of the country? Does it consist of only about 10,000 or
20,000 people who are assessed for tax on an income of Rs. 10,000 or more? Does
‘not the economy of the country consist of the rural areas, the masses and the
middle class people? 'The Fmance Minister has come to the conclusion that
-thig heavy taxation is inflationary rather than disinflationary. [ do not under-
~gtand the argument. 1f money is pumped into the market, according to me,
it is inflationary. That is what T understand These are ligh finances. I
feel that the lon. Finance Minister came to the conclusion and then tried to
~adduce arguments in support of it. This is how it appears to a lay man

Shri B. Das: Not so simple.

Shri Goenka: I know it is not so simple. He talks of the investing publie
and savs that his proposals will encourage investment. In his Budget speech
the hon. Finance Minister said:

“Ag far as T am able to judge the activity in the investment market -1 am particularly
thinking of the stock exchanges-—it is sti]l confined very largely 1o professional aters.
I am not for a moment sugzgesting that professional opevations are necessarily unh
~unless the activity of the professional aperator is sapplernented and corvected py th
of the genuing investor, the investment market will not he suificiently broad-hase

T do ust know who are the genuine investors Mre. Shanimukham Chetty in
Jhis speech said:
. U oven analyse the Uat of shareholders of a number of companies vou will find that
probably not less than 70 or 75 per cent. of the shareholders can really be classified as middle
- class people.”
Tt is the middle class peopls who are the backbone of the investing publie.
If that is so. how dooes this tax relief to the higher class of society, whose incoma
8 over Rs. 10,000 and goes up to Rs. 10, 15 or 20 lakhs, go to encourage
investment? - How is he gomy to achieve that by giving the tax relief to the
haves? Actually, the middle class people are penalised in this Bundget in
regard to investment. A man who does not pay taxes and who has a couple
-of thousand rupees goes and buys twenty shares in a company. When the
dividend comes he is entitled to a refund to the tune of the income-tax paid
by the company; it was five annas before. and has now leen reduced to four
.anmas. That is to say, he gets his dividend plus four annas of the dividend
amount instead of five annas as before. 1t works out to about five per cent.
-of the dividend. Ts this the wav of encouraging real and true investments?
If you analyse the Budget figures, you will find that the hon. the Finance
Minister, instead of reducing the Corporation Tax, if ke wanted to give relief
-to the companies which it was his intention to do, has increased the Corporation
“Tax. What is the reason for it? It is because the five crores of rupees which
she gets by increasing the Corporation Tax comes to the Central revenue, while
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‘the reduction in Income-tax is shared by the Provinces. In other words, he
~takes money from the Provinces and gives it to the haves. He takes Rs. sever
-erores from the Provinces. By the increase in the Corporation Tax he gets
Rs. five crores. Part of what he has to pay he gets from the Corporation
Tax, and parl of it he puts from his.pocket. But the Provinces have to pay
tc the tune of Rs. seven crores. I think | have been able to establish that
the Budget neither ameliorates the condition of the people, nor helps in the
e€conomic recovery nor combats inflation, nor checks the rise in prices. So
far as investment is concerned, it is certainly not going to encourage invest-
ment except the investment of the haves, provided this Income-tax Investi-
gation Commission goes. If the Commission remains, take it from me thap
even the class of people whom he is helping will not come forward and place
their money in the market. '

iet me take the question of production. 1 ask in all seriousness what is
the increase in production which my hon. friend thinks he is going to achieve
by this process? The real production needed in the country today is of food-
stuffs and raw materials for our cotton and jute mills. Cotton, jute and tea
constitute 80 per cent. of our exports. For that we want raw materials. It is
the raw material which stands between us and our exports. Production has
been cut down by the mills simply because they have no raw materials. Where
is my hon. friend going to get the raw material from except from the agricul-
turists? Where is he going to get foodstuffs from except from the agricultu-
rists? Therefore, he ought to have applied his mind to see how he could
encotirnge agriculture. how he could expedite and accelerate the irrigation
schenies; he ought to have seen that thousands of tube wells are sunk all over
the country so that the agriculturists get water and with that water they
could produce gnore of jute, cotton and foodstuffs which are the necessity of

the hour. As L said, the jute and cotton industries. which are the main
indusirics. have  not been  producing  more—in  fact  less—because  there
is  no raw  material  available.  Taking  again the question of  export

of cilsewds. have we  done  anything  to produce  more oilseeds for
export?  The price of cdible oil has gone up cight times. My hon. friend
may give me an index figure and =ay ‘“‘\ecording to this index Hgure the
prices arve stationary’’.  But the fact remains that though the index is based
on some figures, the figures are faken not from the real market but from the
nominal paper prices which you have fixed. Then the index figures and their
basis ¢hange from day to day and from time to time.

In regard to production. ean my hon. friend say that with this Rs. 15
erores he is going to have more production? This money does not necessarily
go to the industrialists. It also goes to those Rajas, Maharajas or those who
bave got crores—two, five or ten crores—and what 'is the guarantee that all
thiz money which we pump out to the tune of Rs. 15 croves is going to come
back for investment? T expected of the Finance Minister to  keep these
Rs. 9-42 erores and allow the Provinees to have the Rs. seven crores of the
divisible pool. With R=. 9.69 crores he ought to have investigated where
he conld get more revenue from the country, hecause it is necessary that he
shoull have a big surplus budget tn cope with this capital deficit. T have not
come to the capital deficit becanse T have no time to discuss the capital budget.
He onght to have fawrad out ways and means of raising more money so that
he could meet thig capital deficit. As you are aware, Sir, on the recommenda.
tion of the House, a Devaluation Committee was appointed and the Committee
-met .once for an hour, and another day for another hour. Certain suggestions
were -made in the Committee and it was promised that Government would
exaniine the propositions by which a sum of Rs. 30 or 40 crores more a year
sould be secured. But though three months have elapsed, the promise that
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these things will be gone into and that a note from the Government would be
given to the members of the Committee, was never carried out. I am referring
to jute and tea. I can prove beyond all reasonable doubt, and we have the
evidence of the President of the Jute Mills’ Association, of the Brokers' Asso-
ciation and of the Shippers’ Association, that while the price of jute in this
country is Rs. 55 (jute hessian)—and that is the ceiling fixed by the Commerce
Ministry—in America the price is round about Rs. 75. What do we do? e
say. that you must sell it only at Bs. 55! Either allow them to sell at the-
rate at which the buyer buys, and take the Rs. 20 profit or a share of it by
income-tax or levy a duty on it so that that money comes to the State. One
of the two things must happen. Today it is an open secret that every mill-
owner in the name of somebody exports jute to foreign countries and that
goes to foreign countries at the rate of Rs. 55 and is sold there at Rs.71 or 72.

An hon, Member: Could yvou find a market at that price ?

Shri Goenka: (‘ertainly. [ shall buy and market even 10.000 tons. T was
pointing out that thesc facts and figures were placed before the TFinance
Minister three months ago and Government promised to go into them. The
price of tea in this country is only 50 per cent. ol the price available in foreign
countries.  Still we sell it at Rs. 1.8 or thereabout beeause of our agreement
with the United Kingdom.  Why should we not raise the export duty on
tea and get a little more money?  We can secure Rs. 30 or 40 crores on these
two commodities alone. [f the Finance Minister thus saves Rs. 50 crores, that
will meet his capital deficit and he ean aceelerate all the irrigation schemes.

With regard to loans, in 1948-4% we estimated for a loan of Rs. 150 crores;
we actually got 50. In 1949-50 we budgeted for Rs. 85 crores but got 45. We
are now budgeting for R=. 75 crores and God knows what we shall get.

Take the question of purchase of  sceurities  in the market. On  page
82 of the Explanatory Memorandum, you will find  that in  the Issue
3 Department of the Reserve Bank of India the securities have gone

3 P up from Rs. 330 crores to Rs, 415 crores—Rs. 63 crore worth
Rupee securitios have been added in the Reserve Bank of India. [ would like
a staterwent from the hon. Minister as to what is the amount of  sceurities
which Government had issued in the last two vears, what is the amount of
securities which they had paid in the last two vears. and what is the amount
of securities which they had beught from the open market or from their own
issue cither for the Reserve Bank of India or for  the Government of Tndia?
If these figures are fortheoming, then and then alore can you say what is the
amount which vou have borrowed from the market, and also whether you have
sctually borrowed from the market or you have actually lent to the market.
From the figures which [ find here. I am convinced that we have practically
borrowed nothing because the Reserve Bank of India was the biggest buyer
of securities all these davs with a view. probably to maintain prices. That is
why from Re. 350 crores. the securities held by the Issue Department of the
Rescerve Bank of Indin have gone up to Rs. 413 crores. I can only quote these
figures, Tf there are any manipulations between the Government of India and
the Reserve Bank, | do not know; it is for the hon. the Finance Minister to
explain.

Shri M. V. Rama Rao (Mysore): Sir, a time-limit of ten minutes has been
fixed by the hon. the Speaker for a speech on this Budget, and when I
remember the somewhat rigid classification that the hon. Member,
Prof. K. T. Shah, made of the kinds of Budget speeches that could be made,
a8 either ignorant generanlization or informed criticism, I am afraid that it
would be rather difficult for a new Member like me to develop the high.
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potential of informed criticism within the time-limit of ten minutes, and there-
fore my only endeavour would be to steer very wide and clear of the other
category of speeches and to hope that those observations which I make will no¥’
be classified as ignorant generalizations.

It is not iy desire to veanture upon any analysis, mathematica: or statistical,
of the Budget figures that have been placed before this House by the hon. the
Finance Minister., and that for two reasons. Firstly, the hon. the Finance
Minister has warned the House that these figures cannot properly be compared
with the corresponding figures for the previous financial years by reason of the
fact that the integrated States now enter into the financial computations of the
next vear. Tha second reason is that the hon. Member, Mr. Goenka, in his .-
very lueid and expressive speech has just shown to the House how dangerous,
if not difficult. it is to stray into those figures. And for one like me, who is not
versed in the technique of probing into the mysteries of the operational side of
practical public finance, [ must confess, it is extremely difficult to get any clear
and useful information out of these figures. rmuch less to make any informed

criticisin hased uvpen these figures. [ would, however. venture to make a few

general observations on this Budeet.

Pirst of ali. 1 should say that the key-note of the proposals that have been
placed before the IHouse would appear to be that we sre budgeting for security,
that we are certainiv not budgeting for welfare, A reference was made by one of
the hon. Members ealier in the dav to the applause that greeted the speech of
the hon. the Finance Minister on one particulay oceasion when he addressed this
House, and that was when a reference was made by him to the fact that Govern-
ment would not hesitate to go before the countiv and ask it to make additional
saerifices to maintain the security of the State. I really think that these Budget
propo=als have mainly concentrated upon the security of the country miuch more
than upon any other thing. because it seems to me that the whole atmosphere
is surcharged with some kind of impending, unusual possibility, either about to
happen or contemplated by us.  Having regard to the characteristic feature of
this Budget as a security Budget. I am not at all surprised that we should be
spending as much as or more than 30 per cent. of our revenues upon Defence
expenditure.  But then, when we look at  how the other 50 per cent. of the
revenues are proposed to be spent, 1 am rather surprised that the hon. the
Finance Minister has chosen to ste); down the revenue surplus of Rs. nine odd
crorves to a little over a crore by the taxation reliefs that he has placed before
the House and which he contemplates giving effect to in his Finance Bill. As:
the hon. Member, Mr. Goenka, took pains to point out from the Budget speech
of the hon. Member, Mr. Shanmukham Chetty, the then Finance Minister,
in the vear 1948, it secms to be an accepted canon of publie finance that during
intlationary times Governments budget for a surplus and boldly do so, and
during periods of depression Governments boldly launch upon very expensive
schemes and do not hesitate to budget for a huge deficit, if need be, in the
interests of the nation.  Therefore, it is the more surprising to me as to why
there should have been this anxiety not to have the surplus of nine crores and
odd and to reduce it to as low a fgure as 1°31 crores. Incidentally, the kinds.
of relief that have heen granted in taxation are such that they really do not
constitute any meusure of relief to the bulk of the peop'e in this country. I
am constrained to say that the cornmon man, in this vast country of ours, must
be pardoired if he does not enthuse over these Budget proposals. Not only is -
he not able to enthuse, but he is rather disappointed to some extent that the
huge finances of the country, that all the resvurceéfulness and talent that is
available at the bead of this Government, are not harnessed to the task of
making the burden a little more iight for the comrhon man who is not able to.-
live upon two square meals a day and clothe the nakedness of those whom he-

has got to support.
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A very detailed and elaborate reference was made to world movement of
Pprices in the speech of the hon. the Finance Minister. 1 do not propose to go
Anto any one of those details, much as I should wish to, for any reference to
them would not only require an amount of time which is not available to me,
~but 1 am also doubtful whether I shali be able to make myself understood if I
venture to go into those details within the time at my disposal. Therefore,
I shall merely pass on to the next point. My next point is that these taxation
. reliefs are proposed to be made by way of inducement to the investing public
~to be more responsive to the Government’s programme of borrowing in order
~to finance their capital expenditure. With regard to the poor response, 1 am
- afraid that this poor response has been a characteristic not merely of the
—current year but also of the previous years, and whatever inducements have
been offered—and many have, in fact, been offered during the vast year and
the year before that—they have not succeeded in eliciting that degree and
measure of response which was expected from the investing public. When I
heard, and again took the trbuble to read through, the hon. the
Minister’s speech and read through the White Paper ete. that have been
supplied to us, T was not able to find out what proportion of the blame for this
poor response is to be placed squarely upon the institutional investors and what
proportion accounts for the poor response of what has been called the **genuine
investor’', It is very doubttul if the poor response is 2ot due to the decreasing
response on the part of the institutional investors. Thot would be very strange
because among the most important of the - institut <nal  investors “are the
insurance companies and the banks, and it is a not rous faet that insurance
companics have been making huge profits, phenomc al profits, from their
premiun-incomes and banking companies have been Joing very good business
indeed except when, latterly, they have been restrieting their policy of granting
loans against goods of a particulor kind.  Therefore, it really amounts to this,
that the poor response has to be further investigated and the eauses determined
before these veliefs are given by way of inducement to evoke greater Tresponse
Ao Government’s borrowing programine.

Finance

The second point that I would like to refer o is that a great deal of emphasis
was laid upon the fact that the problem before the country is, increased
production generally and production of foodstuffs more than evervthing else.
Figures have been quoted to show that there has been a genuine increase in the
production of foodstuffs. I have taken pains to study the statistics published
by the Government of India and they are as follows:  For a period of one year
ending the 30th June. 197, the total area under food crops was 19%-177 million
acres.  For a corresponding period during 1948, the figure diminished to
186854 million acres. For a corresponding period during 1949,  the figure
further diminished to 184173 million acres. The produetion of foodstuffs was
as follows: During 1M7, it was 49-093 million tws. During 1948, it  was
2:152 millien tens. During 1049 it was 47960 million tons. 1 infer fiem
these figures that there has clearly been a progressive decline both in  the
acreage under enltivation and in the production of foodstuffs. This is a vers
alarming feature, [ venture to submit, because we have to remember that the
population is steadily increasing.  During 1947 it was 33873 millions.  During
1948 it was 8427105 millions.  During 1949 it has be'n estimated roughly at
846 miilions,  'The rate of inerease in the population is as follows: 1947
—0°69 per cent.: 1948-—0'83 per cent. and 199 (thanks to the excellent way
in which the Ministry of Health has been discharging its duties) 1-062 per
eent. By the time we take the census in 1951, it is possible that the popula-
tion may well be 350 millions. When we remember these facts, T think that
much more concentrated and coordinated effort must be made for sceing that
we prodince enough food in this country for the teeming millions. This does
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not, of course, take into account the millions who are likely to come into India
either frorn the east or from the west owing to those things that are Lappen-
ing and to which a reference may well not be made here.

Mr. Deputy-Speaker: The hon. Member has already taken sixteen minutes.

Shri M. V. Rama Rao: I would just say one sentence and conclude. Now
that we are budgeting for security, it is very good for us, but in the years to
come, we may have tc budget for survival. That is a fact of which we all
should take note row, lest it may be too late '

Shri Khandubhai Desai (Bombay): In the first instance, I would like to
thank the Finance Minister for the appreciation (albeit belated) of the efforts
of the working cliss in the matter of production and of eeonomic recovery.
Unfortunately, however, the grand patriarch has given this appreciation, which
is very dry, not associated with some gifts and concessions as have been
ameted out {o cther friends, about whom the less said the better. The other
Ariends, who cught to have assisted the country in its economic racovery, have
soriehow o1 other been sitting quiet, sitting tight.  In spite of that, very
generous gifts and concessions have been showered on them. As far as the
working elass is concerned, in the last two vears they have responded to the
call of the nation uneondtionally, without asking for anything. They thought
it theie patriotic duty to help the country, and they have done it.

Now, coming to the Budget, this is the very first Rudget of the Indian
Repubiic. It is very difficult to give an opinion one way or the other about it.
I would, however, like to place bfore the House my own reactions to it. My
first reaction js that it is not a Finanee Minister's Budget, or the Budget of the
custogiza of cin country’s fintiees. Though. on the face of it, it leoks very
logieal. it is one of the mo-t illegical Buldgets that | have ever seen. Tt is,
in short. a sort of book-kecper's or a Chief Accountant’s Budget.  The Chief
Accountant ai 1he endoof the year. is very much worried as to how lie is going
to deal with his surpdus in budget. Similawly, the hon. the Finance Minister
wanted to give avay his surpius to somehody and he has given it to those who
neither deserved it (v desired it.  That is the reaclion on my mind. At the
same timie, be has also put the States into diffienlty. The surplus that he
has got is not his own absslute surphws which he can dispose of in any way
he likes. It i: o <orplus to which the States are also entitled. Whenever
the auestion o roconstruction or the copstructive programme cornes up, the
Govesnment of Trdia always savs that it is a provineial business. True, it
is a provineinl Basdness. but why should vou not allow the Provinces to make
any progrese by taking away the monev from them to which they are legiti-
mately entitied.

et ns look at the trend for the last two vears. You will remember that
this i< the third Rudget after independence.  The relief to the classe< to which
“this Budget alse gives concessions, has heen to the tune of about Ns. 25 crores
during the course of the last three vears. There is one thing for which we
should be grateful ta the Finance Minister—he has not. while giving these
concessions, increased the burden on others for the first time. During the
last two vears., there had been an additional hurden on all excent those to
whom these gifts are again been given. On the other hand all the rest are
suffering +he hurden, imposed on them. They are suffering under th's burden of
about 23, 36 crores out of which 11 plus 13, that is Rs. 24 crores, were recently
“imposed in the form of excise dutv. Tf there is a surplus in the hudget, why
should the excise duties which have been imposed during the last two years
-not be reduced to that extent.

Then the question is whether the condition of the‘ 95 per cent. of :ohe people,
#o whom these concessions or relief, whatever you may like to call it, has not
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been given, had improved to any extent. According to the figures which he
has given, there has been a slight reduction in the cost of living in the beginning
of 1948. Then it has gone up again; then it has gone down and he is happy
that it is going down. But thesc are ouly seasonal variations and I do not
kpow what will b the position after two months or se.  Now with the ndex
figure at 380, or 371, all others except these five per cent. are suffering on account
of the additiceal burden of Rs. 36 crores which were the excise duties whick
were iinposcd during the last two yvears.  Is this the way o create a proper
climate for economic recovery? 1 think not.  The enthusiasin of the masses
of the whole country is necessary for the cconomic recovery.

Il hon. the Prime Minister stated that we are now launching on an ex-
periment in democratic planning—-possibly the first experiment in the world.
There have been pluming in Russia and Genmnany, but they have boen plan-
ning under dictatorship.  Amd when plasning under demeeraey is going « be
experimented on, the enthusinsm of the people would have to be wiipped up..
Has the Finance Minister done anything in the Budger with imagination (o
whip® up the enthusinsin of the masses?  Noo The masses have been Ieft en-
tirely coldl by this Budget.

The question that naturally arvises is: What should be done?  Of course:
the Budget has heen presentd; normally it will get through, as it must. But
there is no hepe of the ceonomie recovery in the next year as he has envisaged.
1f he had @ surplus of Rs. nine erores. it could as well have been betwor atilised
for the ireimtion projects, as many of the previous spealers have pointed out.
Why has he not done so? How are the industeies and othar establishments
going to function without the raw materials? I think the whole of the surplus
should have been utilised for Hnancing those schemes which have beer: pio-
mised to the country.  [le has not done that. On the conteary. they have been
curtatled and the pace of the schemes has been slowed down. This s not
the way for proper ceonomic progress,

Theve was one point which Mr. Goenka mentioned and to which 1 think
in fairness 1 onust peply. That is in regard to the giving away of the excess.
profits tax deposits to the manufacturers. T think nothing wrong was done.
The excess profits deposits T think were eleased for putting up cquipments
and plants for additional production and to that extent it is not intlation. It
was givei away to produce more.

Now, [ would like to say a word or tvwo about the Pluming Conunission..
As [ said, this Budget has not created the props v atmosphere for the Planning
Commission.  [f anything, it has vetarded hopes which some of us held when
the Planning Comission was announced.  The Finavee Minister thinks that
this wiil bring in eapital from the vestors, 1 do not think it will bring, as
our uxperfence during the last two years has been rather disappointing. It
will again prove to be o concession at the wiong end. While giving
the coneessions, when  there i a <urplus, U think the best coarse he
could have adopted was to give relief to the ncome group of Rs. 1,000 to.
5,000, The exemption limit should have been raised up. It is these people
who are suffering the most.  He has not been able. as promised during the
Inst two years, to bring down the prices. We all werve thinking that possibly
the puices would be brought dawn and there would be some relief. The prices
have not been brought down and he is responsible for it. It is his failure. He
shoull have heen able to discharge his responsibilitics properly as she custodian
of the interests of the pecor people. When he has failed, he should as well
bave now said: ““Well, T tried my best; somne people in the country, a section
of socicty, have net responded. as I thought they would respond. So, hers
it is. 1 have got Re. nine crores. 1 will give away Rs. three or four crores:
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4n granting exemption from income tax in the lower categories and spend the
rest of surplus in subsidising grain in rationed areas.”” These are some of the
points which I have atc empted to place before him, not for considerafion this

vear, but with a view, if I may say so, to changmcr his mind a little for the
future.

Shri Satyanarayana (Madras): For a long time I used to treat this Budget
Session, when I was not a Member of this august House, as a great event, as
T used to see a good deal of emotional appeal in this Budget Session through-
out the country. The businessmen, the merchants, the industrialists, the stock
broker, the share broker and all of them used to wait and see what the Finance
Minister will bring out. The amount of activity I used to see was so great
that I used to be tempted to study it. All this activity was only among those
people who had great stakes either in the industries, or business or heavy taxes
or something like that. During the last three or four years, the Budget has
come to attract the ordinary common man. This is because everybody began
to expect that the Sweraj Government that we have got will bring some new
prosperity, new relief and new activity in the country. Last year, when we
discussed this Budget, we uall felt very glad that the Finance Minister had pro-
duced a balanced Budget and therefore there was no necessity for any kind
of panie that our economic structure was collapsing. This year, I expected the
Finance Minister to do much better than he has done. I am sorry to say that
I am very much disappointed. 1 am disappointed for this reason that this
Budget has not at all stirred any emotion among the general mass of the people.
It has nct created any kind -of psychological atmosphere or impression on the
people that this first Swaraj Repubiican Budget has brought something to them
e'ther by way of relief or by way of prosperity or by way of anything for which
they can feel obliged to Government or pleased. I am not considering this
Budget either from the point of view of an industrialist or from that of an
income-tax payer or from the point of view of a trader or businessman. I
want to place a few observations before this House as I have tried to study it
from the point of view of a common man as it is said, or in other words a
consumer or a producer.

It is generally argued that the Central Government has nothing to do with
provincial subjects and the common man’s lot has to be properly guarded or
protected only by the provmclal now State Governments and that the business
of the Central Government is entirely different. It may be so. But, I want
to know how the tax-payer or consumer is benefited, because, all the 350 crores
of rupees, that is, the income derived by the Central Government every pie of
it is paid either by the producer or the consumer.

Mr. Deputy-Speaker: Less talk in the benches please; we are not able to
hear the hon. Member.

Shri Satyanarayana: Therefore, whether it is an increase in the tax or an
increase in the excise or any increase.that is made or any tax that is collected,
it is paid in some shape or other either by the producer or by the consumer.
Therefore, the first attention that has to be paid whenever relief is to be given,
whenever a prosperous view of the whole Budget has to be taken, is to the
consumer or to the producer. I ask how has the Finance Minister fared in this
budget? He has fared just exactly as he has fared before this Budget was
introduced.  We have to consider how exactly the Budget has supplied new
incentives either towards greater production or towards giving relief to the
consumer who has been paying an enormous price on account of inflation. In-
flation has often been mentioned by the Finance Minister; he says that we
" have got info a spiral of inflation which we are not able to get rid of on acecount
of so many circumsbtances, which are mostly outside our control due to inter-
national events. I do not know whether this is true or whether it would be
possible for us to get rid of that or not. That is a quite differen® matter. I
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want to examine the Budget from a different point of view, the point of view
being how exactly we stood last year in the matter of production of wealth in.
the country. :

I do not think we have made any headway in the matter of production of
wealth. Last year, as the figures showed—I do not know whether these figures
are correct; I have culled them out from the literature that I could get hold
of—the national income of this country was estimated to be somewhere about
4200 crores of rupees. Out of this 4200 crores what exactly is the proportion
that is paid by way of taxes by the common man either as a producer or a
consumer? It is in the neighbourhood of 600 crores. This 600 ecrores of
rupees is being paid for the purpose of defence, for the purpose of administra-
tion and for purposes of various other amenities. 1 do not know whether this
600 crores is a good ratio or a bad ratio. That would have to be examined
either by comparison with other countries or by the capacity that we possess
for paying this 600 crores. But, the real question is how we are spending
this 600 crores and what amount is available for development purposes. Out
oi this 600 crores, roughly 130 or 170 crores is spent for defence. That is, on
a rough calculation, we give nearly by way of taxes to the Government Rs.
20/- per capite. Out of this, five rupees are being spent for security, rupees
ten for administration and rupees five only for welfare work. Is this enough?
It is not. It will be argued, how would it be possible for us to reduce the
defence expenditure? The Finance Minister would say, or the Defence Minis-
ter would say or the whole Cabinet will say, we cannot cut down the defence
expenditure. We cannot also argue it because it is a matter which we should
not argue in the public interests. Take administration. We are speniding
rupees ten per capite on administratien. Is it possible for a poor country,
when our whole national income is only 4200 croves for a population of 34
crores, to spend rupees ten per capite on administration. It is quite
obvious that we cannot afford to spend so much. If we cannot afford
to spend this amount, the only alternative is that we should cut down
this. Bul, how to eut down? It is said that it is not possible to cut down.
We cannot bring any cut motion and we cannot make any suggestion because
in accountancy, unless and until the person in charge of the finances is willing
to agree, it is not possible to convince him. This is a matter of experience.
The only alternative therefore is to increase our national income. We can in-
crease the national wealth only by supplying such incentives which would make
the people begin to act more, produce more, and which would bring about that
psychology, that atmosphere in which they could feel enthusiastic. Is there
anything like that in this budget? I have tried to examine this and I must say
that I am very much disappointed. There is nothing like that in this budget.
The mills are there; the big industries are there; the people in charge of those
big industries alone are given a little more incentive; nothing else has been done.
The best thing would have been for the Finance Minister to view the whole
thing from the point cf view of national wealth, greater production of wealth
and the creation of an enthusiasm in the people by which the whole country
as such would feel enthusiastic and produce more and more in this country.
After all, what is budget? The budget as I consider it, is mot a
collection of figures; it is not mere accountancy; it is not merely adjusting-
this and that. It is not mere balancing, how much money we have to provide
for this and how much utoney for that. It is not mere taxation. It is a ques-
tion of taking the whole country, all its resources, physieal, material, psycholo-
gieal, together, co-ordinating them and placing them on a plan by _whlch
every citizen in the country would feel enthusiastic and put his maximum
effort in the matter of production. Unless and until we keep in mind this
point of view and create the enthusiasm, it is not possible to increase the.: na-
tional wealth. Considered from this point of view, I am not at all satisfied
and I feel disappointed. '
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Coming to smaller details, it is said that the industrial sector in this country
has been showing a certain amount of non-ccoperation and therefore to extract -
co-operation from them, a greater incentive has to be given to them. Quite true;
they have to be given greater incentive. Bust, I say that money can never give
the incentive to anybody because there is nothing like the last word in the
matter of money. Whatever money you give, more is expected. Therefore,
the only thing that you can do is to appeal to them to become more and more
patriotic, more and more human and more and more social. It is only in that
way that you can give an incentive to them. It is argued that unless and
until we give some relief to these people who pay a higher tax, it is not possible -
for them to contribute to capital formation and expand our industries.

It is quite true as far as the industries go. Are there industries alone in -
this country? ~What is the income derived from the industries in this country?
How many people are engaged in the industries? What kind of managerial
strength we have? What kind of organisational strength have we? You will
see that the industries play a very insignificant role in the production of national
wealth in this country. The most significant part played in the national wealth
produced in this country is by 85 per cent. of our population and they are our
agriculturists. They produce about 2,500 crores or about 54 per cent, of the
total wealth of the country while the industrialists produce only 21 per cent.
of the total wealth. Thus we have the situation that 80 per cent. of the popu-
lation of the country produce 54 per cent. of the total wealth. And what have
you done to increase the facilities for greater production of agriculture, cottage
industries and village industries, and for house-building, road-making, or any of
them? If we ask for money for these things, we are told that there is no
monev. Of course money is only a means. The end is the human activity
#vhich has to be whipped up. Unless this is done it will not be possible for -
this country to rise.

Now, a sum of Rs, 180 crores has been provided for defence purposes or for
securlty purposes. Are we not secure in this State? There is peace in the land
and is this not to be availed of for increasing production? I feel that this is- a

sad aspect of the Budget which. T feel bound to draw attention to and express -
my disappointment.

I now come to the levy of income-tax. The rich people who ought to pay
higher income-tax are to be given relief according to the Budget proposals. It
ig stated that these people deserve this concession, while the country at large and
this House have no sympathy for them. This relief will not go to the -general
tax-paver, the producer or the consumer and the provinces stand o lose much
of their income. The provinces have nothing with which to develop local indus-
tries and thev will all protest. In the fact of such protests all round I do not know
how the Finance Minister can enthuse the people to support his proposals. I
hope next vear at least the financial proposals will be favourable to the interests
I have mentioned. Then alone the wealth of the country can be increased.
With these few words T express my own dissatisfaction and also my hope that
in the course of the discussion of the Finance Bill sormething better will be done.
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FIAT FE FRAY avwg  (surplus) &€ a99 ® a8 feard &1 % da9ww ag
T, T @S A RIS g FWF AT FAT SATET A | 31 T FH1E g+
HFC g, TG ATTH @ % q9E § AG) I TAT | A 39 § FgAT 937 & foF afers s sroev
fafredis & wea=T (expenses) #1 faq, aHfrae & a9 #1 Ifew, fafas gsfa-
fRedam & @9 #1 fad, 73 a9 g1 & T4\ § 921 44! 3 | fafqs o & @+ #1 @ FA%
# SUTT qGTAT § | AT a2 At & wgFH F @ #1 @y | {A 91 3@ grav & 5 gy
TAAAZ F AT TF GF 3 (5 F15 31T CAT AT 7 72 19 T3 A gaEam T2, s q
gfar & gAY ATH 92, 43 AT I ATIHY AT g A fF A ATH @ Al A
gfrar w1 feae #1 @1 w3 foad awr 9g 7 aua 5 ag yar § afes ameme au= )
AT T T AT FT JASTHT AT2d g 5 g0 T A8 §, 20 "o § f5asr ad=w
ag 2 f5 gn o o faq a0 A 7 A3d 99 w1 | £ 1 § gasan g fF 3 i A
T F@ q9ar 3feewm a3fod | w7 a8 #2495 e fod ag AT § 9g 0]

@ gae #fTze (capital) awz w1 qH aga @1 g R owE orawt 7 A
mmmwmirm Mmmﬁm%wmrﬁaﬁr%ﬁwéﬁmw
2 A IEY % AT 194 F9Ie F9TT 2 | AT {98 /1 A1 <4 F3 I (loans)
% ford waT a1 3uH g @ Y F9 fAe7 1 37 910 3T o) FAT @ E I H gwaar g fF
T TEY AT AT TE AT AT 3 AW AT THW ST A 3N | A @y § Ha-
ifoezm (capitalists) #1 avw 1 F argar g fF sw oz w=St avg AAw S v W
F AT FBAATT LT ALY 5% 30 FUT J7aAT gAY & AT IqH 4 AR FT TF HfAST
AW & I ATIT A S FUS HAST gAY 1 JT A9 QT @ Fanea e ard
ST TR F § AR 3 AT Hfadfoeed AT guefezafeeza (industrialists) #
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aH & @Y @ Y F19 AG 9390 ) Ao S 7 fsem (reduction) far
&t =BT &, AT WIS FT AT TEA™ | TAFT TAF FIE A TG § 1 ST w77
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ATS ATYF T FIE 419 37 $ (57 AET M0 | F AT TSAAT | AT § FgAT g A&7
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& 7> &, 77 797 aHAE & fF 29 gftae (States Unions) 1 saw gy saan
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#1 3fFT T O F FAH FA F W ATGHT FTH G977 0 A a8 F79 /) fah v 2w
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ARTH FTHTA FAATA AT g7 TF T2 & JHa® a3 | 9947 a8 foremerdy
wifed fs 59 garg | foaaaT st afra ara gl gR UF & 9797 AT T H A9
THEST F7¢ | H9 A7 2, sa’mmﬁmﬁqmmgﬁﬁwaﬁ%ﬁaﬁ?ﬁwm
R/ o= v9a1 fa= 747 § 99 SART ARt f7e @ o
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¥F A 8 w1 F fod Afv@ 39 Hfves dd afz F A ST et A o
a# faerdt 4 1 Fa= T A7 FY Nt $ o 37 g7 A=A %93 (Interna-
tional Monctary Fund) & srn 5 1 3fe smmfea F fog 3¢ 533 1 79t
FT A0 AHAR A AT | Q of Al TEH 1 FAT AT THFFAS G & fohq fomy
R yw Az A <« fafzam T w1 ¥t 38 A1 foan § 399 o a7 9t svsferersam
% forg 7Y formt £ 1 F67 3997 9300 F1 A7 A7 =TT FT ITHT WA ZC ZW FTH q99
TgaT Aifzd §17 IA FF KT TA A FH IW@A F7A7T 027 | F10F A1957 #4713
ag O A s A7 Y 30T [EAT I3 AV Az = F o A g oAy
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& uw faz v & | AR § A e frsem e £ 9aW ag A As e @
fis aNgd to T LY FAM TIF ST AA AW A1 A9 fafss @ (middle
class) AeTar 1 o X Y fafess Foma w71 sn9FT 77w (criterion)
& &y st wr nfaw AT & e &) A Lo AT Y BA w29 A1 fafew o
Fom A A I v awm g fafes T F I ) 31w Ffedfergm N
T TG & | I A e w67 § 9 araron A o7 w8 o @
e T @ AT T I B o & g Aot § 1 Afew ar e a1 g £t o A
AN T & FT N F IAY AT ATAICE FV A KA AL A ST 1 A F I @y
W R R farw R e dnFEAdTIsmd o g 5
AR I qrarow awfos ® fed go W Af fear @
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Shri R. C. Upadhyaya (Rajasthan): The country has been faced with a
financial crisis since the very commencement of the current year. The hon.
Finance Minister has told us that the crisis had become fairly acute during
the middle of the last year and we were gratified, atter his speech, to find
that the crisis had abated to a certain extent. The very first thing he has
disclosed is that the deficit in the current year’s budget amounts to only three
crores and seventy-five lakhs. 1 fully remember that while the 1949 autumn
session of the Parliament was in progress there was a lot of whispering going
ou that a deticit of seventy, eighty or perhaps ninety crores in the budget of
our country was anticipated. In view of this I would say that the hon. Finance
Minister deserves our gratitude that whatever deticit has been caused during
the previous year is not much.

The hon. Finance Minister has stated that there has been an increase in
production this year. He has told us that barring the textile and jute indus-
tries all others have registered an increased in production. For that too I wish
to offer him my congratulations. It has further been stated that there has
also been an increase in agricultural production but I would not rely on that
information as it is based on guess-work. We have no system whereby we
could precisely ascertain whether agricultural  production has increased or
decreased.  Hence, I would suggest that in future if you want to make a
correct estimate of the economie position of the country and to know whether
onr production is rising or falling, whether we are going at a protit or a loss,
then you must evolve some method whereby you imight be able to ascertain
correct figures of production. The hon. Minister has further remarked that
our exports and imports during the previous year reveal a very unfavourable
tcade balance. This is extremely deplorable. Since you happen to possess
considerable sterling balances vou are not worrying over this and have been
inereasing your imports. You must remember, however, that these sterling
balances arve likely to be exhausted very soon. You must also consider the
fact that other finance ministers will come in future, there will be other
governments and new representatives of the people and that you have to leave
something to help them tide over a possible difficult period. Your argument
that since you have sufficient sterling balances there is no cause for anxiety
belies an entirely wrong policy.

Referring to the condition of the money market this year the hon. Finance
Minister remarked that it remwained fairly tight.  Now, this is very much to
be regretted. 1t is the main duly of a Finance Minister to provide the Gov-
ernment with whatever funds it needs and 1 find that the hon. Finance Minister
has not been successful in that behalf. In fact, this is an outstanding failure
on his part. You might adduce any reasons to explain the causes of this
failure but it is an established fact that the Government suffered a set-back
by reason of the money market being tight.  Fven these limited funds yow
have ot expanded judiciously.  The question which Shri Anthony raised to-day
was of great importance. It is clear that the investment m industries was
not made after due deliberation. 1. as well as other Members, have received
a pamphlet issued by irdustrialists wherein they have showa how hollow were
the Government’s plans and what considerable funds of the country they
wasted. Having read that and also having heard the speech made by Shri
Frank Anthony I would request that, with a view to ascertain the errors we
committed during the previous year as also the course of action we should
adopt during the coming year, you should appoint a committee under the
direction of the Planning Commission so that we might be in a position
know how best to utilize our funds and the country might derive full benefit.
of our experience of the last two years.
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1t is & matter of immense gratification .that the Government have appointed.
the Planning Commission the personnel whereof has been announced. But,
let me, tell you that we people and the country had great hopes in regard to
the personnel of this Planning Commission. We thought it was going to outline
4 plan of the future eccnomic set-up of our country which was to be developed
gradually. The announcement of its personnel has, however, caused a feeling
of disgust all over the country. We anticipated that it was going to have a
majority -of the protagonists of the Gandhian economic philosophy while, in
conformity with your usual tendency, you have made it just a hotchpoteh
affair. I ask you what kind of planning is it that you have decided to embark
upon? How is it that whereas you take one man belonging to the Congress
vou take another professing a contrary viewpoint. If you are going to set
about this planning from the Congress point of view it is untenable that you
should take in some I.C.S. people and soine other clever administrators. This
is not going to serve any useful purpose. This shall not serve any uscliui
purpose. You must decide beforehand what is  the ideal on which your
Government ig going to broadbase this planning. 1f it is to be based on the
Gandhian ideology you must have on it ouly such persous as arve  conversant
with that ideology, have faith in it and also abide by it in practice. You still
have an opportunity and you should appoint such a person to the place that
is still unfilled. If, however, you are inspired by a ditterent ideology you had
better say so frankly.

Your budget for the pext year discloses w surplus on which [ might compli-
went you but L feel that there is nothing therein to merit a compliment. This
sarplus results from tlfe integration of the States and does not give evidence
of any achieverient on your part. You have not revealed any rare gift on
vcur part in bringing forth a surplus budget. Of course, no fresh taxation has
been proposed, but, then, is it not fairlv beavy already? What more could
vou have added to it? That the country is in the grip of an economie crisis,
the expenditure side of your budget does not refleet! T am grieved w draw
vour attention for a while to the expenditure being incurred by vour Ministries,
the expenditure incurved over the Secretarviat, the expenditure involved in the
civil administreation.  All that has increased and there has been no reduciion
on any count. The expenses on civil administration have inereased by over
ten croves. Also look at the expenditire incurred by the External Affairs
Uepartment. It distresses me to observe that our Government suffers fromn an
opbsession that there should be no country left unprovided with an Indian
ewmbassy, and that this alone conld raise our prestige in the eyes of the world.
This rescmbles the case of the man who is starving at home but spends simply
to represent to the world that he is not destitute but well off. You want to
nve it out to the outer world that you are not poor but wealthy with the
result that day by day we are receding towards indigence. T think you should
stop that and change your mental outlook. You will say this is essential in
the country’s interest but nobody is going to concede that.

As for the capital budget. | am greatly pleased to learn that you have at
last come to form an idea of the country’s real condition. You know now how
much capital the country is going to advance to von, and you have formulated
vour budget accordingty. Out of the amount of 85 crores provided by yon
on account of loan last year less than one-half was subscribed. This year you
have provided for 75 crores. 1 feel that if you persist in your present poliev
you will not suceeed in attaining your objective even this year. You are lookin'g
towards the capitalists. 1 want you to realize fully the fact that the countrv
is not inhabited by just » few capitalists but by 80 crores of people and if you
ware to sssume five to be the average number of members in a family the total
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mumber of families living in the country comes to six crores. Hence, you
should so formulate your plans that the entire people contribute towards your
loans. You will not achieve your purpose if you simply keep looking towards
the capitalists and the industrialists. You have made a reduction in taxation.
Well and good. You may afford relief to the wealthy; we shall not grudge
it  But you must consider, if despite all that you fail to move them to act
in the way you desire,. what is going to be your course of action next year.
You will not have any explanation to offer next year and then you will regret
it. Hence, I wish to suggest that with a view to secure loans and to encourage
small savings vou should think out and devise such means whereby you may
be able to persuade the entire people to effect small savings and to secure loans
rrom them. In the matter of small savings, I am very soiry to observe that
although it is long since the States Unions were established no savings depart-
ments have been set up there. You have introduced the agency system in
three States only. It is clear that the agency system is the best wayv to attract
savings. But it took you so long to establish that agency and that too in
cqust three States. T feel that if work goes on in that {ashion even the target
of savings amounting to 28 croves is not likely to be realized. In my opinion,
-one week should be set apart in the year for that work, when all Government
officials as well as publie workers belonging to all parties should be invited to
fend their co-operation. It should be their responsibility during that week to
visit every village and every home and collect as much savings as possible.
Liev us all undertake that job. I am of the view that in this way you will
be able to secure greater amount than vou could get through the industrialists.

I have also to say something with respect to the Intermational Bank. You
have taken a loan of 84 million dollars for locomotives. If you have to take
a loan you should do so for such objects as the purchase of capital machinery
etc. which vou cannot obtain in the ordinary course. Only for things like that
should you draw moeney from the International Monetary Fund. 1 am, how-
-ever, unable to appreciate the raising of the loan of 34 million dollars for loco-
motives. A Joan of ten million dollars has been taken by you for agricultural
machinery and in this way the total loan taken this year comes to 44 million
doliars. Out of this amount not a penny is meant for industrialization. Also,
i view of the conditions of its repaviment and the rate of interest, we must be
cautious and make the most sparing use of that loan. A loan of that kind
should be availed of only for the acquisition of such capital machinery as is
not available elsewhere and the absence whereof is likely to affect industry

adversely.

I will take just a minute more. In effecting reduction in the taxes you seem
to have designated the income-groups ranging from 10 to 15 thousand rupees
per annum as the middle class. Tf this is your eriterion for the determination
of the middle class in the country then your entire conception of its economic
get-up is ervoneous. The ten to fifteen thousand income-groups do not form
the middle elass in this eountry. On the other hand they stand much higher.
You ave affording velief to capitalists in the name of the middle classes. The
reduction proposed by vou is not at all going to affect the common ecitizen whe
is not going to gain anything thereby. Nor is he likely in anyway to be bene
fited by the reduction in the rates of telegrams, telephones or the local post.
Hence, I must say, as others have said already, that by whatever reductions
vou have made you have done nothing for the common citizen.

Shri 8. C. Samanta (West Bengal): The chief necessities of life are food ana
cloth. Our hon. Finance Minister in his speech has referred to these things.
He has stressed about the production of industrial goods and production of food.
He iz very hopeful about industrial production and he thinks food production
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is also encouraging and from figures, he has proved it. I am very much satis-
tied with the speech because Mahatma Gandhiji in his prayer speech on October
10, 1947, said that there should be no control and the people should produce,
but our National (rovernment could not follow the instructions given by our
honoured leader. So we have been put to difficulties. Now the time has come
when' the Government has realised the situation and Government thinks that
there should be no more import of food, at least after 1951, In this connection
I may say that the Government may feel that production iz encouraging but the
path which they are following is costing vers much. At the cost of agricultur-
ists, they are having production. but they are not being helped as much ax they
deserve. Thev ought to have the necessities of life which are very hard to get
and ag a result they are becoming Communists. I am speaking from my expe-
rience of the place from which I hail. There are Cominunist pockets and those
Communists are turning those agriculturist into Communists. So, these poor
agriculturists are being forced to be Communists. In this regard 1 should
respectfully submit that Government should do one thing for these agriculturists
ar least at this moment. As there is an Industrial Finance Corporation for
in industrialists, in the same way agricultural relief corpovations should at
once be established .to help these agriculturists so that thev can be snatched
away from the clutches of the Communists and then they will be the real

rproducers of the conntey,

There are acres and acres of fal'low land. cultivable land which can be
utilised for the production of more food, and this could have
4 p. M. been done if only the refugees had been given, say ten to twenty
acres of land each and the requisite moneyv: the food production

could also have been enhanced very much.

And now let me come to defence matters. Referring to this subject, the
hon. Finance Minister observed :

“1f, Fowever, contrary to our expectations, events so develop that the peace and security
of this counfry arve endangered, Government will have no hesitation in raising whatever
finance may be required for meeting the situation.”

Though we have allotted about hali the revenue for defence expenses, yeb
our hou. lmance Minister apprehends that he might have to spend more.
In this connection. I may add that that emergency is coming and is at hand.
You all know what the papers like The Azan and others are preaching in
Pakistan. On 8th of February last one Pakistan paper published the following:

“Pakistanis, be prepared to occupy the rest of Bengal at the beginning of March when
there will be war.”

Another paper in its editorial entitled “"Hindu Kahani™” writes as follows:

“The real enemies of Pakistan are Hindus. Hindus are not reliable. Paltistani’ Muslims,
always keep watch over every Hindu house.”

This was published on 8th February lust. And probably the hon. Finance
Minister and also the hon. Prime Minister had gone through these papers and
they apprehended that some such things mav come. The attitude of Pakistan
is evident from this that when these papers are carrying on propaganda in this
manner—in a manner detrimental to the interests of both Pakistan and india.—
the Government of Pakistan has not contradicted these utterances. On the
other hand, you know. Sir, when the Leader of the House, the Prime Minister
gave us an account of the actual happenings in Calcutta and gave the number
of Muslims killed there as twenty, the Pakistan broadecast gave out that ten
thousand Muslims had been killed in Calcutta. And this comes from a Govern-
ment which is under agreement with India that all possible steps should
be taken for the protection of the minorities in their respeciive places.
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Therefore, at this juncture, in order to defend ourselves, in order to save India,
we w.ll have t¢ spend more if the time comes, if such a sitvation arises, and
I thank the hon. Finance Minister and the Prime Minister for their foresight
and for informing the House that we may require more money for this purpose.

Then, I come to rehabilitation. This year the Government have allotted
more than six crores of rupees for the rehabilitation and relief of refugees. 1
think the Government should be prepared to spend more, because we are
always hearing and also seeing from the papers, the way in which minorities
in Pakistan are being treated. From Sind, from the North West Frontier
Province and from other places people are coming in numbers. From Eastern
Pakistan they are trying to come, but they are not allowed to come. Still,
more than 55,000 people have come over to West Bengal., On the way, we
have read, those men have been tortured. they have been looted, the honour of
women insulted and what not. That is the situation. So we must be pre-
pared to welcome those friends of ours. We all in good faith thought that in
Pakistan as minorities their rights would be preserved, their rights looked
after. But they are not being so looked after. So we must be prepared to
welcome them, it they come. We are not encouraging them to come. But
every man’s tolerance has a limit beyond which he cannot go. When the man
finds that he cannot tolerate any more, when it passes this limit, then he leaves
his Learth and home. Teaving one’s hearth and home is - not a play. One
does 14 only when forced to do so. These ‘people are forced to leave, and so
thev come. But as [ said, thev are not allowea to come either. Thev are
detained on the pretext that ‘‘they are Pakistant nationals. Why should
thex go to any other country? Ts it to save themselves?’” ““We will save
them'" it ix said. and we know the sample of how this “‘saving of minorities’
is being done. Those. whomn we have left in East Pakistan, you will remember,
from 1905 tc 1947 they were at one with us, thevy were with us for the achiev-
ing of independence. They sacrificed most, even more than we have, because
they sacriftced themselves, even their Tndian nationality in order to make us
independent. And on the occasion of the first Republican Budget, let me
remind vou of those friends who have sacrifice their all for us.

Shri Lakshmanan (Teavancore-Cochin): T rise to support the Budget
presented by the hon. the Finance Minister not in a wholehearted fashion
but with mixed feelings. As the first financial statement of Republican India,
this Budget has got a very special significance. Indian finance is passing
through a new phase. Tt was with much satisfaction that we heard the hon.
the Finance Minister saving that he had been able to take the measure of this
problem and that he was confident that Government will be in a position to
meet and solve it. T wou'd wich he were in a position to do so. but I am
not o optimistic as he is in the matter. On a careful analysis of the financial
statement before us, ane would find that in the final event, giving all allowances
for the nation-building schemes which are provided for herc and there, the
Budaet is essentially a veiled attempt to prop up the toterring edifice of the
order that is passing. 1t is indeed correct to sav that the main economic evil
of the day is inflation. 1 agree with the hon. the Finance Minister when he
stresses that the only method of combating inflation is by stepping up preduction.
It is highlv gratifying to know that he has bestowed the highest attention to
the question of production, but the real factor that ultimately bears upon this
question of production, as he himself has told us, is the position of the
investment market. This again in its turn depends greatlyv on the psychology
of the potential investors who no more come from the higher strata of society.
The general reasoning which he has adopted so far is, to myv mind, flawless,
but the real question is what measure has this Budget adopted in thc matter
of inspiring confidence and creating that mental condition which is so essential
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to encourage and foster investinent? The tax remissions may be pointed out
as the condition that will foster this mental outlook. On a careful analysis
of these proposals, 1 amn afraid, one would not agree that the benefit of the
proposals would really go to the middle class public who really constitute the
potential investing class today. That is the very reason why I say that the hon.
the Finance Minister has not based his policy on sound lines. The surplus of
9762 crores which he had becin able to make as a result of the vigorous economy
drive has been reduced to 1-31 crores as a result if the concessions given in
the Budget to various interests. In fact, if the entire Federal revenues are
taken into consideration, the loss that has been sustained as a result of these
voncessions, is much more. The abolition of the Business Profits Tax costs
the exchequer Rs. eight crores. The reduction of the company rate of
income-tax costs 10°56 crores, and the reduction of the maximum  rate  of
income-tax costs 6.5 crores.  Taking all and <undry, the figure will come to
80-16 crores. The returns in  view of these coneessions are estimated at
11°%2 crores in the shape of inercased returns in super-tax and other items of
income-tax. Whether these expectations are going to materialise is to be secn.
It has been said  that  these  concessions  are given to improve  the
position of the investment ket What  guarantee  ix there that  the
surplng money, if at a'l there is a4 susplus, will low into the channel of useful
investinent? So 'ong as conditions here and abroad are as shaky as they are
today, it is only natural that this stagnation in the investment neovket will
eonfiinue. In my humble judgment. the surplus of 9765 crores which we had
been able to put by should have bheen retained and instead  of -frittesine it
away in the shape of concessions, it should have heen conserved. and  that
together with the 30-16 crores which have been lost to the exchequer  as  a
result of concessions would have come up to nearly 40 crores. This amount
could have been better spent on nation-building  activities. activities  which
would have produced tangible sond direet des<ults in the matter of inercased
production. ‘

Another mattes which I would hke to vefer 1o is the  Plaming  Comnnis-
sion. No doubt, a Planning Commission is a very essential thing if we are to
advance the material prosperity of owr country in a scientific and orderly way,
but much depends upon the terms of reference that we give to the Planning
Commission,  Unless the scope of the Commission is wide enough to embrace
questions of socio-cconomic nature s well and for that matter all questions
that dircetly and indirectly touch upon the material well-being of our people,
no useful purpose is going to bhe served by the Commission.

Tn passing T mayv be permitted to refer briefly to the one bhurning question
of the day. that is, corruption.  Even if we do the best things for our peaople,
the corrupt offtcers wou'd prevent the henefit from  reachineg  the  people.
Therefore it is highly necessary that provision must be made for an  Anti-
Corruption Board in this country. T won'd sav that unless and unti! drastic
steps are taken to root out this virus from the administrative zervices of the
country which is eating into the very vitals of our polity. no good or henefit,
whatever the measures that we adopt., will reach the common man.

With these wards, T support in a qualified manner the financial statement
that has been placed before the House by the Finance Minister.

8hri Sivan Pillay (Travancore-Cochin). The main thing that the hon. the
Finance Minister said in developing his thesis is that production has to be
stepped up in order to combat inflation. He cays in his speech that the
crux of the problem in our country is increased production. and he goes on to
say that he does not believe that the monetary factor in inflation is nearlv as
important in this country as it is in any other. In another part of his speech



GENERAL BUDGET-—GENERAL DISCUSSION 11563

also he very emphatically says that the crux of the problem is production,
more production and still more production, and then when referring to the
export policy of the country, in order to conserve our sterling balances, he says
that whichever way vou look at the economic difficulties of this country, over
and over again and at every turn, vou come up against the problem of
increased production.

As regards production, there are two kinds of production; one is agricul-
tural production and the other is industrial production.

Analyvsing the industrial production a'so ultimately it comes to the pro-
duction of the raw materials that supply the industries. Therefore in the
ultimate analysis production means only production by the Ekisans who are
distributed in the villages. '

The Tinance Minister talked very  encouragingly abont the food
production of this country. He said that in 1948 it was 41 million tons, in
1919 48 million tons and in 1950 he expected 2.8 millions more. As Mr.
Rama Rao pointed out, 1 also went through the monthly abstract of statistics
supplied to us. Patting  together the produ~tion figures for  vice, wheat,
cereals and gram I find that in 1949 the production of these four items
amounted to 42 and odd million tons. in 1949 it amounted to onlv 39 and odd
million tons.  If you take groundnut and gur also into account in 1948 the
production altogether was 52 million tons and in 1949 it was 47 million tons.
Therefore in this backeronnd T do not know hew far the expectation of the
hon. Minister for 1930 is going to be fulfilled. unless the Budget looks upon
this problem from a particular angle. T would have been very glad if the
benefits so laboriously made out in the Budget had heen turned to the
agricnltural producer.

As hon. Members who spoke before mie said. it may he pointed out that
this que~tion is a matter for the States. But what about the Centre helping
the States? At least as  regards  Travancore-Cochin, which is a maritime
state we had many taxes to our credit hefere integration bnut now the States
have losxt much of their revenue.  Therefore for development purpoeses thev
are looking towaxds the Centre for help.  As Mr. Goenka pointed out in the
budget cstimate for 1949-50 the grants for States for development  purposes
wis the huge sum of  Rso 26-81  croves but it has  dwindled down to 9-59
crores.  Out of this arant in the budget estimate for 1949-50  there were
special provisions made for adult education, teachers’ training. ete: -vhereas
in this hudeet we sce a meagre sum of Rs. 25 lakhs for adult education and
the rest cenerally as grant for the States.  Therefore this Budget should have
uzed the surplus in this direction rather than in giving relief to the investors
as thev are called.

My submission is that apart from encourazing the produce of the kisans
sma'l <eale and eottage industiries have a speeial role to play in the present
emergency and thev should be fullv developed with a view to mitigate the
essential chortages. Tn this direction the States could bhe encouraged onlv

with erants from the Centre.

On the other hand, in the new proposal there has been a subtle reduction
of whatever the States could have gol. The income-tax has been reduced in
certain cases from five to four annas. An increase has been made in the
Corporation tax from two to two and a half annas, This takes away the
amount of tax which would otherwise go to the divisible pool for division
among the States. So from the point of view of the States this Budget
really makes them lose more than gain.
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In October 1948 an elaborate enquiry was made and opinions of various
interests and persons were invited to arrive at some decision to combat inflation..
The economists, the Congress Legislature Party sub-committee and other bodies
also impressed upon the Government the necessity to give due importance to
the food drive and also o cottage industries. But it is strange that in this
budget only the business investors have been taken up as the favoured class.
The Budget proposals have been made really with a view to break what the
Sccialists call the ‘strike of capital’. The Finance Minister is really optimis-
tic. He does not agree with the proposition that capital for tactical reasons
is deliberately declining to utilise avenues of safe and gainful employment.
The newspaper report that we read about stock market reactions has not been
as favourablc as is warranted by this tax relief proposal. May be the investors
are shy and the feeling is more psychological that a condition of peace and
security has not come to the people. Whatever the reason in spite of what in
some quarters is characterised as bribe to the big business, T um  not  so
optimistic as the hon. Finance Minister that he is going to get any return from
the nine crores that he has given as tax relicf to that part of the community.

I:: the present position of the country [ ean appreciate the circumstances
and the handicaps under which the Budget has been framed. Fifty per cent.
of our revenues have to be earmarked for defence purposes.  becanse  the
country is not in a really secure position.  There is the Kashmir problen:. the
Pakistin problem and the internal Communist problem alto.  Therefare his
endeavour has heen to keep the country going with a sound and stable economie
position.  In appreciating that position 1 can say that he has at least tried
to keep the country going in a steady manner Hll better times will come when
real benefit to the people can he given.
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(English translation.of the above speech)

Giani G. S. Musafir (Punjub): Sir. it is much gratifying to note that the
first Budget of Republican India happens to be a surplug  one. The White
Paper issied by the Government in this connection explains fairly well the
econioinie ~ituation in the country during the interval following the wresenta-
tion of the last Budget.  Furiher. the way our Government have overcome
the obviously acute ceonomic problems s, no  doubt.  most  praiseworthy.
The complexities arising as an offshoot of the  devaluation decision and  the
unfavourable balanee of trade during the outgoing year  have. in particu'ar,
been nrovided a very eomnmendable solution.  Following the devaluation. we
have had to decrcase our trade with the Dollar areas. This has resulted in one
good at least inasmuch as to make us more cautious in the matter of utilizing
our Sterling Balances lying with Britain in & more rightful inanner. The hon.
the Minister of Finance, no doubt, deserves to he congratulated for the way he
has succeeded to manage all these things.

While initiating the general discussion on the Budget this morning, my
senior collesgue, the hon. Pandit Thakur Das Bhargava, had very aptly
described the hon. Minister of Finance in the role of an expert doctor. T
azree with that observation and consider the remedy prescribed by the hon.
Minister for our economic ills to be a very effective one. The disease too
has been diagnosed very correctly. In one respect. however, T have to differ.
‘The preseription is. admittedly, a good one and has been suggested after
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congiderable pains haye been taken. The resultant medical preparation,
however, has been administered to the healthy person instead of the ailing
one. In other words, the already strong one has been made further strong

with the consequent apprehencion of the already infirm being getting weaker
and weaker.

Iy the last year’s Budget, there was an estimated deficit which was roude
up, on the one hand, by taxation on 1notor-cars, cigrettes, and the other
luxury goods and, on the other, by taxation on many an eatable. ghee, oil
and minor items such as the matches of day to day use to the poorer sections.
of the people. The presentation of a surplus Budget this time ix » convine-
ing proof of the happy outcome of co-operation extended by the masses to the
Government which has enabled the hon. Minister of Finance to bring ferth
a surplug Budget, with an estimated saviug of nine crores and «ixty-two loes
of rupees. The hon. Minister of Finance would have done a very desirable
thing by exploring some ways and means whereby this surplus could help in
golving the problems facing the country at present. These savings are
directliy the result of taxing the poor, but he has, in a strangely nice
distributed cven this money of the poor among the capitalists.  Tn other werds
the reduction and concessions with regurd to taxes has  been  conlined to
those which relate to the direct earnings. This is a matter requiring ordinary
prudenes to understand that ‘dircet fax” can be levied only on those who are
money d parsons and belong to the eapitalist elass sueh as o mill-owner.  On
the other hand, the indircet taxes have an effeet on those who have to spend
their daily earnings by the night. To. provide illustrations, the first of these
taxes which stands reduced in the present Budget, relate  to the Business
Profits Toax and the other is the “super tax’.  In this connection, it has been
explained that u concession in the taxes will provide the necessary encourage-
ment to the capitalists to invest their money with greater zeal  which  will
ultimately result in increased preduction.. To my mind. even this concession
will fail to make the capitalists see the reason. [ do not imply therchy that
the capitalists and the mill-owners are not the right type of people as a rule.
t mean nothing like that.  One comes across good people as well as bad ones in
every wnlk of life.  We are. however, well  fumiliae with  the  eapitalistic
mentality. We are also aware of the service this  type of capitalists  have
rendered to the country in the past and the service they aim to put in now or
in the near future.  The hon, Minister of Finance mav devise anyv means to
reduce taxes fromn them. it will be an even dificult task to effect a change in
their capitalistic leanings. These people will distribute  the  large profits
accruing to the companies among the share-holders rather  than invesr the
same in enterprizes conducive to the national welfare.

The third item is that of income-tax.  The table on rates of  reduciton
which is incorporated in the White Paper. makes it ciear beyond no doubt. that
larger the income of « person. he o she stands to benetit more by way of the
concesion in thix tax. VFor instanee, the previous fax-rate  at 56 per cent.
on an earned income  of R 12,000 remains unaltered.  As compared to it
the rato of 7.7 per cent. on an earned income of Rs. 15.000  has been reduced
to 7-5 per cent. Tt means that higher and higher the incidence of one’s income
goes. the more and more of the relief by way of reduction in taxes afforded to
hipn on her. Previously this tax used to be levied at a rate of 96 on an
unearned annual income of Reo 120000 Tt has been bronght down to nive
'per cent. now. But one with an annual income of Rs. 15.000 iz required to
pay at the rate of cleven per cent. instead of twelve per cent. as vsed w0 be
the cnse in the past. From whatever angle you may look. the persons with
Jarger incomes stand to benefit more than any other by this reduction. Tt

way,
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general public is in no way benefited by the proposed reduction and nor cam
we describe it to be a commonman’:s budget. When the masses come to
know of it, a feeling is sure to rise that there should have been some consi-
deration shown towards the welfare of the masses in these proposals. The
people of the country, in general, do entertain such a hope and expect every
act of the Government directed to the general welfare of the people.

Last year, the posta! rates presented to us were determined on the
understanding that all mail will be carried by air. There tos, only those stood
to gain who could afford to send their despatches by air. Now that a redue-
tion from nine pies to six in the price of post-card for local use and also in the
case of envelope is going to be effected, the people living in the countryside are
once again to be deprived of the relief on this score. I am not opposed to the
interests of the urban population and neither I seek any discrimination being
exercised between the rura! and the urban population. What I mean by this,
is. that the rural public will once more be at a disadvantage, as, genersaily
speaking, they do not post an envelope or a post-card to an addressee in the same-
village. Similar is the case with telegrams and telephone. Only those living
in the cities and towns can avail of these concessions. To the villagers and
the public in general this is a benefit of almost negligible consequence.

So far 1 have confined myseif to refer to those things only a mention of
which has been made in the White Paper. Apart from these, there are
considerations to which no heed appears to have been paid. It is my intention
to attract attention of the House to these very considerations. It is a niis-
fortune of mine that the hon. Ministers concerned with the things I am
going to say, are just now not present in the House and the bell has alse
gone. I know that not much time is left at my disposal to speak. 1, how-
ever, wish to submit a few things with the permission of the Chair within the
next two or four minutes.

Mr. Deputy-Speaker: Two minutes are all right but not four minutes:.

Giani @. S. Musafir: Further 1 wish to submit one thing with regard to the
rehabilitation issue. Tn the Budget for 1947-48, a provision of 22 crores of
rupees for the relief and the rehabilitation work covering a period of onle
seven to seven and a half months was sanctioned. The total funds, howevel:.
could not be utilized as there was no proper and complete set-up of the.
organisation to be entrusted with this work. Thereafter, in the Budget for:
1918-49, an estimated expenditure of ten crores of rupees was provided, but:
the expenditure actually incurred came out to be 15 crores. Why was it so?*
It was because a practical working made the necessity of an incressed expen-
diture quite clear. Ten crores of rupees were provided in the Budget for
1949-50, but the estimates with regard to expenditure come to Rs. 13,70,00.000.
In other words while not profiting by the past experience anywav, we have
provided on'y <even crores of rupces for the current year. The .pmblem of
rehabilitation is still there just like many others with which the countrv i
faced at present. One gathérs the impression that the Budget speech of the
hon. Minister of Finance. or in the White Paper itself, due weight is perhaps.
not attached to this issue. The supposition scems to be that the rehabilitation
business i¢ already over. The actual position, however, is different. The-
peop'e are still witkout a shelter as ever before. Here in Delhi, the rofuceess
engaged in various trades as ‘rehri-hawkers’ are charged as much as Rs, 35[—
to Ra. 50/- by way of rent for the rehris. not to speak oi a shop. Anyway,
this is a matter of detail and already much has been said on the topic in tb:;
Hous>. T have no time lett for that. T, however, wish to say that rmey
made available by this reduction in taxes and. in a way. ‘ploughed” back tor
the capitalistc might waell have been handed over to this Department. 1 maw
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‘ai8o convey if to -you that the lands being utilized by the West Punjab and
:8ind at present to their advantage, owe their reclamation to the labours of
these people alone, lying homeless at present in India. We could have seen
an end of this rebabilitation business by now, if the suggestion to entrust to
thesn people all the Crown as well as the waste lands with us at present and
utilizing of these funds towards the development of such lands had been
accepted and acted upon. Angyway, I have no time to go further into that.

PARLIAMENTARY DBBATES [6rH Mar, 1950

1 have to make one submission with regard to our Defence. The total
‘budgetary provision with regard to Defence come to almost ha'f of the
Revenue. 1t is a matter of pleasure to note that money is proposed to be
spent on nothing else but the Defence. Looking from the way our Army,
Navy and the Air Force are discharging their respcetive obligations and the
way they are being further organised, one has to feel much pleased and admit
she soundness of their methods.  There is, however, one thing in this conree-
ton which we are better advised to keep in  view constantly. We cinnot
‘becomne strong till the enemy in our neighbourhood and the people of the
ecountry within feel conscions and confident about the strong character of our
Defence. The firmness of our Defence ecannot achieve the
fully ti'l this state of affairs is not forthcoming. Our enemies must be con-
vinced that we are strong and so is our Defence.  The same should be the ease
with our countrymen in general. Out of the funds spent on the Army till-
date, the Ministry of Defence has done nething  to take the public into
confidence. Tt is of much importance to pay attention to this side of the
-problemn. Three to four suggestions ean be  offered  in this  behalt. Our
Militin should be converted into an active force and military training shouia be
dmparted to every adult person at our border irrespective of sex. This task
should be accomplished in such a mauner as to arouse in  them a  distinet
‘eommon sense of a nationhood. To quote an instance, in England those living
nenr the sea-shores are known generally as a ‘Nation of the Sailors’.  Similarly
those living at our borders should form into a distriet nation ready by itself
to beat the enemy back in a befitting manner at any time. This nation sheuld
:in itself possess so much confidence and training as to do the job in a thorongh
way ay all times. This matter should receive our due attention. Further,
‘the persons retrenched from the Army in the days of British rule, and the
I. N. A. armnymen who go about the country in a dejected mood talking oil
gorts of things against the Government and even going to  the length of
oontesting elections against the Congress, should be organised and the nartial
gkill within them be properly harnessed to  our national advantaze. We
shoul'l set apart certain funds to be spent on the working of this propesal. In
addition, military training should be tnken up also in the schools where our

younger. elildren are being educated and more schools of the type should be
«opened.

desired cffects

These are. therefore. a few of the suggestions which in
practised, are capable of winning us the public confidence. T am just back
after a tour of the border areas. T want the people to be satisfied with the
strength of our armed forces. We have sufficient power to hit the enemy
harder than he can do in any encounter. All this is quite correet. What is
needed, however, is that general masses should also be convinced about it.
QOur people at the borders, in particular, should feel that the Government of
the country is really a strong one. Tt will be much welcomed a thing if the
‘enemy intolligence confirins the same. T, therefore. consider it to be a very
desirable thing to do, if a part of the funds being spent on the regular armed
forces is set apart for giving a practical shape to the suggestions cffered by
anle. This will help in accomplishing this task in a satisfactory way. T had

my epinion,  if
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a few more things to say. I am, however, conscious of having already trans-
gressed my time-limit. With these words. I congratulate the hon. Minister of
Finance once again. [ also trust that the suggestions offered by me will
receive his attention on the eve of preparing the next year’s. Budget and, if
possible, some sort of provision will be made in the current one too.

Shri B. K. P. Sinha (Bihar): I rise tc support this Budget. I think ib is
a good Budget, a wise Budget. There is the stamp of robust realism on it.
The ecriticisms against it have been wide and varied. I am sure the criticisms
would have been lesser if there had been a greater realisation of the fact that
it is not given to a Finance Minister to budget either on a clean slate or in a
social vacuum.  Budget proposals are a retlection of, rather they are condi-
tioned by, the socic-economic order in which they are laid down. There is a
certain pattern of society before us. We have to look at the proposals from
a certain point of view: whether these proposals tend to tone up this society,
tend to tone up this particular economic order which prevails at present, or
whethor these proposals tend to bring down confidence, tend to paralyse the
particular social order. We have put before us a policy of mixed economy.
We have given a place in our economic development to private enterprise and
private initiative.  Would it be proper after that to frame proposals in such a
manner that the confidence of that sector of economy which has to deal with
private enterprise and initiative is shaken? T think if we move in that way, we
are in for bad days. There have been so many criticisms on the score that this
concession has been given to this elass and that certain concessions have not
been given to certain other classes. T am afraid we are used to spectacular and
demonstrative things. T am afraid we lose sight of the wood for the trees. Here
is the question of toning up of the whole cconomic order which is at present in
a state of paralysis.  How can we tone it up? Shall we tone it up by doling out
certain concessions here and there, or shall we tone it up by adopting measures
which are ecalculated to raise the whole ecconomic order of the chaos
in which it finds itself at present? Fooked at from this point of view, Sir, John
Matthai's approach is sound. Any other approach will not have the desired
effect on the socin-economie pattern of the country.

Shri R. K. Chaudhuri (Assam): May I know when Dr. John Matthai was
knighted?

Shri Raj Bahadur: He was knighted when the country was benighted!

An Hon. Member: Ycu want to call him ‘Sir’ because he has given tax
reliefs !

" Shri B. K. P. Sinha: I do not know. Somebody told me that he is a
Knighi. I am sorry for having used the word ‘Sir’. T stand ocorrected.

The basic principle of Dr. Matthai is to instil more confidence in the
capitalists and investing public. ‘‘Capitalists’’ is a bad word to use these
dayvs. but Dr. Matthai believes that the money will fructify in their pockets,
that it will be invested in industries, that the economic order will benefit and
that there shall be more production. That argument is good so far as it goes.
But life does not move in pre-ordained, logical pattern. There are certain
psychological factors which inhibit investors. It is just possible that instead of
investing their money in industries, they may take tc more profitable avenues
ot investment. We read, of late, of speculation and black marketing in jute,
eotton and other sectors. If Dr. Matthai's proposals are to succeed, we should
make it impossible for people to speculate and put their money in black markes
‘gperations. Unless we do that, a large amount of money which is meand to
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flow into industries may go over to the othér side. There is another thing also.
The capitaliste, instead of investing in industries, may put their money in.
luxury goods. They may like to enjoy a better time. We have to put a ebeck

on this tco. We should take measures to minimise the osnsumption of luxury
goods. .

Assuming that the whole amount that is left to fructify in the pockets of
the industrialists is invested in industry, let us see what are the sectors in
which they are interested. Mostly, they consist of consumer goods like
suger, cloth and so on. But we require a balanced economy, end there is
greater need for multi-purpose projects, for capital goods industries and heavy
industries These industrics involve huge expenditure, and we cannot
expect investors, in the very nature of things, to put their money into them.
Wa are importing iron every year to the tune of Rs. 30 crores. We bave
decided to put up two iron mills, but they require an investment of something
fike Rs. 200 crores. 'There are other big multi-purpose projects. Where is
thy money for them to come from? Tf the investing classes arc allowed
freedom, it is natural that they wou'd invest their savings in more profitable
shannels, and these chapnels are the channe!s that produce consumer goods.
U therefore suggest for the consideration of the hon. the Finance Minister to
extend the scope of compulsory savings. So far, savings have been made
compulsory for Government servants alone. But, of late, the large masses
of this country have had large accretions of wesalth, which they are neither
uging properly nor wisely. Very often, as I have said already, they waste it
o luxuriea. Why not extend the scope of compulsory saving to rural areas?
Also include the capitalist sectors. If we do that, we shall have plentv of
money which we can invest in those sectors which are not going to te built
up by the ordinary manners. Otherwise, 1 am afraid our development will
he loprided. and those seetors which ought to be developed alike in the
interests of national defence, natiomal sccurity  and  economic  development
from a long range point of view will not be built up. So much about the
busic apprnach of Dr. Matthai.

Now. to advert %o the question of defence. We were given to 1 nderstand
that ovr defences would not be allowed to fall below a certain limit, where our
security will be in jeopardy. The small reduction that has been made will
wot, 1| am sure, minimise or affect our security. We have actually reduced
the oxpenditure only by Ra. two crores. We are spending about Rs. eight
orwtes on State Foroes, which was a burden hitherto borne by the States.
‘Brom this point of view, there is a reduction of only Ra. ten crores in our
defence expenditure. FEven reduced as it 15, T think that it will not affect

our strength. 1 am not so much against this reduction as against the tendency
of reducing this expenditure.

o gax : ZA fou ox faqe &1 aww fear s 0 A g A

Skri Oraon (Bihar): Sir. [ may be given one minute. T do not know English.
| SuriMATI DURGABAL in the Chair.)
Mr. Ohairman: Order. order. Shri Ratish Chandra.

8hri Batis Ohandra (Uttar Pradesh): At the fag end of the day T will not

tax the patience of hon. Members by referring to statistical data in my

5P M. o osgession. T would like to emulate the example of the hen. the
Finance Minister by speaking informally.
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_ | must admit that the first reaction of the speech of the hon. the Finance
‘Minister on my mind was favourable. I wag greatly impressed by his speech for
two reasons: firstly, because he put his case in a very convincing manner by
picking up and amplifying those facts which could appear palatable to the
Hogse, and passing over some of the other hard facts which are contained in the
White Paper, and secondly. because there were no proposals for fresh taxation
which had almost become a regular feature of each of the successive budgets
presented to this House during the past few years. For these two reasons I had
a very favourable impression on my mind. But later on, when I tried to study
quietly the proposals contained in the White Paper and re-read his speech at
‘ho;ne, icame to the conclusion that the picture was not As rosy as it was made
out to be.

. ['do not know, why that original impression changed. I tried to argue with-
‘n myself as to why my first reaction which was so favourable had changed
to one of disappointment. I tried actually to understand the working of my
own mind, and in a reflective mood I thought that it was neither the fault ol
the hon. Minister of Finance, nor my own, but it was due to the fact that my
psychological approach to present day problems was naturally different from
his, as we belonged to different periods of history. While the hon. Dr. Matthai
was born in the peaceful reign of Queen Victoria,—excuse me, Madam, for making
this personal reference—I was born during the reign of her grandson, in the
midst of the First World War, in the year of the Russian Revolution. Naturally,
there was bound to be a fundamental difference between his way of thinking
and my way of looking at things. '

It then occurred to e that I shou'd judge this Budget—the facts as they
have been presented by Dr. Matthti—not against the background of my outlook,
bat according to his own outlook. I must judge whether his analysis of the
facts truly represents what he feels about the present day conditions.

T must admit that the proposals contained in the Budget which is presented
on behalf of the Congress Party Government, do not conform with the various
resolutions of that great organisation, or with the economic programme of that
organisation; yet, in the present structure of society, as it is—(and if we are
not prepared to change that structure by a revolutionary process and must out of
necessity put up with the illogicalities of a difficult period of transition}—these
proposals represent what I may call sound policies which may lead our country
forward to progress. With that mixed feeling I welcome this Budget.

I now come to the auestion of inflation. The hon. the Finance Minister
has dealt at great length with the subjeet of Inflation. To put a check on these
inflationary tendencies, an eight-point programme was formulated by the
Government in October 1949 after the devaluation. This House is entitled to
know from the hon. the Finance Minister, in his reply to the debate, whether
those items of the programme have been taken up one by one and whether they
have been implemented. I know that some of them have received his atten-
tion. One of the items was that Government assistance would be given for the
exvension of banking facilities in rural areas. I want to know from the hon.
Minister as to what steps the Government have taken in this direction. He
has not touched this point in his Budget speech.

The hon. the Finance Minister referred to the fact that the present economic
difficulties have arisen due to lower production, because of the wheels of indus-
try not moving, and also hecause of the money market being tight.
He has diagnosed the trouble and in his own way has attributed some
reasons for it. In the course of his Budget speech he said that he belonged to
the same class as we all do. I do not quite agree. with him on this poiné. I
swould however, respectfully submit that the main reason why the middle class
people are not prepared to invest their money in industrial undertakings is due to
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the vagaries of the maneging agency system and due to 1ok of confidence with
which the common investor looks upon “the persons in whose hands ths money is
o be entrusted. An average man of the middle class is not sure whether he will
get a duz share in the profits by investing his hard earned small savings.

I will refer to another point in the short time at my disposal and that is
about the divisible pool of income-tax. The Deshmukh Award has revised the
chare, of various States. The share of Uttar Pradesh has been reduced by cne
per cent. It is not quite fair to divide the Income-tax pool on the basis ¢f the
income derived from each of the provinces or States. That should not be the
criterion for the distribution of the amount. The only sound criterion on
which that tax should be divided is the population of the State, because, after
all, it is the consumer who hears the incidence of all taxes that are levied. As
such, 1 hop: that the Finance Commission that is to be appointed by the Gov-
ernment and the Government itself, will examine and look into this matter
carefully.

I may also draw the attention of the Government to grants wnade by the
Centre as subventions and subsidies to various State Governments.  1f [ go into
that question, it would take a long time. Only us an instance, 1 draw attention
to the fact that the food subsidy of three crores that the Centre is giving to
the State of Madras is not being utilised for the benefit of the consumer or for
reduction of the foodgrains prices. but is being utilised for subsidising the pro-
hibition programme.  The grant that the Centre gives as food subsidy is taken
from the consumer in the shape of sales tax levied on foodgrains at three to
four stages. There are many other facts of a similar nature which T could
mention but I do nod wish to take more time of the House.

’sﬁdvoqwo TE: AT ¥F F9E 92 £ WA & 9fes 7 gow (House) ¥ g
@n«mnﬁmg | & FAIA F1 AN A fggear 7 g€, q@ o e
afY g€ XY, A AT X TIT FY A GETOTAAT €Y Y &, FHY AT @y Y 4 2%
I € 9T feRgE ¥ o # ey 37w avg fawn gan A€ av, faw avg 3¢ s
Y AT qT, IV KT A G A9 G4 § q9F TAEGAT I FT 9gST a9 37 o,
¥ fog au fer €1 57 3N &7 =W fagy & § &0 g ar | af@t & ew A F
T JAHT JHFETH! Y AT IT WY & ATRET T SH) oA 1 2q0 971 3% J9AQ F1
¥ W § gAOfeE oW TAEeATeEs Ts0 # A g€, A e §, fw s
F mET AT aTE Y T A1 S w1 e gy fr afzay € er & a3
Rq w7 fawior gt 2 # wfafafagl & o & s € a¥ a9 &0 N A 71 o
gy ¥ og § faar v | v ol 3¢ W w7, faw &7 gwe wrae o w7
FquT qEeT TNE AT frgy, IF fa7 auTH W €Y YA €7 77T T AT 3 4 F 37 T2
w1 TeT Wt w7 fewrar § ar a8 | S & grad goe ) sfaaran @ £ 6
afi A Qﬁa%ﬁwiﬁ%ﬂ%mmu’qm
Tz qryafrdcgam & st N w4 fe geft FER w4 9qe
T § gArh O ARl &7 fraww A A s awlt, i sfeargmiwr g At
Tt v, e it & vrr wrerEd fe fag T & 99 s O QA A,
Tt A deTh TSy Zem ) feRE A awen S fR gER AmAE o et
# waerar fe agi ¥ qErEewify ot @o@aa (inflation) § | S wwwaAT g fv AW A
arrfae sqweay &7 oF & wfeai 1 v0A §)1 78 fegeam & sfus sqaear #Y w7 aga
feat 6@ oz waR & gk § | Y@ T W1 o £ ey o T AT e 3w wT AL
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g1 sar ¥ xfafafa ANéfagaaaarddt g & IF F FCOU g ;e A
TOA A F FEIAZT FH § awe I TWH F AREGRT F I A
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W AT THIE FT ATH AE) QT g3 47 | 67 39 a9 § qga g fe gaw qw Wy
g 453 ®T gAY TAT A9GT FY ATIAF g7 F7 f7% IA) AqQ F1 g w9y 3
a1 qEY | 9 32T 9% WY IHHT FEY @1 T 937 | 78 3% § 5 T w7 anfow sgEeay o
a9 § 366 AR 31 AFAT 3, IfFA 39 TN F1 T FE # (57 A TR F WA TR0
AT, A 37 FY 37 Nfa o7 anfas sqaear #1 @2) gfeswor & d@r aq@n, @ @ #:1
FAAT &1 faxare AT, I+ AT Y, A1 5 IWT F 7T GLHE FT AT AT F1HA
§ A AW & T AAT | GA7 T2/ 3957 §F AT 4109 A2 £ 1 faz v v wEY gar
oz zar 3% faws qrdY | 737 € Soaren, wfas sarEw 3w A e JqAr & ogEr
H7 qeTe a9 F o, 3 A afus srenr v agg aAE @ fod s adraa d fF 3
F1 SreFA (production) Igrar /@, IATRA X IR faar 919 | SfFw sae frg
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FIEM T AT F5 7Y q6T F AATH ST FT1 G370 S, TRACI 7 HY avfaw
FUET FT 2 3% I0F AEF 31 q0GT § AT A Al agr FET G AT FTE GHY Jqar @
St AFT @AY € A7 @Rl af fasge TOd) § a9AT g6 AT § | 99 9gfa w1
afz 27 s rFew F40, 39 qgfa 7 afz gw o 3T F1AwE S R #7GQ, A
=1 £ fF fegea ™ T 7919 25 € F 99T | gH 3% 9Tl & fRA qrera
T2 % B0 A agq afoaq 7, 34 79 Foasal & a1E, agd 4621 I 9§, I
e & @ 93T SfEA 1 af g9 99 AHAT FTATHA @ FT TE) T3 91 F 9w g
f IETTEA FT ¢q Y 20 9OF qA1S F1 g7 A FT g Fg A fF @ @
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R fromar & a9 709 @& N @A & F19 F agar @ I OA
“HYAT FHY AT § | AL AT FTH T F A1 S TG FTO! AT FTAT 4% TG
IR E Foad ez Av @A § | a0 fergeam Y 3@ afr 7 I A8 FT @ E |
“® gawaT g 5 T ga afaa &1 g S99 el 2 F SR 1 A g9 A AToT TE
E VN9 24§ T F@ JAAET & g9 § SteR F1 yeqrq fFar T@r ¢ I@d
W §9T H &S FIAE FAN F& IATET 31 F47 #1 qfq 781 @ gt 1 § gwaan
g P oF af 717 399 W aAfas ga7 77 ¥ O T A F HOR F A7 s
g ATAE FRX FT ATIHY TR T ST M 3 @R F5 FrC@TEt F gra a8 T4
qT AT FAT ATZAT |

“HF &Y T 74T g 1 39 (5T F oY aga QY A€y aqn aar, SfeT F wgA A1gan
g 5 gq 3oz & fod & ol o wO Y 9RIATE STET 37, FETE AT € AT, A
I A9 aNE | TIERA B @A F a0 F1 3% 3% fA3a fwan gan | &6 F 9%
I FAF A & KN ¥ 99 g7 T 7 I 7 F ford 912 G2 sgmATg AR IEW
w1 w wadfer afaw (cooperative basis)IT F=T FT FEw (provision)
Iaw farar 1ar | 9T =e € 5 1@ A W 6 § 330 fegEM & IO 1 q6e
AWAI@EAST T A I FFATE |

A AT T SATET T4T &Y SAT F02AT | 357 G A3 & | SFFT & a7 § g7 T0€
g % o £t groa 7 a3z ¥ 8 29 NF 47 Zfwm dR ESmr F71 39 F94 73
FIITI ITAT B T AT TEAM FT AT AT ITHT TANET FT GEEAT F AT S
7T § 1 afe (QRE & 97 AT 1 HrEr g § v aaw) fawfad a0F ¥ 1
ANdfer afqm 97, & I 812 B2 syFETE AT AH IJAT AR FT ITGET T
AAT HT FTAT VT | AT & FT IGT I /FATE |
(Knglsh translation of the above speech)

Shri 8, N. Das (Bihar): Before expressing my views on the Budget [ wish
to place o few things before the House. Had the inauguration of Republic not
deen made on the 206th January then such discussions on the Budget, as we
are having to-day, could never have taken place. The attention of the people
ot our country had not been focussed on 26th January as much as on 28th
February, when our hon. Minister of Finance presented the first Dudget of
wur Republic. Therefore people had specially looked upon this day with hope
and expectation. Throughout the ages and ages of slavery their rulers had
amever paid any attention towards their plight and misery. When on 26th
Junuary the Sovereign Republic of India was declared, then [ think a wave of
hope and expectation spread all over the country and the people began to think
that after generations of slavery the task of rebuilding of the country has now
ocome to rest with the representatives of the people and so all their plight and
wmisery would be cradicated.  Therefore upon this 28th February. when the
hon. Minister of Finance presented the Budget, was focussed the entire atten-
sion of all the people of our country and they were all along thinking whether
the budget would present before them any way cut of their difficulties or not.
The people judge the difficulties of the Government in the light of their own
.axperiences. But as this was the first Budget of the Indian Republic so it
-was expected that through the first Budget though the Government would not
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:be able to eradicate our entire difficulties and ‘misery yet it would guide on to
-the way whereby we would be able to exterminate the age-long sufferings of our
people and the poverty and unemployment in the country would come to an
eud. The real source of trouble in India, as has been put by the hon. Minister of
Finance, is due to the inflation of currency. But in my opinion the age-long
_poverty of generations and generations is the root-cause of this present economie
situation. This poverty has been undermining the economic structure of our
country since a very long time. If any economic expert or Government of
this country wants to go even a step further without resolving this difficulty
then I think that that enterprise or project will nevér prove successful. 1
think that the plea of the inflation mentioned here is not only the probler: of
India alone but it is a world-wide problem and is a natural after-effect of
every world war. When there was no inflation in our country was the condi-
tion of the people satisfactory? Was there no poverty and uvemployment
in India then? Were not the people at that time ill-fed and ill-clothed? I
think inflation to be a symptom of some particular disease, and as an hon.
Member has just suggested that the hon. Minister of Finance without in the
least taking into consideration reaction of the afflicted has tried to administer
the best possible remedy to eradicate this illness. I think that in, his budget.
speech the hon. Minister of Finance shculd have made a mention of the
miserable plight of the 80 to 85 per cent. of the poor people of the country
as also of the correct economic position of the country. He ought to have
referred to their sorrowful plight. Only then could I have agreed that the
‘Government also is in a tight corner and is alive to all situations, may they
be external or internal or may have cropped up quite recently. Without fully
taking these situations and difficulties into consideration we cannot eradicate
them completely and totally. Being a representative of the people and repre
senting such a constituency where the urban population is very scanty. I, after
very carefully going through the budget speech had to face the same frustration
and disappointment as, so the story goes, Shri Hanuman had to face on not
finding the name of Shri Ramchandra written inside the pearls of the necklace
that was given to him. T very carefully read the specch over and over again
in order to find out whether there was or not any mention of the economic
condition of those unfortunate poor people of our country who constitute 80 to
90 per cent. of the total population. But even after a careful study I could
not come across any such thing. It is true that the economic condition of the
country cannot be made sound within a two or three vears’ time, but if the
‘Government would have before it a clear cut plan for the removal of this dire
poverty, if the economic condition and the economic policy of the country
would have been taken into consideration from correct perspective then the
people would have based confidence and hope in the Government, and so would
have who'e-heartedly and actively co-operated with the (Government in all her
plans and schemes. But there is not a trace of any such thing in the speech.
Though the diagnosis of the trouble is wrong yet he has suggested a remedy, and
this way out is ‘More and more production’. In order to make the poor and down-
trodden people of our country happy and prosperous as also to place the economic
position on sound basis it is essential to undertake increased production and stress
should be laid on more and more production. But the question is on what lines
the production is to be increased so that this increased production instead of
‘becoming a curse may become a boon for the country. The big industrial coun-
tries nf the world even after starting huge factories and industries and pursuiag
ceontinued expert scientific researeh for hundreds of years have not yet heen
able to rerolve this economic unstability and still now there are if not miilions
then lacs of such people who are unemployed and have to pass their lives in
dire peverty and utter misery. If we would work on those very lines, if we would
adopt those very measures to step up the production i our country, then I think
that India would not at all be able to resolve her difficulties. We must learn
from those experiences that the Western countries have gained after long and
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t}resome experimentation undertaken in face of arduous difficulties and priva-
tions. If we would not undertake to fulfil our task in the light of the
experiences gained by them then we would not be able to resolve our difficulties.
It is generally said that capital is wanting for large-scale production. This can-
be true to some extent but I can say that capital is not the only thing required
for increased and more production. It is also essentia! to utilize the immense
manpower of, our country. There are millions of such people here whose
labour is not at all utilized by the society or the country. There are millions of
such people in our country who earn their living by agriculture or some such
work.  Aftar finishing their work they get sufficient time say of five or six months
when they have nothing to do and so remain idle during that period. Govern-
ment is not utilizing this immense manpower of Indis. 1 think that without
utilizing this manpower to the fullest possible extent the problem of increased
prod:ctio is not to be resolved. Only with that money, that has been lteft with the
capitalists through s decrease in the taxation proposals no big factories and indus-
tries can be set up and thus the deficiency of production cannot be accomplished.
T think that what to say of 2ne vear, much more time would be taken up in
importing those articles that are needed here. and all of them will have to be-
imported from other countries if the Government would take upon itself to

launch a large-scale production scheme by setting up huge factories and indus-
tries.
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Now the bell has gone, therefore I cannot say a lot of things. But I like
to submit that I would have thanked the hon. Minister of Finance and would
have surely congratulated him for this budget had he definitely and clearly
indicated in his speech the steps that he wished to adopt to undertake large-
scale production. or had made some provision in the budget for usefully utilizing
the spare time of the agriculturists and millions of other people by setting up
small cottage industries on the co-operative basis. In my opinion by acting
upon these suggestions the problem of increased production can to a great extent
be resolved. '

I do not want to take any more time of the House and there is no time also
at my disposal. But I wish to submit that under the present circumstances sim-
ple assertions that the reduction of the telegraph and telephone charges would
give a relief to the common people. are nothing short of making fun of their dire
poverty. It the Government really wish to give relief to the common people
then the Government will have to undertake this task by orgenising agriculture
and fully developing small village and cottage industrics on co-operative basis and
only in this way the prosperity of the country can be achieved.

Shri Meeran (Madras): So far as this Budget is concerned, we all know that
this ia the first Budget after the innuguration of the Republic. Our hon. Finance
Minister naturally took pride in present'ng it. Now, as this is the first Budget
after the inauguration of the Republic, T would like to scan it irom the point of
view of the principle for which our Republic stands—I mean ths principles laid
down in the Constitution in unambiguous language. We have taken upon
ourselvea and resolved in our Constitution that we will secure adequate means
of livelihood to all the citizens. We huave also resolved to see that 1o one suffers
from undeserved waut and we have resolved to see that wealth is not concen-
trated in the hands of a few. Further. we have resolved to secure public assist-
ance in the case of the unemploved. These are some of the principles for which we
stand. Tn trving to see how far this Budget satisfies the principles for which
we stand T shall endcavour to sav a few words. T know we will not be able ¢~
secure all these overnight. especially in view of the fact that we have achieved
freedom just now after more than 150 vears of slavery. But vet.  there is
any indication in the Budget that this Budget stands for some of t}..my principles
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which we have enunciated in unambiguous language I will be satisfied. There-

fore I am trying to see how far as whether there is any hint or sign to show that

we are sincere in the application of the principles for which our Constitution
. stands.

Now let us examine how the unemployment .problem is today. We have got
statistics of the unemployed, though not complete. We have got employment
exchanges at which the unemployed may register for employment at their
option. We have got statistics of the unemployed for October, November &nd
December—statistics of those who registered themselves for emplovment. The
number of persons who registered themselves during the three months are
71,464, 77,317 and 71,819 respectively and the number of those who have been
found employment during the period are 16,388, 18,508 and 19,505. $So alto-
gether, as against 71,464 who sought employment in October, we have provid-
ed employment only for 16,388. Some 55,000 who sought employment have
not been found jobg in that one month. They are still unemployed. We also
find from the statistics furnished to us that, in November, some 8,000 and «dd
Government servents were discharged from service. This figure represents the
net discharge, In addition, there are the unemployed in factories and mills and
the like. 1s there any proposal in the Budget before us to see that this unemploy-
mment problem is solved or at least mitigated or something done to show that
this Government is really earnest and sincere? T would be failing in iy duty
if T do not say that the proposals found in the Budget do not tend to diminish
the problem. Thev tend rather to aggravate it. The unemployment problem
can be solved by various ways. One of these is by applying our mind to increase-
the production.  Ther: are many other methods according to our Finance
Minister by which more labour can be absorbed and unemployment reduced.
From 2 perusal of the Budget one gathers the impression that if any assistance
is going to be given to anvbady it is to the capitalist and the highest industral-
ist and to the mechanised industries. Nothing has been sought to be given to
the unemployed agriculturists and others. T fear that as a result of this pelicy
there will be industrial development of the western type which will increage un-
emplevment.  Therefore any relict by way of taxation to these high placed
capitalist will only, in my opinion, result in more unemployment. I have my
own doubts whethey this relief which you propose to give to the capitalists will
get back to the industry. FEven assuming that it does, I doubt very much
whether it will solve the economic problem and the unemployment problem.

~ Now I would like to say one or two words with reference to the uider-em-
ploved. 1 am not speaking of those private employees alone and I ask: Are
they paid in accordance with the increase of prices in the country? The statis-
* ties show that food materials alone have increased by 400 per cent., that is, fhe
statistics of cther materials also have increased since 1938 to 400 per cent. I
want te know whether the hon. Finance Minister is satisfied with the wages of
the employees of the Government or private agencies,—I am speaking of the-
ordinary middle class or lower middle class—and whether their pay has been
increased sufliciently to increase their standardeof life and if it is not increased,
what steps have been taken to see that they get an adequate standard of living?
.TI we are not able to secure to the cilizens the minimum standard of comfort
in l}ffz. fond, cloth. shelter. etc. in our State (indeed we feel proud that we have
achieved sur independence) it will onlv mean change of masters from one hand
to anoth>r. Of course, T know the time has been 8o short that we could not
work w..')m_iers. overnight, but at the same time T want to know whether there
is any indication in the Budget to offer relief to unemployment, tc increase the
wages of those who are already employed and to see that they "are going to get
better living, better food and better clothing and better housing. B
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Shri M. P. Mishra (Bihar): I also feel tempted to join the chorus of congratu.
lations extended to the Finance Minister, but I would not gongratulate him
on this budget which has been rightly described as the Invesiors’ Budget. I
congratulate him on the great atmosphere of hopes that he has created around
him even at this age and in spite of the very distressing economic condition of
the country. I alsc feel like congratulating him for the very unconventional
manner of his speech when he ¢ame to this House and presented the Budget.
I wish, his budget was as unconventional as his speech, but I am sorry to remark
that the first budget of the Republican India is as conventional as the budget
presented during the last few years. I would say it is not anything different
from the budgets that our British masters used to present to us every year in
spite of our wishes (Hear, hear). T do not like that a discussion on this budget
should be raised to uny fundamentél level. 1 am aware that in the transitional
period the present Government of the country has certain limitations and the
Finance Minister has to move with caution. I am also aware and I agree that
his diagnosis of the main economic maladies of the country are very correct.
But that does not do him any credit because even the man in the street, even
.8 college student is aware that our main maladies are inflation and our high
prices. He has also proposed that the ultimate remedy to all this 1nalaise is
nothing but production. more production and still more production. For giving
this slogan, I shall not thank the Finance Minister. Where has he given the
rea]l remedies tc counteract the situation, fight inflation, fight the high prices
and better the cconcinic condition of the country? I am very much at variance
with the ways he has suggested. 1t is perhaps good to keep the eauntry on
hopes, but it is not good to keep the country on hopes for long and for >ver.
"The Finnnce Minist.r has created an atmosphere of hope by telling the country
that by the year 1950 our economic position, the national economy of the countrv
has turne | the comer and that we have crossed the danger spot. [ wish. he was
true. 1 do think that a nation is either & bookshop or a business firm wloge
economic soundtiess should be stated in terms of adjustinent of aceounts. of
profit and loss. A nation's economic soundness should be judged by the
economic position that the average man accrues. A nation's economy or its
soundness shoull Le judged by the vower of consumption of the average man
-or whoin we call the common man and who has been derided many times.  And
from that point of view, T am pretty sure that the cconomic condition of the
country, the economic position in which the common man of India finds himself
toduy ik as precarious as ever. if not worse. No long as this ondition obtains,
we caqnot create uny hope nmonyg our people, in the nation, nnless we give a
bold remedy to those malaise that we have suffered all these years.

"Tho cry is that production and still more prduction is the main remedy but
how to increase the production in the country is the question. This slogan has
been raised for rears but still production has not gone up. In some of the .
figures that have been shown there has been some rise in the production of
textile geods and others.  But [ do not think that they are enough or thev would
tak: us anywhere near solving our problem. But then the Finance Minister
has come out to meet the demand. T will remind the House that on the rext
‘day after the budget was presented to this House, the Hindustan Times, a
paper owned by one of the leading members of the investors' community in
India gave n headline to the page *Stock market’s wishes answerad’. Perhn ps
our friends here are aware that the so-called investors are the owners of the stock
muarket who own the major section of the press of the country. They have been
shouting for vears, they have mised a scare that capital formation is impossible
unlesg the taxation is lowered down and their <care has been answered.

It doas not matter giving away Re. 15 crores or giving away Rs. 20 crores
to the capitalists. to the investors. Thag will not make the country any pocrer
2han it already is. These vary investors whom we in other words may call the
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‘capitalists’ or the ‘industrialists’, I would like to ca!l them just- mere ‘‘stoek
marketmen’. They contributed on the appeal of our national leaders cutside
this House aboui Rs. eight to nine crores of rupees to a great national fund of
ours. So I do nct mind if Rs. 20 crores are given away to them if I can under-
stand that if these Rs. 20 crores are given away and the country's production
rises, in the real sense of the term, that we will get cheaper goods in a year’s
tirie or so and our people’s requirements are fulfilled. I for onme would not
mind it then. But I am pretty sure that the hope that has led the Finance
Minister to give this concession to the capitalists will be belied before long.
And in a year’s tiine when he comes with the next budget to this House, 1
am sure he will say that the basis on which he raised his hope had beem gone.
1 am pretty sure about that.

The real remedy is production, and more production, no doubt. But for
that it has been admitted now after this problem hag remained insoluble for-
years, that a psychoclogical condition has to be created among the people and
among the real producers. The real producers are the kisans in the villages,
the workers in the factories and the middle-class people. Unless this psycholo-
gical atmosphere ig created, I am afraid the production in the country will not
go up. And for the creation of this psychological atmosphere it was essential
that some inducement, such ag those Government have tried to give to the
capitalists should have been given to the tottering middle-class people and the
other producers in the country, the working classes and the peasantry. But you
have refusud to do that, whereas you have gone all out to meet the wishes of
those who are zlready well off and vou have refused to meet the wishes of
those who are the real producers. But unless vou do that you cannot and will
not raise praduction in the country.

Shri Poonacha ((oory): Madam. | take this opportunity to congratulate the:
Finanice Minister on his able presentation of the Budget. No doubt much eriticism
his come out on this Budget in the course of the debate from several Members on
the floor of this House. But I for one, propose to associatc myself with
his proposals and to whole-heartedly congratulate him for his able presentation
of the Budget. In deing so, T will first refer to the unique aspect of this Budget
that is before us, unique in the sense that it is of a new pattern which. has woven
into & commmon fabric our fiscal and financial systems. 1 refer to the very
harmonious integration of the Central finances with those of Part B States and
so the present Budget which has come out is one single Budget for the whole
of India; which achievement is of no mean order and it deserves congratulations
from every quarter 1 for one congratulate the Finance Minister particularly
and the Government as a whole for this. :

Apart from that, there is the other side of the question which ahould be taken
into consideration, that is the background in which thig first Pudget nt our
Republiz has been presented to this House. Tt is very easy to have said that
it is a Budget which purports to help the capitalists of this country. Bnt I for
one would like to recognise the limitations that were placed upon the Govern-
ment and the handicaps that had to be faced by the Government when bringing
out this Budget and it is highly satisfactorv and a happy thing o nnte that in
apite of the heavy odds that our country had had to face. a balanced budget has
been jresented. Very recently., that is, a few months back we had in this
verv Hou<e a thorough discussion about our economic eondition, T mean the:
debate we had on the devaluation of the rupee, on the floor of this House, when
the economic condition of the countrv was discussed more or less shorough'y.
We should understand the difficulties that followed. particularly in so far as
our relationship with Pakistan is concerned, and consequens upon which a
sort of economir warfare has been started from the other sde. The situation
created thereby was not an easy one for anybody to taekle amd nobody can say-.
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that we could have had a happier budget than the one before us now. If
Members take into consideration all these difficulties and handicaps that have
been placed upon our finances, particularly in regard to trade balances with
Pakistan and the strained trade relations with Pakistan, into which our economic
condition was and is still to a large extent woven up, they will be able to
appreciate the Budget better.

I was referring to the previoug debate we had on the devaluation of the
rupee. Then the Government placed before the House an 2ight points pro-
gramme. But 1 am sorry that nothing about this programme or its achieve-
ments or failures whatever had happened, has been placed before us in this
budget. Tt would have been good if the Finance Minister could have apprised
this Parliament as well as the country as a whole as to what have been the effects
or what have been the results of this eight points programme announced at that
time. I still hope that in th= course of this debate the Finance Minister will
take an opportunity to apprise the Iouse as to what extent Government have
been able to pursue this eight-point programme announced Ly them at the time
of the previous discussion.

I come now to some minor aspects of this Budget. As was mentioned by
some Members earlier in the day, 1 would also like to refer in passing to the
number of committees, particularly to the commodity committees that are fune-
tioning under the auspices of the Government. It will be a good thing if the
Finance Minister will investigate and examine the expenditure side of these
commodity committees and see how far they have been functioning successful-
ly, and also find out to what extent they have not been extravagant on the liberal
financial a1d they have been receiving from time to time or anuually from the
Goveri:ment,

Next | come to the question of the Planning Commission. It has been
mentioned in the White Paper that the Planning Commission will more or
less examine our future development plans de novo. Well, that surprises me a
bit, because we know we have been promising the country all sorts of recons-
truction schemes during the last tive years.  Several times it has been clearly said
that the Government of Indiy have accepted these schemes and that all these
would be put into cxecution. If the whole question is to be examined again
de nova by this Planning Commission and the whole set of procedure is to be
followed up again, I am afraid we would be holding up the progress cf the country
to a very large extent and would be ereating disappointment in the minds of
the people and as such, T would very much like to know from the (iovernment
and the Finance Minister in particular as to what precise termg of reference will
be given to this Commission. T take it that such of the approved schemes as
have been thoroughly investigated and examined by the Government will not be
the subjoct, matter of examination over and over again with unnecessary duplica-
tion. With these remarks, T support the Budget.

Shri J. N. Hazarika (Assam): [t is o very hopeful augury shat the first Budgeb
of the new born Republic of India is a surplus Pudget prepared under the
articles of the new Constitution of India. Though it is a general principle of
all public finance to have a deficit Budget at a time when unemployment exists,
yet, considered from the standpoint of financial stringency of India,: the surplus
"Budget is not only n measure of expediency, and hence welcome, but aleo a
basis on which futlure India would establish an edifice of financial morslity.

The future leaders of Indian Public Finance will always look forward to
‘this Budget with some honour and respect. This Budget is, indeed, the most
-healthy Pudget ever produced in Indis, sincs “Norld War II. Ours is a country
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now which is fully Sovereign and Independent. Economically thinking, rot-
withstanding the fact of our country being politically sovereign, India has ad-
mittedly many disadvantages in the sphere of economic thrlvmg—:bt?th ext.ern?l
as well as internal: one of the most fundamental defects of India’s economic
position is the potential relationship with other sterling countries—especially
with the United Kingdom.

But, with the inauguration of India’'s Democratic Republic, every one of
our counitymen inost piously hopes that social economy wouid. replace the
laissez faire system, completely abolishing the old system of economy root and
branch. FEvery citizen expects that our National Government would begin to
heal the economic wounds India has received d:iring the last on: cenbury and
.2 half under the foreign domination. If this Budget is our hope. the dream of
India would raaterislise in no time to come.

This Budget is really a reflection of India’s #conomic structure although not
of a true Democratic Republic. It is what it is, but not what it should be.
India's finance is no longer responsible to the Auathority sitting in London. In
shaping the eccnomie destiny of our country, the old imperial preferences and
fcreign interests must not be the grounds of influence on our public finance
and National Fconomy. The hon. the Tinance Minister seems to have em-
phasised the fact that foreign capital is welcome to restore confideace in cur
indigenous industries. But, I cannot fully agree with him. If the industrialists
of India do not restore confidence in themselves the only way for the Govern-
ment would be complete nationalization of industries, as early as possible
despite the Congress Working Committee’s recommendations in favour of a
mixed economy. ’

The last year's Budget Estimate (1949-50) ushering in a deficit of 147
millicn rupees was most disheartening to the masses of India, although it was
reduced consequer:tly by fresh taxation. The most notorious featuves of last
year’s Budget were the abolition of Capital Gains Tax, relief in Income-tax,
reduction in Super-tax, removal of export duty on certain goods, increase in
excise duty on sugar, and its extension on cotton cloth. Viewing from this
standpoint, the hou. Dr. Matthai's last year's Budget was purely a Budget for
the interests of the capitalists as against the poor masses, in this country.

On the whole, this year's Budget, however, is an improvement over the last

year's. in the sense that tax-relief to the ‘haves’ this year has not resulted in
a deficit Budget.

Political revolution in our cocuntry is far more advanced than economic.
The emergence of a Sovereign Democratic Republic in India out of a foreign
bureauveratiz rule, is the most unique feature of our political revolution. But,
the Budeget does not seem to honour the spirit of economic provisions of our
Constitution. I cannot understand how the old structure of our public finance
can be quif® consistent with the Democratic Republicanism.

The abolition of business profit tax, the reduction in rate of income tax om
incomes from Rs. 10,000 to 15,000, the reduction in company rate of income tus,
the reduction in maximum rate of income tax, will no doubt give economic relief
to - section of the ‘haves’, but it is by no means a relief 4o the Nation. It is
said that such reduction would give incentives to the investing interests:
bus, T submit, in spite of the relief given last year to the investors, it appears
that the industrialists and business concerns got no incentives and encourage-
ment to the proportion the relief was made, and no ccnsiderable enthusiasm was
shown by the investors last year in spite of tax relief. On the contrary, their
capital was kept idle to the detrimens of the nadional interests. Therefore. tnx
relief indended 80 be given to the capitalists is no relief to the country. On the



1176 * PARLIAMENTARY DEBATES [6TE Mar: 1950
[Shri J. N. Hazarika]

other hand, the burden on’the consumers has by no means been reduced. Tax-
ation on consumption in our country is so high that the poorer section of the
population is living a mise able life.

Reduction of tax rate on income.in our country is by no means commendable.
The lesser the burden of taxation on income, the heavier it seems the burden of
taxation on consumption. It goes against the equitable principle of public:
finance of a democratic country like ours. ‘‘More taxation on income and less
taxation on consumption’’ should be the principle of our public finance.

The n=t reduction in revenue of Rs. 14.99 crores of which the Centre will
bear Rs. 7:87 crores, will seriously affect the revenues of the States also; under:
the existing arrangement, the loss of Rs. 7-12 crores to the States would very
grievously hurt the poorer ones, like Assam and Orissa. Assam and Orissa each
would lose over Rs. 20 lakhg from what would have been their respective reve-
nues otherwise, this year.

The poorer States like Assam and Orissa, of whose respective populations
backward tribes are one-third and one-fifth of the totals, will be deprived of:
larger shares 5f finance for their educational and economic development.
These poorer States need more motherly treatment from the Centre. In
“Provincial Development Programme’ published by the Government of India,
it is said in respect of Assa:n ““That two-thirds of its area is inhabited by
aborigines, who form one-third of its population, is a fact of far-reaching im-
portance and creates problems of its own not only from the sdminist-ative but
also cconomic standpoint.”” This shows how Assam needs Central aids even
under article 275 of the Constitution. I am glad that grants-in-aid to Assam-
under the said urticle of the Constitution have been shown in the Budget,
though it will not meet even one-tenth of the present needs. It iy disappointing
to sec that Assam has spent only Rs. 5:76 crores from 1946-47 to 1949-50 in her
development, whereas Bombay. a State already a richer one. has spent 47-73
o ores within the last four years. This shows that no development has been
made in Assam. Bombay gets more than what she deserves for her develop-
ment. As you find it, ““Nearly 19 per cent. of the total expenditure on provin-
cial developemnt plans for the country as a whole is accounted fer by expendi-
ture in Bombay, whereas the population of this Province is only 11 per cent. of

the tota! populatien of all the provinces taken together.”” Yet, due
6 P. ™. ttention has not been given, for the development of the tribes whose
population is over 168 lakhs.

To sur up. all over India we have to look after the most backward elerrent
of aur countrv. The Scheduled tribes with a population of over 25 million,
cannot b: developed cducationally and economically unless the Cegtral Govern-
ment grants vearly adequate sums of money from the very commencement of
our Repuhlican Constitution. The antisocial clements like the Communists
often infiltrate into the areas of these innocent masses of India and influence
their palitical and social outlook. The main reason of it is the economic back-
wardnoss of these voiceless millions. The only measure T can recommend to
the Government for redress  of these people is the economic measurs which
ghould receive the priority of the Central Government.

With these remarks, I commend the Budget.

The Housa then adicurned till a Quarter to Eleven of the Clock on Tuesday,
the Tth March, 1950.





